IST OF CASES WHERE E-PAYMENT OF COURT FEES WAS MADE DURING THE MONTH OF December-2025.

DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE DATE OF E-
REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT
ION NUMBER COURT FEES

[MS. NEELOFER ABIDA! 1301, ExtensionRECOVERY CS COMM-01.12.2025 [RAJEEV GOYALIPRAKASH  AND9899090109  [PRAKASHNASSO [26.11.2025
[PERVEEN DISTRICT| Block, Tis| 1264/2025 IPROPERTITOR OF M/SASSOCIATES CIATES@GMAIL.
JUDGE (COMMERCIAL| [Hazari Courts,| IRAAJ FABS VS SHAHID| ICOM
ICOURT)-01 Delhi IABBAS
1301, ExtensionRECOVERY CS COMM-04.12.2025 |[CALLON IMPORTS PVT.TEJAS GUPTA 9910983755 IADVTEJASGUPT |[28.11.2025
[Block, Tis| 1287/2025 LTD VS  NIDHIKA IA@GMAIL.COM
[Hazari Courts,) IAHUJA & ANR.
IDelhi
1301, ExtensionRECOVERY CS COMM-i10.12.2025 [NEELAM JAIN  VSPRAMOD SINGH (9871724396 chauhanpramod83(08.12.2025
[Block, Tis| 1305/2025 IMAHENDER KANSAL I3@gmail.com
[Hazari Courts,|
IDelhi
1301, ExtensionRECOVERY CS COMM-i11.12.2025 [YOGESH  AGGARWALSATYENDRA 9811161525 ISKSINGH116@G  |01.12.2025
IBlock, Tis| 1314/2025 [VS MCD & ANR. KUMAR SINGH [MAIL.COM
[Hazari Courts,|
[Delhi
1301, ExtensionRECOVERY ICS COMM-19.12.2025 |[NIRAJ KUMAR  VSHARDIK 7859984398  [advocatehardikagg|08.12.2025
IBlock, Tis| 1343/2025 [VARSHASWA SHARMA |AGGARWAL larwal @gmail.com
[Hazari Courts,)
[Delhi
2 |SH. RAJESH KUMARCENTRAL [306 ICS (COMM) CS l05-12-2025 ROHIT SURI VsChetna Bhalla(P), 9818280772  [punitbhalla@gmai [NA
IGOEL, DISTRICT| (COMM)/1295/2 ILIONDEAN SERVICES [l.com
WJUDGE (COMMERCIAL| 025 [PVT LTD AND ORS
ICOURT)-02
06 ICS (COMM) CS 06-12-2025 [SANJAY  GOEL  VSSANTOSH 9313780408  [sbpandey7@yahoo 03.12.2025
(COMM)/1297/2 IKAMLESH PATHAK IKUMAR(P), l.com
025
06 ICS (COMM)/ [CS 11-12-2025 [BANK OF BARODA VsQuaisar Ali(P), (9999802592 [aliquaisar1i1i0@gm [07.12.2025
(COMM)/1313/2 [VIJAY lail.com
025
1306 ICS (COMM)/ [CS 15-12-2025 |[SUPER CASSETTESANJALI NEHRA 9810389109 [kkkhetan@tseries. [31.07.2025
(COMM)/1333/2 INDUSTRIES PVT LTD et
025 [Vs SHIV NARAYAN AND
IANR.
1306 ICS (COMM)/ [CS 20-12-2025 RADHEY SHYAM Vssatyendra kuman9811161525 Isksingh116 @gmail [10.12.2025
(COMM)/1352/2 IMUNICIPAL singh(P), fcom
025 ICORPORATION OF
DELHI of Delhi




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOC ADVOCATE ADVOCATE DATE OF E-
REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF]
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3 |MS. DEVENDER 1303, ExtensionSuit ICS/COMM/ l01.12.2025 |GAUTAM BHATI VS [RAJ KUMARQ212084750 IRAJSHARMA_DE [14.11.2025
[KUMAR SHARMA, Block, Tis[Recovery 1266/2025 IM/S MODA COCKTAIL |[SHARMA IL@YAHOO.COM
[DISTRICT JUDGE,| [Hazari Courts,|
ICOMMERCIAL COURT-| IDelhi
03

=

1303, ExtensionSuit orlCS/COMM/ l04.12.2025 [UNION BANK OF INDIAALOK KUMAR 19911000126 JALOKADV2001@ [22.09.2025

[Block, Tis[Recovery 1289/2025 [VS SHAHID IGMAIL.COM
[Hazari Courts,|
IDelhi

1303, ExtensionSuit forlCS/COMM/ 05.12.2025 |[SINGHLA AUTOTECHSHREYAS MALIK (7838989490  |SHREYASMALIK2/02.12.2025
Block, Tis[Recovery 1291/2025 [PVT. LTD. VS l000@GMAIL.CO

[Hazari Courts,| [TOSHNIWAL M

IDelhi IAUTOPARTS PVT. LTD.

03, ExtensionfSuit forlCS/COMM/ 11.12.2025 [BANK OF BARODA VSQUAISAR ALI 9999802592  |JALIQUAISAR110 (07.12.2025
Block, TisRecovery 1315/2025 DHAVENDER SINGH (@GMAIL.COM

[Hazari Courts,|

IDelhi

1303, ExtensionSuit forlCS/COMM/ 13.12.2025 HARSH GOEL VSSUMMIT 9810313802 ISUMMITKAUSHA11.12.2025
[Block, Tis[Recovery 1327/2025 ISHREEJI INDUSTRIESKAUSHAL IL@GMAIL.COM

[Hazari Courts,) IAND TRADING

[Delhi

1303, ExtensionSuit forlCS/COMM/ 16.12.2025 [M/S CELESTIAL KNITSJAWAHAR 9873292200 il 12.12.2025
IBlock, Tis[Recovery 1336/2025 [FAB PVT. LTD. VSGOYAL

[Hazari Courts,| KASHVI DESIGNS PVT,|

Delhi LTD.

3

1303, ExtensionSuit ICS/COMM/ 16.12.2025 |AKIF MOHAMMEDZULFIQAR  ALI9884102961 IZULFIQAR1971@ [15.12.2025

[Block, Tis[Recovery 1337/2025 |ARIF NOORI ALKHAN GMAIL.COM
[Hazari Courts,)| IDAHALWI
IDelhi PROPRIETOR MS
ISALMA PERFUME
[TRADING
loer A DT rotmrATT e AT
1303, ExtensionSuit fonCS/COMM/ l20.12.2025 |ANIL KUMARSSIDDHARTHA 8527224980  JAIN.JSPARTNER|29.11.2025
[Block, Tis[Recovery 1355/2025 IAGARWAL VS SAAHILJAIN |(@GMAIL.COM
[Hazari Courts,) IAHUJA
[Delhi
1303, ExtensionSuit forlCS/COMM/ 26.12.2025 [DAYANAND ANGLOVIVEK 9210107303 [THEJURALSOLU [18.12.2025
Block, Tis[Recovery 1363/2025 [VEDIC COLLEGE TRUST|SRIVASTAVA [TIONS@GMAIL.C
[Hazari Courts,)| IMANAGEMENT [OM
IDelhi ISOCIETY ANR VS DA
INTER COLLEGE
4 MS ANIL KUMARCENTRAL [ROOM NO.304 [RECOVERY CS l01-12-2025 [UMESH  TYAGI VsAkhil Rana(P), 78387098382  [Akhilrana.adv@g [29.11.2025
ISISODIA, DISTRICT| (COMM)/1268/2 IMUNICIPAL imail.com
JUDGE, COMMERCIAL 025 ICORPORATION OF
ICOURT-04 DELHI
[ROOM NO.304 [RECOVERY CS 13-12-2025 [SANJAY GOEL VSSANTOSH 9313-780-408 |[SBPANDEY7@YA [10.12.2025
((COMM)/1324/2 IPRAMOD KUMARKUMAR(P), HOO.COM
025 IMEHTO
5 |SH. MANOJ KUMARFENTRAL 1305 IRECOVERY CS l02-12-2025 [SAROJ BALA Vssatyendra kumar9811161525 lsksinghll6@gniail. |09-10-2025
[DISTRICT JUDGE| (COMM)/1281/2 IMUNICIPAL singh(P), fcom
((COMMERCIAL 025 ICORPORATION OF
ICOURT)-05 DELHI
1305 IRECOVERY CS 01-12-2025 |[Union Bank of India VSKAMALJIT 9582775060  [goyalshivam421@ [28-11-2025
(COMM)/1271/2 RAJ KUMAR GOYAL ISINGH lgmail.com
025 [RANOT(P),
1305 IRECOVERY CS 01-12-2025 [Amit Mahajan VSUTKARSH 7289988608  [utkarshsharma.ad [29-11-2025
(COMM)/1269/2 Municipal Corporation o SHARMA(P), v@gmail.com
025 IDelhi
1305 IRECOVERY CS 03-12-2025 [CISTA ESSENTIAL VsAyushi Singhal(P), 8826178008  |advocatedevkinan [27-08-2025
(COMM)/1285/2 IAROMA INNOVATION| ldan@gmail.com

025 PVT LTD
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IPVT LTD

1305 IRECOVERY CS 10-12-2025 [PNG ASIA THROUGHHimanshu 9999309222  [Contact@Utkrisht [04-12-2025
(COMM)/1307/2 TS PARTNER ANDDhawan(P), alaw.co
025 IAUTHORISED
ISIGNATORY MR
INARENDER KUMAR V:
ISHIVLDAS RAMCHAND)|
o AvT ANt
1305 IRECOVERY CS 12-12-2025 (B M K DELHI Vs SHIV|Nishchal Joshi(P), (90891106587 dv.nishchal@gmal09-12-2025
(COMM)/1323/2 [TEXTILES fil.com
025
1305 IRECOVERY CS 11-12-2025 [THE SUPREMESHRIHAR 9548888420  [shrihargmail.com [07-12-2025
(COMM)/1317/2 INDUSTRIES LIMITEDTRIPATHI(P),
025 [Vs ASHUTOSH TIWARI
05 IRECOVERY CS 13-12-2025 [LAXMI PUBLICATIONSGAURAV 9810940055  [rakeshk 1 9 87 @yj01-03-2024
(COMM)/1329/2 PVT LTD Vs V9KOCHHAR(P), laho 0. com
025 I[ENTERPRISES
05 IRECOVERY ICS 19-12-2025 [RAJNISH CHOPRA VSNITIN GARG(P), 9958986363 | info@,knowlex.in[13-12-2025
(COMM)/1348/2 IRISHABH SHARMA
025
1305 IRECOVERY ICS 19-12-2025 [Umesh Tyagi VsAkhil Rana(P), 7838798382  [Akhilrana.adv@g [15-12-2025
(COMM)/1346/2 Municipal Corporation of| imail.com
025 IDlehi
1305 IRECOVERY ICounter [22-12-2025 [Bemisales Media = VSSHASHWAT 9717443903 lshashwat@aeddha [22-12-2025
Claim/59/2025 Harsh Clean Dhan Pv{TRIPATHI/ laslegal.com
ILtd
1305 IRECOVERY ICS l06-12-2025 SHEKHAR GIRDHAR VsRakesh Patiyal(P),/9811539888 rakeshpatiyal1975 |01.12.2025
(COMM)/1298/2 IBRIJ DWIVEDI (@gmail.com
025
ISH. RAM LAL MEENA, CENTRAL Q1o [CS l02-12-2025 Ms THE PROMOTERSRAHUL 9711953429 frahulgupta219a@g|02.07.2025
DJ COMM-06 TIS| (COMM)/1270/ (COMM)/1270/2 [THROUGH ITSGUPTA(P), imail.com
[HAZRI COURT| 2025 025 [PROPRIETOR
ICENTRAL DELHI IMEHBOOB ALAM|
IQURESHI Vs MS AP
IMANPOWER
cAr rrrraae Toparoo)
k1o [CS l04-12-2025 MR NILESH VASANT|STUTI 9811227766 wasonandwason@ [13.11.2025
(COMM)/1286/ [(COMM)/1286/2 ISHAH PROP OF M/SWASON(P), lgmail.com
2025 025 [HARBOUR PRES;
INTERNATIONAL Vs
IMRS DIPTIBE!
[PANKAJKUMAR PATE!
bpAn AL
k10 ICS ICS 15-12-2025 [SHREE ENTERPRISESKaran Jain(P), 9810367549 ladvocatekj@gmail.[27.11.2025
(COMM)/1330/ (COMM)/1330/2 [Vs SUNEJA PAPERS fcom
2025 025
k1o ICS l05-12-2025 [BANK OF BARODA VSSHAILENDER 8130237770 ishailender.sisodia {02.12.2025
(COMM)/1290/ (COMM)/1290/2 IMR RAHUL DHILLON |SINGH SISODIA (@gmail.com
2025 025
k1o ICS 11-12-2025 (B ARUN CORPORATIONRISHABH 8586834657  [rishabhgupta.lawy 06.12.2025
(COMM)/1309/ (COMM)/1309/2 [Through its  PartneffGUPTA(P), ler@gmail.com
2025 025 ISiddhant Jain Vs
Gurpreet ~ Singh  Sole
Proprietor ~ of  Prince|
Silver and Jewels
K10 ICS CS 20-12-2025 M/S ~ SHARDA  RICESanjeev Singh(P),
(COMM)/1350/ (COMM)/1350/2 IMILL Vs PC MODERN|
2025 025 RICE MILL
k1o ICS ICS 22.12.2025 RS E-VEHICLES PVIMAYANK GOEL (9999340256  [mnglawoffice@gm [16.12.2025
(COMM)/1357/ (COMM)/1357/2 ILTD VS. OM BALAJEE fail.com
2025 1025 IAUTOMOBILE INDIA|
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SH. MUKESH KUMAR] ROOMICIVIL SUIT  [EX.(COMM) 04.12.2025 |[SHAILENDER SINGHAIJANKIT JAIN 7838379763  |ankit28jain1o@gmini
GUPTA, DISTRICT) 302 584/2025 IVS ASHISH MITTAL lail.com
WJUDGE, COMMERCIAL)|
ICOURT-07
ICOURT ROOM[CIVIL SUIT [EX.COMM.- 05.12.2025 [MONEYWISE IMEHVISH KHAN (9319212148 lkhanmehvish2189 [nil
1302 IAWARD BY| [FINANCIAL SERVICES| (@gmail.com
IARB.COMM.72/2 PVT. LTD. VS UNITED|
025 [TRADING COMPANY
ICOURT ROOM|CIVIL SUIT OMP(I)(COMM) [05.12.2025 [URMILA DHANGER VSSACHIN 9311738762 lsachinchoudhary.c|[NIL
1302 1168/2025 INEO DEVELOPERS PVIICHAUDHARY lo.in@gmail.com
LTD
ICOURT ROOMICIVIL SUIT ICS(COMM) 09.12.2025 M/S GREAT GALLIONNP SINGH AND8510005604 npsinghandassocial03.12.2025
1302 1301/2025 [VENTURE LTD VS RAMIASSOCIATES tes@gmail.com
IDIYA
ICOURT ROOM[CIVIL SUIT ICS(COMM)1304/[10.12.2025 [AMAN GOYAL VSMANISH 09811107462, |manish_miglani@ nil
1302 2025 IASHOK KUMARMIGLANT 1097171757571 ahoo.com
ISHARMA
ICOURT ROOM|CIVIL SUIT [EX(COMM)599/ [10.12.2025 [HINDUSTAN PIPENNEGI &9999029218  [shailnegi1984@gmpnil
1302 2025 ISALES CORPORATIONASSOCIATES il.co
[VS PANKAJ SAINT
[COURT ROOMICIVIL SUIT IM.EX.942/2025 [11.12.2025 [KIRAN ROADWAYSVARUN 1981046767 lgupta.varun1@gm [NIL
[302 PRIVATE LIMITED VSGUPTA/SIMRAN lail.com
MAXMECH [WASON/PRAVEE
EQUIPMENTS PVT LTD N KUMAR|
IMISHRA
ICOURT ROOMICIVIL SUIT [EX. 11.12.2025 [VIVA BOOKS (P)NARENDER 9811140704 mvashishta@gmail. il
1302 (COMM)604/202| ILIMITED VS NATIONALJVASHISHTA & fcom
5 BOOK HOUSE RENU SHARMA

ICOURT ROOMICIVIL SUIT __|[EX(COMM) 13.12.2025 [SUDAM _ DAS _ VSMAYANK GOELJ9900340256, |mnglawoffice@gm NIL,

1302 610/2025 PRASANN JEET SINGH NITIN GOEL9958617492 il.com
IMNG LAW|
IOFFICE
ICOURT ROOM|CIVIL SUIT OMP (Dj15.12.2025 [DCB BANK LTD. VSANISH BHOLA [9811452022 lanish_bhola17@ya[NIL
1302 (COMM)1180/20 KRIPAL SINGH lhoo.com
25
ICOURT ROOM[CIVIL SUIT OMP (Dp5.12.2025 [DCB BANK LTD. VSANISH BHOLA (9811452022 nish_bhola17@ya|NIL
02 (COMM)1181/20 IRSHAD JAHOOR 7310 00.com
25

ICOURT ROOM[CIVIL SUIT OMP(I)(COMM) [17.12.2025 [DCB BANK LTD. VSANISHBHOLA 9811452022 lanish_bhola17@ya|NIL

1302 1190/2025 IRSHAD JAHOOR 7724 00.com

ICOURT ROOM[CIVIL SUIT OMP(I)(COMM) [17.12.2025 [DCB BANK LTD. VS JAIANISH BHOLA 9811452022 lanish_bhola17@ya|NIL

1302 1191/2025 IPAL 4554 00.cOM

ICOURT ROOM[CIVIL SUIT ICS(COMM) 18.12.2025 [M/S SO-FINEANUJ KUMAR  [7503380065 dvocate.anuj@co [28.11.2025
1302 1338/2025 [ELECTRONICS PVT LTD| msultant.com

S DEEPAK SHARMA

[COURT ROOMICIVIL SUIT ICS(COMM)1344/[19.12.2025 [PUNJAB NATIONALNITIN GARG 19958986363 info@knowlex.in |05.12.2025
1302 2025 IBANK AN MEHAK
KHAJURIA




COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATRESPONDENT NAME

ION

OFPETITIONER NAME VSADVOC.

ADVOCATE
MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-
PAYMENT OF]
COURT FEES

025

ICOURT ROOM[CIVIL SUIT ICS (COMM)19.12.2025 [SHREYAM AGRAWAIMAYANK GOEL,9999340256, [mnglawofficc@gm (16.12.2025
1302 1349/2025 [VS PAPPU INITIN GOEL 9958617492 il.com
ICOURT ROOM[CIVIL SUIT ICS(COMM) 22.12.2025 [M/S SHARPLINEJ S KOHLI 19999631964 jasneetsinghkohli [12.12.2025
1302 1356/2025 BROADCAST LIMITED| (@gmail.com
S M/S ROUND D
ICLOCK
[ENTERTAINMENT
IMEDIA HUB PVT LTD
ISH. SANJEEV KUMARI CENTRAL [308 IRECOVERY CS (COMM)| 01-12-2025 M/S R. B. HING CO.Sudesh Kumar 9313195031 isudeshkradvocate [RS. 12500
[MALHOTRA, DISTRICT] 1265/2025 [PVT. LTD. Vs (@gmail.com IDATED  19-11-|
WJUDGE, COMMERCIAL)| IM/SAGARWALS INDiA 12025
ICOURT
08 IRECOVERY ICS (COMM)02-12-2025 [UNION BANK OF INDIAKAMALJIT 9890410729  [kamaljitsinghranotNOT FILED
1279/2025 [Vs SHYAM SINGH PROPSINGH RANOT (@gmail.com
[UTTARAKHAND  SUIT|
ISAREE
08 IRECOVERY ICS (COMM)12-12-2025 | HARMIT SINGH VsSujatha Shirolkar 9212092763 Sujatha_shirolkar [RS. 11500
1318/2025 IKAPIL DEV AND ANR. (@yahoo.co.in IDATED  28-11-
2025
1308 [TRADE MARK [CS (COMM) 11-12-2025 | Fortune Engineer andCHHAVI 18950703011 dv.chhavinagpal [RS. 7250/-
IACT 1310/2025 |Architect Vs  MEET] (@gmail.com IDATED  18-11-|
IDARJT 2025
1308 [TRADE MARK (CS 15-12-2025 M/S |Anand Pandey 9818636496 IRS. 52000/
IACT (COMM)1331/20 PHARMACEUTICALS Is70lawchambers@DATED  04-11-
25 IANDMEDICAL DEVICES lgmail.com 2025
BUREAU
IOFINDIAVSJAN
IAUSHADHI SEVA
o antonx
1308 TRADE MARK [CS 15-12-2025 [SUPER CASSETTESANJALI NEHRA 9810389109 INA IRS. 12150/
IACT (COMM)1332/20 INDUSTRIES DATED  31-07-|
25 IPVTLTDVsMR NAGESH| 2025
(CHHABRIA AND ANR
1308 IRECOVERY CS [24-12-2025 |Samin khan Vs. Jagdeep@haiza gyaspuri (9818474218 INA IRS. 9500/
(COMM)1360/20 daga DATED  22-12-|
25 2025
1308 IRECOVERY ICS l24-12-2025 |ASHOK KUMARAshu Ralhan 9582628330 larlegal266@gmail. RS. 6833/
(COMM)1361/20 LAKHERAVSSUMEET fcom DATED  16-12-|
25 (CHAWLA 2025
ISH. DEEPAK GARG,CENTRAL (309 IRECOVERY CS l01-12-2025 [M/S PUJAsatyendra  kumar9811161525 isksinghl16@gmail.[29.11.2025
IDISTRICT JUDGE, ((COMM)/1263/2 ICONSTRUCTION singh(P), lcom
ICOMMERCIAL COURT-| 025 ICOMPANY Vs Municipal|
09 ICorporation of Delhi
1309 IRECOVERY ICS 03-12-2025 [Prem Dutt Arora LRs of(G. P Singh 9811992006 lg.p.singh@hotmail(02.12.2025
(COMM)/1284/2 ILate Smt Anita Arora Vs| l.com
025 \Gaurav Chopra
1309 IRECOVERY ICS l03-12-2025 M/S EMPIRENAGENDRA 18510005604 psinghandassocial02.12.2025
(COMM)/1283/2 IALCOBREV PVT LTD VSPRATAP tes@gmail.com
025 IMIRADOR ISINGH(P),
HOSPITALITY PVT LTD
09 IRECOVERY CS 05-12-2025 [Parkash MachinerySachin Sharma(P), 8700151602 05.12.2025
(COMM)/1294/2 ICompany Through AR
025 Jagdish poddar Vs M/
[Kapil Logistics Service to|
e effected through its AR|
[Prop Manager
1309 IRECOVERY ICS l05-12-2025 |AJAY GUPTA VSJITENDER 9910848793 ladv.jkassociates@ [05.12.2025
(COMM)/1293/2 KUMLESH RUSTOGI KUMAR lgmail.com
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1309 IRECOVERY CS 09-12-2025 [PURSHOTTAM GOEL VsPULKIT SANGHI |9555916121 ladvocatepulkitsan {09.12.2025
(COMM)/1303/2 IGEETA GULATI lghi@gmail.com
025
1309 IRECOVERY ICS 11-12-2025 [RAM KISHOREPARAS 9810600656  [parasaggarwaladv [10.12.2025
(COMM)/1312/2 ISHARMA Vs Municipal AGGARWAL (@gmail.com
025 ICorporation of Delhi
1309 IRECOVERY Cs 11-12-2025 |[YOGESH AGGARWAL VSSATYENDRA 9811161525 Isksinghl16@gmail. 11.12.2025
(COMM)/1311/20] Municipal Corporation of KUMAR SINGH lcom
25 IDelhi
1309 IRECOVERY CS 16-12-2025 MOHAMMAD INUSRAT 9717952264 ladvrnanish.singh [16.12.2025
(COMM)/1335/2 ISHAIYOOMUDDIN  VSHOSSAIN |@yahoo.com
025 ISAYED MOHAMMAD
[RAZIUDDIN
1309 IRECOVERY ICS 18-12-2025 [BIRENDER SINGH|V.P.RANA 9811165700 vpranalegalassocia (18.12.2025
(COMM)/1339/2 INEGI Vs RAJAN SETH tes@gmail.com
025
o |SH. AJAY PANDEY,CENTRAL (307 (Civil ICS 01-12-2025 |AJAY JAIN Vs ANKITRaghav Saluja 9810283700  [N.A. 21-11-2025
IDISTRICT JUDGE,| ((COMM)/1267/2 IGARG
ICOMMERCIAL COURT 025
1307 (Civil CS 02-12-2025 [Sanjeev Kumar Goel VsAvinash — Kumar9871441764 laktrivedilawoffices |28-11-2025
(COMM)/1280/2 Municipal Corporation ofTrivedi (@gmail.com
025 Delhi
07 (Civil ICS 10-12-2025 [VJ ELECTRO SALESsurinder  kumar9810686784  |[ADVOCATESANT |05-12-2025
(COMM)/1308/2 PRIVATE LIMITED Vskumar [OSHYADAV@GM
025 ISANDEEP KUMAR JAIL.COM
1307 ICivil ICS l22-12-2025 [SQUARE YARDSneha pamnani 9810903521 [pamnanineha@ya |03-12-2025
(COMM)/1358/2 ICONSULTING PRIVATE lhoo.com
1025 LIMITED Vs EKJOT|
ISINGH
1307 ICivil ICS 15-12-2025 BANK OF BARODA VsQuaisar Ali 9999802592 [aliquaisar110@gm (07-12-2025
(COMM)/1334/2 DHARMENDRA SINGH il.com
025
1307 ICivil ICS 18-12-2025 M/S S K EDUCATIONSROHIT VASHIST (9810189223 frohit1996vashist@ [28-10-2025
(COMM)/1341/2 PVT LTD Vs MR R lgmail.com
025 {JOHAN PAUL AND ORS
1307 [Civil CS 20-12-2025 [Sh  SONAL JAIN PropMUNISH VOHRA (9811427955 imunishlaw.vohra [20-11-2025
(COMM)/1354/2 IM/s LITTLE PROFIT| (@gmail.com
025 [TRADING AND CO Vs
DEEPAK  AGGARWAL|
Prop M/s JYOTI STORES
i1 SH. S.S RATHI,CENTRAL  [COURT ROOM 310 _[CS (COMM) cs o1-12-2025 |BANK OF INDIA Vs BRAHAM[Sandeep singh 18920646070 lsandeeplawansh@ [10.07.2025
[DISTRICT JUDGE, (COMM)/1262/2025 DEV yahoo.com
ICOMMERCIAL COURT
[COURT ROOM 310  [CS (COMM) (CS 02-12-2025  [CANARA BANK Vs S TSudesh Ranjan Singh [9015511224 lsudeshadvocate12 [26.10.2025
(COMM)/1273/2025 ENTERPRISES ~ THROUGH| (@gmail.com
ITS PROPRIETOR SAUOOD) .
HASAN
[COURT ROOM 310  [CS (COMM) (CS l02-12-2025  [Sh Sanjeev Kumar Goel Vs|A K Trivedi 9871441764 laktrivedilawoffices[28.11.2025
(COMM)/1274/2025 Municipal ~ Corporation  of (@gmail.com
[Delhi .




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOC ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF]
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[COURT ROOM 310  [CS (COMM) ICS l04-12-2025  [|Sunita Verma Proprietor of Ms{Shri Ram Verma 7299200008 shriramverma1990|03.12.2025
(COMM)/1288/2025 IManoj Kumar Jewellerz Vs B
[Abdul Wahid Mandal (@gmail.com
ICOURT ROOM 310 [CS (COMM) [CS (COMM)/1292/202/05-12-2025  [LITESH KUMAR Vs SUNNY/Anuj Kumar 7503380065 dvocate.anuj@co [26.11.2025
[BHATIA sultant.com
ICOURT ROOM 310 S (COMM) ICS 19-12-2025 IAMIT KHANNA Prop of M/s|Vikas Bhatia 9811379676 vksbht()@gmail.co 05.12.2025
(COMM)/1342/2025 [Saarthak ~ Trading Co. Vs fm

IARSHAD SIDDIQUI Prop. of
M/s Zam Zam Collection

ICOURT ROOM 310 S (COMM) ICS [20-12-2025 [KOCHAR SUNG UP ACRYLICNeeraj Grover 9810376869 groverindia@outlo 15.12.2025
((COMM)/1351/2025 LTD Vs M/s SIGNATURE| lok.com
TEXTILE COMPANY .

12 |SH. RAVINDER BEDIL/CENTRAL [o1 ICS(COMM) 1272/25 l02-12-2025 [Union Bank of India IAMRENDRA KR9990298248 11-10-2025
[DISTRICT JUDGE,| [Vs MOHD SULTAN IGIRIT IAMRENDRAKG@
ICOMMERCIAL COURT IGMAIL.COM

ko1 ICS(COMM) 1278/25 l02-12-2025 [THE SUPREMESHRIHAR 91-9548888420 |Advocate.shrihar(e28-11-2025
INDUSTRIES LIMITEDTRIPATHI lagmail.com
[VS MAHENDRA SINGH]|
RAJPUROHIT

ko1 ICS(COMM) 1282/25 l02-12-2025 [PURSHOTAM DASSRATNESH KA NT (9990427146 l01-12-2025
ISABLANIA Vs. ASHOK|
ILEATHER COMPANY

ko1 ICS(COMM) : 1296/2025 l06-12-2025 [PNG ASIA THROUGHHimanshu 9999309222  |Contact@Utkrisht [28-11-2025
TS PARTNER  Vs/Dhawan lhalaw.com
IANWAR ALI SHAIKH

ko1 ICS(COMM) 1300/2025 (08-12-2025 [DAGA FASHIONRISHABH JAIN 9953246669  |[Rishabh 106-12-2025
ICENTRE VS DEV]| laguarius(a),gmail.
I[ENTERPRISE om

ko1 ICS(COMM) 1306/25 10-12-2025 |Amit Khanna Prop of M/sVIKAS BHATIA 9811379676 [VKSBHT6@gmail. |06-12-2025
Saarthak Trading CoVs,| lcom

|Akash Proprietor of M/s|
Fashion Love Shirts

ko1 ICS(COMM) 1320/2025 12-12-2025 (M/S SHIV  RATNAISUBHASH 9810459344 chandraadv3y@g [10-12-2025
IPAPER P. LTD. Vs. M/SCHANDRA [mail.com
[WOLKUS TECH. SOL|
P.LTD.

ko1 ICS(COMM) 1321/25 12-12-2025 [M/s Simran Fab Vs/ANIL KR.[9810438858 - 10-12-2025
[Kiran Chugh & Or [PANDEY

ko1 ICS(COMM) 1326/25 13-12-2025 [Prashant Sharma v DelhiASHOK 9811106159 lashokmahajan79@|08-12-2025
{Jal Board IMAHAJAN 9818473203 lgmail.com

ko1 ICS(COMM) 1328/2025 13-12-2025 [M/s R.L.F. IndustriegDeepak Yadav 9999980081  [DeepakYadavAdvo[11-12-2025
ILtd. Vs. Mukesh Sethi lcate@Grnail.Com

ko1 ICS(COMM) 1345/2025 19-12-2025 Ehreyam Agrawal  Vs/NITIN GOEL 19999340256, 17-12-2025
[Evex Auto India Pvt. Ltd. 9958617492 [Email:mnglawoffic|

le@gmail.com
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[Vs UPASANA JANDIAL

ko1 ICS(COMM) 1347/2025 19-12-2025 (Vikas Verma Vs. MCD 7289988608  [Utkarshsharma.ad [17-12-2025
[Anr. ISHARMA v@gmail.com
ko1 [CS (COMM) 1364/2025 26-12-2025 [Hamdard NationalShivendraPratapSi|953394364 hivendra| 23-12-2025
[Foundation (INDIA) &ngh I31theacmeco.com
|[Anr v Moonstar Lifecare
[PvtLtd & Anr
ko1 ICS (COMM) 1365/25 26-12-2025 M/s B.K Enterpirses VAMITVERMA&AS [9212422238, [amitvermalawyer8|12-12-2025
IM/s Modern Creation ~ |[SOCIATES lo@gnmail.<br>l.c
m
h3 |SH. M.K NAGPAL/CENTRAL [COURT ROOMICIVIL SUIT |Pxecuion Comm)57920p1-12-2025 [STT  GLOBEL  DATAParshant Arora 9810335545 NA
[DISTRICT JUDGE, ko2 ICENTERS INDIA PVT,
ICOMMERCIAL COURT LTD.
s Acceletrade|
[Technologies Private Lim
ICOURT ROOM|CIVIL SUIT OMP () (COMM.)1154/201-12-2025 TATA CAPITAL LTD IANISH BHOLA  [9811452022 lanishbhola17@yah [NA
ko2 Vs RAMCHANDRA| foo.com
BARGURJAR
ICOURT ROOMICIVIL SUIT (S (COMM)/127512025 |92-12-2025 |Sh  Rajender ~ KumanAVINESH 9871441764 IAKTrivedilawoffice28.11.2025
ko2 Gupta KUMAR ls@gmail.com
[Vs Municipal Corporation|
lof Delhi
ICOURT ROOM|CIVIL SUIT [CS (COMM)/127612025 |92-12-2025 |[ASHA GOEL [Satyender Singh 9811161525 ISKSingh116@gmai|21.11.2025
ro2 s Municipal Corporation| .com
lof Delhi
ICOURT ROOM|CIVIL SUIT (CS (COMM)/127712025 |02-12-2025 [MKM TECHNOLOGIESSanyay shrivashtva9810240028  [SanjayAdvocate12 [14.07.2025
ko2 PVT LTD I3@gmail.com
[Vs ONKAR ENGINES
IAND GENERATOR PVT]
LTD
ICOURT ROOM|CIVIL SUIT OMP (I) (COMM.)/1161203-12-2025 [HDFC BANK LTD. IANISH BHOLA (9811452022 lanishbhola17@yah [NA
Kuo2 [Vs ANNU SINGH 0.cOmM
ICOURT ROOM|CIVIL SUIT [Execution (Comm.)’588/2005-12-2025 [BANK OF BARODA (Chitra malhotra 9212888057 [Chitramalhotrasob[NA
ko2 [Vs M/S DIVINE SUTRA| i@gmail.com
[PROP SUSHANTJEE
ICOURT ROOM[CIVIL SUIT [Execution (Comm.)/589/2(06-12-2025 [Devender singh [Seema Khatri 19999903919 ladvseemao7@gma [NA
ko2 Vs M/S NOVATRIX| il.com
IDESIGNS PVT LTD
ICOURT ROOMCIVIL SUIT [0S (COMM)12992025 08-12-2025 [KAMAL GUPTA [Manoj kumar 0868714805  [Advocatemktyagi |12.11.2025
ko2 [Vs M/S KISHAN| (@gmail.com
I[ENTERPRIZES
ICOURT ROOMICIVIL SUIT [Execution (Comm.)/60112(10-12-2025 [VIVA BOOKS PRIVATENarender vasishth INA
ko2 LTD
[Vs Vg Enterprises
ICOURT ROOM[CIVIL SUIT (CS (COMM)/132212025 [12-12-2025 MEENAKSHI JAIN INaveen kumar 9811603963 lsimransingh.98@g|08.12.2025
ko2 [Vs HARSH KHANNA mail.com
ICOURT ROOMICIVIL SUIT [Execution (Comm.)/61612(15-12-2025 |[ASHIND  INDUSTRIESAnmol chadha INA
ko2 IPVT LTD
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ROOMICIVIL SUIT [Execution (Comm.)/625/2(18-12-2025 |G B SINGH {Anil kumar
uo2 Vs AADHARSHREE|
IPAPER MILLS PVT LTD

ICOURT ROOM[CIVIL SUIT (CS (COMM)/134012025 [18-12-2025 TIRUPATI TRADINGNitin Sharma 9650466233  [Attorneynitinshar [12.12.2025
ko2 ICORPORATION through| ima@gmail.com
lits partner Parul Bansal

[Vs RAJESH KUMAR
PROPRIETOR OF M/S|

ICAPITAL GRAINS
[COURT ROOMICIVIL SUIT (CS (COMM)/135322025 120-12-2025 [RADHEY SHYAM ISatyender Singh (9811161525 ISKSingh116@gmai(10.12.2025
ko2 [Vs Municipal Corporation| l.com

lof Delhi

ICOURT ROOMICIVIL SUIT (OMP (1) (COMM.)11997224 -12-2025 [TATA CAPITAL LTD |[ANISH BHOLA 9811452022 lanishbhola17@yah|[NA

ko2 Vs M/S PAAWAN| loo.com
ENERGY INDIA PVT|
LTD

ICOURT ROOM[CIVIL SUIT (S (COMM/I3622035 |o4-12-2025 A.R.  JOSHI _ PROP[Satish kumar 9717973422

ko2 DELHI COPIER
Vs SHAMIM AHMAD
PROP AS]]
[ENTERPRISES
4 SH. ASHUTOSHWEST ICS ICS l02-12-2025 [ATUL JAIN (ProprietorfMohd Bilall7373738694 [dalalmohit75@gm [28-11-2025
[KUMAR, DISTRICT| (COMM)/978/20 of M/s Vardhman SalesAnsari(P), il.com
JUDGE (COMMERCIAL)| 25 ICorporation Vs SATISH|
ICOURT) ICHAUDHARY ALIAS
ISATISH KUMAR|
(Proprietor of M/s Jatin|
Mo dine O A and
ICS ICS 04-12-2025 [Batra  Breweries andrajeev kumar/9312276651 r.tewari88@gmail.|04-11-2025
(COMM)/986/20 Distilleries Pvt Ltd Vstewari(P), fcom
25 [Deep  Mohan  Singhl
|Arneja
ICS ICS l04-12-2025 [SANJAY BANSAL VsRakesh Kumar(P), 9711771000 frakesh.advocae18 |02-12-2025
(COMM)/987/20 FIROZ ABDULKADAR| (@gmail.com
25 [KHIMANT
ICS CS 12-12-2025 [M/s Divit Industries LLPSUNIL SINGH(P), [9654224557 ladvsunilsinghp@g [06-12-2025
(COMM)/1010/2 Vs M/s Impulse Travel imail.com
025 \Gears (P) Ltd and Ors
ICS CS 13-12-2025 [Indian Bank Vs AnkifMANOJ KUMARQ811254078 imanvakil1378@g [06-12-2025
(COMM)/1015/2 Kumar IARORA(P), imail.com
025
ICS CS 13-12-2025 [Indian Bank Vs PratimaMANOJ KUMAR9811254078 manvakil1378@g [06-12-2025
(COMM)/1014/2 [Yadav IARORA(P), imail.com
025
ICS CS 15-12-2025 (M/S SHAILAUMVIPUL GUPTA(P), (90899191983 imr.guptavipul@g |02-05-2025
(COMM)/1023/2 IMACHINE imail.com
025 IMANUFACTURERS PVT|
LTD Vs M/S SV
INDUSTRIES
ICS ICS 16-12-2025 [Reliance Projects andHIMANSHU 18750618722 lsswaniassociates@|[13-12-2025
(COMM)/1024/2 [Property ManagementGARG(P), lgmail.com
025 Services Ltd Vs NORTH]
[WEST  SALES  AND
IMARKETING LTD
ICS CS 19-12-2025 [SBWOOD LAM LLP VsVikrant Mehta(P), 9013001400 dvocatevikrantme[17-10-2025
(COMM)/1036/2 IKRISHNA PLYWOOD lhta@gmail.com
025
ICS CS 20-12-2025 |[STATE BANK OF INDIAMANOJ 9654371856 ladvpandeymanoj [16-12-2025
(COMM)/1043/2 Vs RAM PAAL IPANDEY(P), (@gmail.com

025
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CS 22-12-2025 [GANT AB AND ANR VsShravan Bansal(P),9910888645 unitedmark@unite|19-12-2025
(COMM)/1049/2 IASHOK KUMAR AND dandunited.com
025 IANR
ICS ICounter 23-12-2025 [M/S ONEX INDUSTRIESSameer Dewan(P), 9810134864 sameerdewan123 [15-12-2025
IClaim/57/2025 [PVT LTD Vs MOHD ZAK]| |@rediffmail.com
PROP M/S AMIR|
[ELECTROPLATING
[WORKS
ICS CS 23-12-2025 [SUDHANSHU BAJAJVikas Sharma(P), [9999010507 [jurislaw@outlook. [15-12-2025
(COMM)/1052/2 (PROPRIETOR OF om
025 ISCHOLARs ACADEMY|
[FOR 1IT-JEE) Vs
IScholars A Plus Academy
ICS CS 26-12-2025 (GENETIX BIOTECHMadhav Gawri(P), (8700568976  [madhav@rkgco.co [18-12-2025
(COMM)/1059/2 IASTA LIMITED Vs m
025 BHARAT
IMMUNOLOGICALS
IAND BIOLOGICALS
ICORPORATION
L ourren
15 [MS. PREETI AGARWALWEST ICS(COMM) 984/2025 04.12.2025 [CANARA BANK VS/KUMAR 1888264250 dv.vishwjeet@gm [02.12.2025
IGUPTA, DISTRICT] IPREETI SINGHAL [VISHWJEET lail.com
WUDGE (COMMERCIAL)|
ICOURT)-02
ICS(COMM) 985/2025 04.12.2025 [DUROPLY INDUSTRIESJITENDER 9968237035 jitenderkumargha |02.12.2025
[VS. PANKAJ KUMARGAHIYAN hiyan@gmail.com
ISHARMA
ICS(COMM) 988/2025 05.12.2025 [BANK OF BARODA VS.DEEPA GUPTA (9312292558 ladvocate.deepa.gu [04.12.2025
ISUNIL KUMAR [pta@gmail.com
ICS(COMM) 992/2025 08.12.2025 [VINEET TANEJA VS/ANJANI KUMAR9811675024 lanjanichoudhari@ [28.11.2025
ROJLACK ASTA LTD ICHOUDHARY lgmail.com
ICS(COMM) 995/2025 10.12.2025 |[AMIT GUPTA VS/LOVEKESH 9873300964  [lovekesh27@gmail 01.12.2025
INEELAM GOYAL L.com
ICS(COMM) 996/2025 10.12.2025 |[SHAKTI ENTERPRISESMAHINDER 9873027484 24.09.2025
VS. M/S DIAMONDSINGH
MODULAR PVT LTD
ICS(COMM) 1002/2025 11.12.2025 JUHIE INDIA PVT LTDSAMMAN 7717730165 lofficeofsammanga (03.11.2025
[VS. KSV  TRADINGVARDHAN [utam@gmail.com
[THROUGH PROP,
ISANGEETA YADAV
[CS(COMM) 1026/2025 18.12.2025 [PANKAJ  JAIN  VS/D.R.JAIN 9871059347 [djain5857@gmail. [02.12.2025
IALLIANZETECH fcom
IREALCON PVT LTD
ICS(COMM) 1027/2025 18.12.2025 |GIRISH DEV MISHRAPANKAJ KUMAR (9318348798 [pankajvermao855 04.12.2025
[VS. SURESH KUMAR| |@yahoo.com
IMISHRA
ICS(COMM) 1042/2025 20.12.2025 [MS. ROHIN INFOTECHPRASHANT KR (9311279764 legalprashant2018 [08.12.2025
PVT LTD VS. M/S (@gmail.com
TRYCAM INDIA
16 |SH. RAGHUBIR SINGH,WEST OMP (Do2-12-2025 |AXIS BANK LTD VSADV 087 T 0-10589 /[indilexlaw@gamil.
[DISTRICT JUDGE| (COMM)/1969/2 IGURWINDER SINGHDHEERAJ(P), 18920586266 om
((COMMERCIAL 025 ISANDHU 2596
ICOURT)-03
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IS BANK LTD Vg

OFPETITIONER NAME VSADVOC.

ADV

ADVOCATE
MOBILE
NUMBER

987 1 0-10589 /|

ADVOCATE
EMAIL ID

indilexlaw@gamil.
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((COMM)/1968/2 ISHALU SINGH 7849  |[DHEERAJ(P), (8920586266  |com

025

[ExCOMM -10-12-2025 [INDUSIND BANK LTD[PANKAJ

|[Award by Arb| Vs M/S BROWN BIRDKUMAR(P),

IComm/80/2025 I[ENTERPRISES PVT

[Execution 10-12-2025 |[Kotak Mahindra PrimeSunny Arora(P),

(Comm)/429/20 ILtd Vs UNNY|

25 KHURANA

[Execution 10-12-2025 [Canara Bank Vs SHYAMsumit virmani(P),

(Comm)/430/20 ISAHNI PROPRIETOR OF|

25 IS S ENTERPRISES

ICS 11-12-2025 |ANYA ENTERPRISESMANDEEP 9873811588 lsaneevsoniadvocat |09-12-2025
(COMM)/1004/2 [EXIM PVT LTD VSSINGH(P), le2@gmail.com
025 ISANCHIT SETIA

IOMP (Dp2-12-2025 |Shriram Finance Ltd VsManoj Kumar(P), (981113644

(COMM)/2082/2 ISAURABH SALUJA

025

ICS 13-12-2025 [Indian Bank Vs indefMANOJ KUMAR(9811254078 /jmanvakil378s@g
(COMM)/1012/2 ISingh IARORA(P), 9560262990  [mail.com

025

OMP (Dp3-12-2025 |AXIS BANK LTD VsSunita Singh(P), (987 I 0-10589 /findilexlaw@gamil.
(COMM)/2095/2 IANIRAJ 18920586266  |com

025

OMP (Dp3-12-2025 |AXIS BANK LTD VsSunita Singh(P), (987 I 0-10589 /indilexlaw@gamil.
(COMM)/2096/2 KAMLA VAISHNAV 18920586266  |com

025

ICS 13-12-2025 [RAJESH ARORA VSRAJESH 9810294894 IRAJESHBANTI@ |01-12-2025
(COMM)/1011/2 ICRYSTAL CAPS BANATI(P), [YAHOO.CO.IN
025

OMP (Di6-12-2025 [Yes Bank Ltd = VSADV. LALIT|8130383148 lalitpandayadvasso|
(COMM)/2125/2 IMANISH KUMAR [PANDEY(P), lciates@gamil.com
025

OMP (Di6-12-2025 [Yes Bank Ltd  VSADV. LALIT|8130383148 lalitpandayadvasso|
(COMM)/2126/2 IMAHESH SHARMA IPANDEY(P), [ciates@gamil.com
025

OMP (D16-12-2025 [Yes Bank Ltd Vs SUJEETIADV. LALIT{8130383148 lalitpandayadvasso|
(COMM)/2124/2 ISUNIL KUMAR IPANDEY(P), [ciates@gamil.com
025

OMP (Di17-12-2025 |AXIS BANK LIMITED VS§SANJEEV 9717028845 litigation@srcslegal
(COMM)/2158/2 UAGSEER SINGH IPATHAK(P), .com

025

OMP (Dj17-12-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 litigation@sreslegal
(COMM)/2159/2 ISUNITA DEVI [PATHAK(P), l.com

025
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OMP (Dp7-12-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 litigation@srcslegal
((COMM)/2153/2 IGURPREET SINGH IPATHAK(P), .com
025
OMP (Dj17-12-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 litigation@sreslega)
(COMM)/2157/2 [URMILA NARESH IPATHAK(P), .com
025
OMP (Dp7-12-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 litigation@sreslegal
(COMM)/2155/2 ISIYARAM SO  RAMPATHAK(P), l.com
025 ISINGH
ICS 18-12-2025 [PURPLE UNITED SALESPRIYANK 9810719339,981|Not Mentioned 16-12-2025
(COMM)/1031/2 ILTD THROUGH ITSMOHAN(P), 0649496
025 IAUTHORISED

REPRESENTATIVE  SH]

WJATINDER DEV SETH|

Vs UTKARSH]

ACCADUIAT
IM-Ex/438/2025 [18-12-2025 [RAJ BALA TANWAR VsSauraj Yadav(P),

IDHRUV KUMAR SINHA
ICS 18-12-2025 [MS RUDRAKSH SALESAnshul Garg(P), (9810717949,  [piyvushmittaladvo [NIL
(COMM)/1030/2 IAND ANR Vs MS 18920831715 lcate@gmail.com
025 IGANDHI STORE
[Execution 19-12-2025 |Atlas Logistics PrivateParshant Arora(P),
(Comm)/440/20 Limited Vs STAR|
25 ICEILING THROUGH ITS|

[PROPRIETOR MS

[RAMAWATI PANDEY
IOMP (Dp9-12-2025 [YES BANK LTD VSKARTIK
(COMM)/2180/2 IMUKESH MANAKKUMAR(P),
025 ICHAND
CS l20-12-2025 [DEV ELECTRICAL ANDPRIYANKA 8077665773 [kashiyaandassocia [01-09-2025
(COMM)/1040/2 I[ENGINEERING ICHAUDHARY(P), tes@amail.com
025 ISERVICES Vs ADVANCE|

PANEL AND|

ISWITCHGEARS PVT

LTD
OMP (I)20-12-2025 [Yes Bank Ltd VSADV. LALIT|8130383148 lalitpandayadvasso|
(COMM)/2192/2 IASHWANI KUMAR IPANDEY(P), ciates@gamil.com
025
OMP (D20-12-2025 |Yes Bank Ltd Vs ADITYAIADV. LALIT|8130383148 lalitpandayadvasso|
(COMM)/2190/2 IKUMAR SINGH [PANDEY(P), lciates@gamil.com
025
OMP (D23-12-2025 [IDFC ~ FIRST = BANKSANJEEV 9717028845 litigation@srcslegal
(COMM)/2221/2 ILIMITED VSPATHAK(P), .com
025 IMAHENDER GUPTA
OMP (D23-12-2025 [IDFC ~ FIRST = BANKSANJEEV 9717028845 litigation@sreslega)
(COMM)/2218/2 ILIMITED Vs NAVEEN [PATHAK(P), .com
025 IKUMAR
OMP ()24-12-2025 |[AXIS BANK LTD VSADV
((COMM)/2249/2 IRAJNEESH KUMAR  [DHEERAJ(P),
025
CS 26-12-2025 [POWERCAM Rishi Sehgal(P), (9811056275 larvindsingh56275 (18-12-2025
(COMM)/1056/2 [ELECTRICALS PVT LTD| (@gmail.com
025 [Vs JOHN BASHA SHAIK




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOC ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF]
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CS 26-12-2025 [ULTIMATE LOGISTICSPardeep 9891373332 ladv.rohit@gamil.c [18-12-2025
(COMM)/1057/2 IPVT LTD Vs M MSachdeva(P), m
025 IASSOCIATES
CS 26-12-2025 MKM TECHNOLOGIES|Yash Saraswat(P), 98 10240028  |sanjayadvocate 14-12-2025
(COMM)/1058/2 [PVT LTD Vs ONKAR| 123@gmail.com
025 I[ENGINES AND|
IGENERATOR PVT LTD
7 [SH. SANJEEVWEST ICS (COMM) CS 01-12-2025 JASMINE KAUR VSGAGAN DEEP9310905051 team@sslegalsohit|27.11.2025
IAGGARWAL, DISTRICT| (COMM)/972/20 IBESSONS AND  COSINGH fions.com
WJUDGE (COMMERCIAL)| 25 PARTNERSHIP
ICOURT) ICONCERN
ICS (COMM) CS 01-12-2025 [PRASHANT PRAJAPATIJITENDER 9212413759 litendersahayadvoc [29.11.2025
(COMM)/974/20 Vs KAMLADITYYASAHAY late@gmail.com
25 ICONSTRUCTION  PVT]
LTD
ICS (COMM) ICS l02-12-2025 vipul printers Vs M/SINARENDRA 9811403864 [kalra.narender@g [26.11.2025
(COMM)/979/20 [Umanath Press IKALRA imail.com
25
ICS (COMM) ICS l02-12-2025 [Balaji Action BuildwellABHISHEK 9310008854 harjikal12@gmail 01.12.2025
(COMM)/981/20 Pvt Ltd Vs ROCKYHARIJA .com
o5 IDODANT
ICS (COMM) ICS l02-12-2025 THREE N PRODUCTSDAVESH 7982104633 imail@dvipattomey|01.12.2025
(COMM)/982/20 PRIVATE LIMITED VsVASHISHTHA [s.com
25 [KASANA RAM
ICHAUDHARY
[OMP (DoMP (D)o3-12-2025 |AXIS BANK LTD VSDHEERAJ 18920586266  [INDOLEXLAW@ [10.12.2025
(COMM.) (COMM.)/1992/2 ISHAHRUKH KHAN| GMAIL.COM
025 18560
IOMP (IOMP (I)o3-12-2025 |AXIS BANK LTD VSDHEERAJ 18920586266  [INDOLEXLAW@ [10.12.2025
(COMM.) (COMM.)/1993/2 IMILAN KUMAR 6413 GMAIL.COM
025
IOMP (I))OMP (I)03-12-2025 |AXIS BANK LTD VSDHEERAJ 18920586266  [INDOLEXLAW@ [10.12.2025
(COMM.) (COMM.)/1995/2 |AKHIL AGRAHARI 1712 IGMAIL.COM
025
IOMP (DoOMP (Djo3-12-2025 |AXIS BANK LTD VSDHEERAJ 8920586266  [INDOLEXLAW@ [10.12.2025
(COMM.) (COMM.)/1996/2 [PARVEEN IGMAIL.COM
025
[OMP (IOMP (I)03-12-2025 |AXIS BANK LTD VSDHEERAJ 18920586266  [INDOLEXLAW@ [10.12.2025
(COMM.) (COMM.)/1998/2| IDEEPANSHU TYAGI IGMAIL.COM
025
[OMP (IOMP (I)lo4-12-2025 [Yes Bank Ltd Vs AMAAN|LALIT PANDEY (8130383143 ILALITPANDEYAD|02.12.2025
(COMM.) (COMM.)/2010/ [TRADERS [V@GMAIL.COM
2025
(OMP (DoMP (I)lo4-12-2025 [Yes Bank Ltd Vs TARUN|LALIT PANDEY (8130383143 ILALITPANDEYAD|02.12.2025
(COMM.) (COMM.)/2011/2 IASSOCIATES [V@GMAIL.COM
025
IOMP (DoOMP (Djog-12-2025 |Yes Bank Ltd Vs SUNITALLALIT PANDEY (8130383143 ILALITPANDEYAD|02.12.2025
(COMM.) (COMM.)/2012/2 IDEVI [V@GMAIL.COM
025




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOC ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF]

ION NUMBER COURT FEES

[OMP (IOMP (I)lo4-12-2025 [Yes Bank Ltd Vs RAHULLALIT PANDEY (8130383143 ILALITPANDEYAD|02.12.2025
(COMM.) (COMM.)/2013/2| RAHUL [V@GMAIL.COM
025
(OMP (DoMP (I)l04-12-2025 [Yes Bank Ltd Vs ARVIND|LALIT PANDEY 8130383143 ILALITPANDEYAD|02.12.2025
(COMM.) (COMM.)/2014/2 ISINGH [V@GMAIL.COM
025
ICS (COMM) CS l05-12-2025 [BANK OF BARODA VSDEEPA GUPTA (9312292558 104.12.2025
(COMM)/989/20 [PURAN ladvocate.deepa.gu
25 [pta@email.com
IOMP (DoMP (Djos-12-2025 [IDFC ~ FIRST  BANK|SANJEEV 9717028845 litigation@sreslegal26.11.2025
(COMM.) (COMM.)/2015/2| ILIMITED Vs DEEPAK PATHAK .com
025 RAJENDER SINGH|
[YADAV
IOMP (DoMP (Djo5-12-2025 IDFC ~ FIRST  BANK|SANJEEV 9717028845 litigation@sreslegal26.11.2025
(COMM.) (COMM.)/2016/2 ILIMITED Vs GURDEVPATHAK .com
025 ISINGH BHATTI
IOMP (DoMP (Djo5-12-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 litigation@sreslegal21.11.2025
(COMM.) (COMM.)/2017/2 ISATISH KUMAR IPATHAK .com
025
IOMP (DoMP (Do6-12-2025 |AXIS BANK LTD VSSANJEEV 9717028845 litigation@srcslega21.11.2025
(COMM.) (COMM.)/2031/2) IABHISHEK JADOUN |[PATHAK .com
025
IOMP (DHoOMP (Dp6-12-2025 |AXIS BANK LTD VSSANJEEV 9717028845 litigation@srcslega21.11.2025
(COMM.) (COMM.)/2032/ RUDRA PRATAP PATHAK .com
2025
IOMP (IOMP (I)08-12-2025 |AXIS BANK LTD VSSANJEEV 9717028845 litigation @srcslega21.11.2025
(COMM.) (COMM.)/2049/ ISALAHUDDEEN PATHAK .com
2025
IOMP (I))OMP (I)09-12-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD|21.11.2025
(COMM.) (COMM.)/2065/ [FATEH BAHADUR [V@GMAIL.COM
2025
IOMP (DoOMP (Djog9-12-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD|09.12.2025
(COMM.) (COMM.)/2066/ ISATEESH KUMAR [V@GMAIL.COM
2025
IOMP (DOMP (Dito-12-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD|09.12.2025
(COMM.) (COMM.)/2071/2 IBANSHI LAL [V@GMAIL.COM
025
ICS (COMM) Cs 11-12-2025 [SH KESHAV KHANNAYAKSHU JINDAL (9211462592 lsadashivlegalassoc [10.12.2025
(COMM)/1003/2 IPROPRIETOR OF MS§ fiates@gmail.com
025 IROSHAN LAL KHANNA|
IAND SONS Vs SH|
[VISHAL GUPTA
[PROPRIETOR OF MS
Ann cppuTon
(OMP (DoMP (Di15-12-2025 |AXIS BANK LTD VsDHEERAJ 18920586266 INDOLEXLAW®@ [13.12.2025
(COMM.) (COMM.)/2110/2 IARSHAD IGMAIL.COM
025
IOMP (DoOMP (Dj15-12-2025 |AXIS BANK LTD VSDHEERAJ 18920586266  [INDOLEXLAW@ [13.12.2025
(COMM.) (COMM.)/2111/2 [RANJAN TYAGI IGMAIL.COM
025




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOC ADVOCATE ADVOCATE DATE OF E-
INO. REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF]
ION NUMBER COURT FEES

[OMP (IOMP (Dh5-12-2025 |AXIS BANK LTD VSDHEERAJ 18920586266 INDOLEXLAW®@ [13.12.2025
(COMM.) (COMM.)/2117/2 [KOMAL IGMAIL.COM
025
(OMP (DoMP (Dp6-12-2025 M/S IIFL FINANCE LTD/GOPAL JHA 935933844 jhagopaladv(@gm [15.12.2025
(COMM.) (COMM.)/2127/2 [Vs Kotak Mahindra Bank| lail.com
025 Limited
IOMP (DoMP (D7-12-2025 [Yes Bank Ltd Vs VARUNLALIT PANDEY (8130383143 ILALITPANDEYAD|15.12.2025
(COMM.) (COMM.)/2128/2) IDAGAR [V@GMAIL.COM
025
IOMP (DoMP (Dp7-12-2025 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 ILALITPANDEYAD|15.12.2025
(COMM.) (COMM.)/2129/2 ISUKHVINDER SINGH [V@GMAIL.COM
025
IOMP (DoMP (Dpi7-12-2025 |[Yes Bank Ltd  VSLALIT PANDEY (8130383143 ILALITPANDEYAD|15.12.2025
(COMM.) (COMM.)/2130/2| [HARGYAN SINGH [V@GMAIL.COM
025
lomP (DOMP (Dji7-12-2025 |[Yes Bank Ltd Vs RAJLALIT PANDEY [8130383143  |[LALITPANDEYAD[15.12.2025
(COMM.) (COMM.)/2131/2 IKUMAR YADAV @GMAIL.COM
025
[OMP (DOMP (D7-12-2025 |AXIS BANK LTD VSDHEERAJ 18920586266  INDOLEXLAW@ [11.12.2025
(COMM.) (COMM.)/2132/2 IANAND KUMAR SINGH GMAIL.COM
025
[OMP (DoMP (D7-12-2025 |AXIS BANK LTD VSDHEERAJ 18920586266  INDOLEXLAW@ [11.12.2025
(COMM.) (COMM.)/2133/2 KANHIYA LAL GMAIL.COM
025
IOMP (IOMP (Dp7-12-2025 [AXIS BANK LTD VSDHEERAJ 18920586266  [INDOLEXLAW@ [11.12.2025
(COMM.) (COMM.)/2134/2 IASHOK SINGH GMAIL.COM
025
IOMP (I))OMP (Dp7-12-2025 [AXIS BANK LTD VSDHEERAJ 18920586266  [INDOLEXLAW@ [11.12.2025
(COMM.) (COMM.)/2135/2 IASHA IGMAIL.COM
025
ICS (COMM) CS 18-12-2025 [PURPLE UNITED SALESMAN MOHAN|9810719339 IMANMOHAN 17.12.2025
(COMM)/1028/2 ILTD THOURGH ITSGUPTA 123@YAHOO.CO
025 IAUTHORISED M
REPRESENTATIVE  SH|
WJATINDER DEV SETH|
[Vs CHOICE TRADE;
or AL
ICS (COMM) CS 18-12-2025 [CANTECH ENGINEERSKAVITA 9873725564 13.12.2025
(COMM)/1033/2 [PVT LTD Vs EMPIRENAILWAL [kavita@jvkassociat|
025 [FURNITURE CO les.com
IOMP (DoOMP (D18-12-2025 [Yes Bank Ltd Vs AMITLALIT PANDEY (8130383143 ILALITPANDEYAD|16.12.2025
(COMM.) (COMM.)/2170/2 IGOYAL [V@GMAIL.COM
025
IOMP (DoMP (D18-12-2025 [Yes Bank Ltd VSLALIT PANDEY (8130383143 ILALITPANDEYAD|16.12.2025
(COMM.) (COMM.)/2171/2 IAPOORVA THAKUR [V@GMAIL.COM
025
IOMP (DoOMP (I)18-12-2025 |Yes Bank Ltd Vs ASHOKLALIT PANDEY (8130383143 ILALITPANDEYAD|16.12.2025
(COMM.) (COMM.)/2172/2 ISINGH [V@GMAIL.COM
025




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOC ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF]

ION NUMBER COURT FEES

IOMP (DoOMP (D)18-12-2025 |Yes Bank Ltd Vs DEEPAKLALIT PANDEY (8130383143 ILALITPANDEYAD|16.12.2025
(COMM.) (COMM.)/2173/2 ISAINT IV@GMAIL.COM
025
ICS (COMM) CS 19-12-2025 RAHUL  MITTAL VSSANJAY KUMAR 9818974450 ILEGALLEGAL 18.12.2025
((COMM)/1038/2 IREGALIA BANQUET ICOMPANY@RED]|
025 [FFMAIL.COM
IOMP (DoMP (D9-12-2025 [Yes Bank Ltd Vs AMITILALIT PANDEY (8130383143 ILALITPANDEYAD|17.12.2025
(COMM.) (COMM.)/2179/2 IAMIT [V@GMAIL.COM
025
ICS (COMM) CS 20-12-2025 [Sehdev Sehgal V: MAHIMA 9868510397 19.12.2025
(COMM)/1045/2 [YouTube LLC IMALHOTRA ontact@illlvmudit
025 jain.com
ICS (COMM) ICS 20-12-2025 [SBWOOD LAM LLP VSVIKRANT MEHTA|9013001400 dvocatevikrantme[19.12.2025
(COMM)/1047/2 ISHIV SHAKTI| ita@gmail.com
025 [PLYWOOD
IOMP (DoMP (Di20-12-2025 |Axis Bank Limited VSAMIT KUMAR 18860939556  |JAMITKUMAR.294 [25.10.2025
(COMM.) (COMM.)/2189/2| IMIRZA SULTAN FIROZ \@REDIFFMAIL.C
025 OM
IOMP (DoMP (I)20-12-2025 |AXIS BANK LTD VSAMIT KUMAR 18860939556  JAMITKUMAR.29413.10.2025
(COMM.) (COMM.)/2191/2 IAMIT SHARMA |(@REDIFFMAIL.C
025 [OM
IOMP (DHoOMP (I)22-12-2025 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 ILALITPANDEYAD|17.12.2025
(COMM.) (COMM.)/2215/2 MUHAMMAD RAYHAN| @GMAIL.COM
025 IRAHMAN
IOMP (IOMP (I)22-12-2025 |AXIS BANK LTD VSDHEERAJ 18920586266  [INDOLEXLAW@ [13.12.2025
(COMM.) (COMM.)/2217/2 IDEVENDRA SINGH| GMAIL.COM
025 IBISHT
IOMP (I))OMP (I)l23-12-2025 [IDFC  FIRST  BANKDHEERAJ 18920586266  [INDOLEXLAW@ [13.12.2025
(COMM.) (COMM.)/2237/2| LIMITED Vs MUNNA IGMAIL.COM
025 IGOVIND
IOMP (DoOMP (Dj23-12-2025 [IDFC ~ FIRST = BANK|SANJEEV 9717028845 litigation @sreslegalo1.12.2025
(COMM.) (COMM.)/2238/ ILIMITED Vs JAHEER [PATHAK .com
2025 ISHABBEER
IOMP (DOMP (Dj23-12-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 litigation @sreslega29.11.2025
(COMM.) (COMM.)/2239/ [HARDAYAL GURJAR  [PATHAK .com
2025
IOMP (DoOMP (Dj23-12-2025 [[IDFC ~ FIRST  BANK|SANJEEV 9717028845 litigation@srcslegal01.12.2025
(COMM.) (COMM.)/2240/ ILIMITED Vs RAJPAL PATHAK .com
2025 ISINGH
IOMP (DoMP (I)23-12-2025 IDFC FIRST BANK LTDSANJEEV 9717028845 litigation@sreslega29.12.2025
(COMM.) (COMM.)/2241/2 [Vs PRABAL KUMAR [PATHAK .com
025
IOMP (DoOMP (Dj24-12-2025 |AXIS BANK LTD VSDHEERAJ 18920586266  [INDOLEXLAW@ [20.12.2025
(COMM.) (COMM.)/2250/ [PANKAJ SAINT IGMAIL.COM
2025




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOC ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF]

ION NUMBER COURT FEES

[OMP (IOMP (I)24-12-2025 |AXIS BANK LTD VSDHEERAJ 18920586266 INDOLEXLAW®@ [20.12.2025
(COMM.) (COMM.)/2251/2 ISUNNY KUMAR| IGMAIL.COM
025 IMANDAL
(OMP (DoMP (Di24-12-2025 [YES BANK LTD VSANANJAY SINGH (9030378800 [singh.ananjay@gm22.12.2025
(COMM.) (COMM.)/2252/ ISHAILENDER SINGH lail.com
2025
[OMP (DoOMP (D24-12-2025 YES BANK LTD VSANANJAY SINGH 9030378800 [singh.ananjay@gm22.12.2025
(COMM.) (COMM.)/2254/ [VIZHEN lail.com
2025
IOMP (DoMP (Dj26-12-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 litigation@sreslegal16.12.2025
(COMM.) (COMM.)/2263/ ISUSHILA DEVI [PATHAK .com
2025
IOMP (DoMP (Dj26-12-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 litigation@sreslegal16.12.2025
(COMM.) (COMM.)/2264/ IRINJU SINGH IPATHAK .com
2025
IOMP (DoMP (Dj26-12-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 litigation@sreslegal16.12.2025
(COMM.) (COMM.)/2265/ IMANNU PANDEY IPATHAK .com
2025
IOMP (DoMP (I)26-12-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 litigation@srcslegal16.12.2025
(COMM.) (COMM.)/2266/ IMANJU WO PAPPU PATHAK .com
2025
IOMP (DHoOMP (I)26-12-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 litigation @srcslegal16.12.2025
(COMM.) (COMM.)/2267/2| ISUKHDEV SINGH PATHAK .com
025
18 [SH. RAJ KUMARWEST ICS CS 02-12-2025 [Balaji Action BuildwellRahat Bansal 9899057063  |advrahatbansal@g [29.07.2025
TRIPATHI, DISTRICT| (COMM)/980/2(COMM)/980/20 Pvt Ltd Vs Orange And imail.com
JUDGE (COMMERCIAL| 025 25 (Green Interiors Pvt Ltd
ICOURT)
ICS ICS 08-12-2025 [STATE BANK OF INDIALALIT PANDEY (8130383143 ILALITPANDEYAD|3.07.2025
(COMM)/993/2((COMM)/993/20 Vs RAJENDER SINGH IV@GMAIL.COM
025 25
ICS CS 09-12-2025 JINDAL ILALIT PANDEY [011-26211488 [legal@Katyalassoci04.08.2025
(COMM)/994/2((COMM)/994/20 ISANITARYWARE  PVT] lates.com
025 25 ILTD Vs SANTOSH]
KUMAR KUNTAL
ICS CS 11-12-2025 [NAYASA SUPERPLASTILALIT PANDEY [011-26211488 [legal@Katyalassoci
(COMM)/1001/ (COMM)/1001/2 Vs SHREE JI lates.com
2025 025 INDUSTRIES
ICS CS 13-12-2025 [YES BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD
(COMM)/1013/ [(COMM)/1013/2 IRAKESH KUMAR alias IV@GMAIL.COM
2025 025 IRAKESH CHAUHAN
ICS CS 15-12-2025 M/S GREAT GALLION|LALIT PANDEY (8130383143 ILALITPANDEYAD
(COMM)/1019/ [(COMM)/1019/2 VENTURE LTD Vg IV@GMAIL.COM
2025 025 ISUSHIL BAJAJ
ICS CS 15-12-2025 [M/S GREAT GALLIONMGA Law Office (0811504426 imgalawoffice@gm
(COMM)/1020/|(COMM)/1020/2 [VENTURE LTD Vs M/S| lail.com
2025 025 ISMIT ADVERTISERS|
[PVT LTD
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ICS CS 15-12-2025 M/S EMPIREGursimar Singh 9910266125 lgursimarsadana@
(COMM)/1021/ (COMM)/1021/2 |JALCOBREV PVT LTD V: ahoo.in
2025 025 IRANJANA SHARMA
ICS CS 15-12-2025 M/S GREAT GALLION|LALIT PANDEY (8130383143 ILALITPANDEYAD
(COMM)/1022/ (COMM)/1022/2 VENTURE LTD Vs IV@GMAIL.COM
2025 025 RAMAN PREET SINGH
ICS 17-12-2025 [SUNITA DEVI 'VsSachin Katyal 011-26211488  [legal@Katyalassoci|
(COMM)/1025/ |(COMM)/1025/2 IRAVINDRA lates.com
2025 1025 POONAMCHAND
IANGARA
ICS CS 19-12-2025 [RAJAT JAIN Vs ABDUL [Uday Kumar 8882303942  [advudaykumar@g
(COMM)/1035/ (COMM)/1035/2 IMANNAN imail.com
2025 025
ICS 19-12-2025 MCB ELECTROSanjeev Singh 9811129304 ISanjeev.singh@sin
(COMM)/1037/ (COMM)/1037/2 ICONTROLS THROUGH| lghnassociates.com
2025 025 AR MT BIRBAL V:
ISAHIL  ENTERPRISES
[THROUGH ITS PROP
ICS CS 19-12-2025 [CANARA  BANK  VsSachin Katyal 011-26211488  [legal@Katyalassocil
(COMM)/1039/|(COMM)/1039/2 WJitender Kumar lates.com
2025 025
ICS CS 20-12-2025 [FAST TRANSPORTSachin Katyal 011-26211488  [legal@Katyalassoci
(COMM)/1046/|(COMM)/1046/2 ICARRIER PVT LTD Vg lates.com
2025 025 IKAMLA DEVI
[PROPRIETOR
ISATNARAIN  SANJEEV|
KUMAR
ICS ICS l22-12-2025 [GANT AB AND ANR VsA. K. Raut 9999132159 lakroutadvocate@g
(COMM)/1050/ |(COMM)/1050/2 IASHOK KUMAR AND Imail.com
2025 025 IORS
ICS CS 26-12-2025 [PEX ENGINEERING LLI_"—Manoj Pandey 9654371824 ladvpandeymanoj
(COMM)/1060/ (COMM)/1060/2 [Vs JOHN BASHA SHAIK (@gmail.com
2025 025
ICS [26-12-2025 |[GIRISH KUMAR  VSLALIT PANDEY (8130383143 ILALITPANDEYAD)|
(COMM)/1062/ (COMM)/1062/2 IGAGANDEEP SINGH IV@GMAIL.COM
2025 025
19 |SH. NARESH KUMARWEST ICS CS l01-12-2025 [NAVEEN SABHARWALRAJESH 9810194135 IRMAHINDRU@R [29-11-2025
IMALHOTRA, DISTRICT)| (COMM)/975/2 (COMM)/975/20 Vs SHOPZO BRAND PVTIMAHINDRU [EDIFFMAIL.COM
JUDGE (COMMERCIAL| 025 25 ILTD
ICOURT)
ICS CS l01-12-2025 [RAJAN WAHI Vs THEKAMAKSHI 9818602711 IADVOCATEVARU [29-11-2025
(COMM)/976/2 (COMM)/976/20 IDBI BANK THROUGHGARG INo5@GMAIL.CO
025 25 IGM CEO MS
[Execution [Execution 02-12-2025 [Canara Bank Vs Anil
(Comm.)/416/2 ((Comm.)/416/20 sharma prop Ms perfect
025 25 ifire equipment
ICS CS 02-12-2025 [Rajesh Gupta VSANKIT GUPTA 9717134040 IADVOCATEANKI (01-12-2025
(COMM)/977/2 (COMM)/977/20 [Ramadhin Yadav TG@GMAIL.COM
025 25
IOMP (DoOMP (Djo2-12-2025 |AXIS BANK LTD VSDHEERAJ 9258048444 l01-12-2025
(COMM.)/1971/|(COMM.)/1971/2 INEERAJ KUMAR 0888
2025 025




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOC ADVOCATE ADVOCATE DATE OF E-
INO. REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF]
ION NUMBER COURT FEES

IOMP (DoOMP (Djo2-12-2025 |AXIS BANK LTD VSDHEERAJ 9258048444 l01-12-2025
(COMM.)/1972/((COMM.)/1972/2 IANZUM 6937
2025 025
IOMP (DoMP (Dp2-12-2025 |AXIS BANK LTD VSDHEERAJ 9258048444 (01-12-2025
(COMM.)/1973/((COMM.)/1973/2 IGAGAN KUMAR 2376
2025 025
IOMP (DoMP (Djo2-12-2025 [IDFC FIRST BANKISANJEEV 9717028845 ILITIGATION@SR |01-12-2025
(COMM.)/1974/((COMM.)/1974/2 ILIMITED Vs VIKASHPATHAK ICSLEGAL.COM
2025 1025 KUMAR PRASAD
IOMP (DoMP (Djo2-12-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR |01-12-2025
(COMM.)/1975/((COMM.)/1975/2 IPARAS KOHLI IPATHAK ICSLEGAL.COM
2025 025
lomP (DOMP (Djo2-12-2025 IDFC  FIRST  BANKISANJEEV 9717028845  [LITIGATION@SR [01-12-2025
(COMM.)/1976/((COMM.)/1976/2 ILIMITED Vs SANJAY [PATHAK ICSLEGAL.COM
2025 025 RAJENDER
[Execution [Execution 04-12-2025 |AJAY MANDAL Vs SYED|
(Comm.)/417/2 |(Comm.)/417/20 IMRAN
025 25
[CS ICS 04-12-2025 [CENTRAL BANK OFMANOJ KUMAR{7042814207 l03-12-2025
(COMM)/983/2|(COMM)/983/20 INDIA Vs SURAJISINGH
025 25 IKUMAR PROPRIETOR|

OF M/S UNNATI]

[TRADING COMPANY
IOMP (DHoOMP (I)o4-12-2025 Yes Bank Ltd Vs SANT|LALIT PANDEY (8130383143 ILALITPANDEYAD|02-12-2025
(COMM.)/2006 |(COMM.)/2006/ RAM @GMAIL.COM
2025 2025
IOMP (IOMP (I)o4-12-2025 [Yes Bank Ltd VSLALIT PANDEY (8130383143 ILALITPANDEYAD|02-12-2025
(COMM.)/2007 (COMM.)/2007/ ISUDHARAJ GURJAR @GMAIL.COM
2025 2025
IOMP (I))OMP (I)l04-12-2025 [Yes Bank Ltd Vs MOHITILALIT PANDEY 8130383143 ILALITPANDEYAD|02-12-2025
(COMM.)/2008 (COMM.)/2008/ KUMAR [V@GMAIL.COM
2025 2025
IOMP (DoOMP (Djog-12-2025 |Yes Bank Ltd Vs ANJANILALIT PANDEY (8130383143 ILALITPANDEYAD |02-12-2025
(COMM.)/2009 (COMM.)/2009/ IKUMARI [V@GMAIL.COM
2025 2025
IOMP (DOMP (Djo6-12-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD |05-12-2025
(COMM.)/2024 (COMM.)/2024/ ICHANDRA PAL IV@GMAIL.COM
2025 2025
IOMP (DoOMP (Djo6-12-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD |05-12-2025
(COMM.)/2025 (COMM.)/2025/ IAGYADEEP SINGH IV@GMAIL.COM
2025 2025
IOMP (DoMP (Do6-12-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD |05-12-2025
(COMM.)/2026 |(COMM.)/2026/ INAFIS [V@GMAIL.COM
2025 2025
IOMP (DoOMP (Djo6-12-2025 [TSC FINSERV PRIVATELALIT PANDEY (8130383143 ILALITPANDEYAD |05-12-2025
(COMM.)/2027 (COMM.)/2027/ ILIMITED Vs ONKAR| [V@GMAIL.COM
2025 2025 ICARS
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ICS CS 08-12-2025 Bank of Maharashtra VSBIJAY = MOHAN|9015893668  [ADVBMG2016@G |06-12-2025
(COMM)/991/2 [(COMM)/991/20 |Ankush Mittal IGOSWAMI IMAIL.COM
025 25
IOMP (DoMP (D)o8-12-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD |06-12-2025
(COMM.)/2033 [(COMM.)/2033/ ISANJAY KUMAR IV@GMAIL.COM
2025 2025
IOMP (DoMP (Dj08-12-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD|06-12-2025
(COMM.)/2034 (COMM.)/2034/ [TRIBHUVAN SINGH [V@GMAIL.COM
2025 2025
IOMP (DoMP (Dj08-12-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD |06-12-2025
(COMM.)/2035 (COMM.)/2035/ ISUSHIL SINGH [V@GMAIL.COM
2025 2025
IOMP (DoMP (Djo9-12-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 I[LALITPANDEYAD|08-12-2025
(COMM.)/2061 (COMM.)/2061/2 IANUJ VERMA [V@GMAIL.COM
2025 025
IOMP (DoMP (Djo9-12-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD|08-12-2025
(COMM.)/2064 [(COMM.)/2064/ IPRAMOD KUMAR @GMAIL.COM
2025 2025
[CS ICS [10-12-2025 [BANK OF BARODA VSDEEPA GUPTA (9312295558 IADVOCATE.DEEP|09-12-2025
(COMM)/998/2|(COMM)/998/20 Pramod Kumar IA.GUPTA@GMAI
025 25 IL.COM
[CS ICS l10-12-2025 [SHELLZ INDIAPRAMOD KUMAR9868920473 IPKAGG.ADV@GM|09-12-2025
(COMM)/999/2(COMM)/999/20 LIMITED Vs SARITAAGARWAL JATIL.COM
025 25 IDEVI
[CS l10-12-2025 [SUMAN BALA VSSHANTNU 9319934092 10-12-2025
(COMM)/1000/((COMM)/1000/2 IMUKESH RAMPUTRA |AGGARWAL
2025 025
[Ex.COMM -Ex.COMM -11-12-2025 [INDUSIND BANK LTD|
IJAward by Arb/Award by Arb, [Vs MRS NIRMALA P
IComm./82/202 (Comm./82/2025
5
[Execution [Execution 11-12-2025 [IG Enterprises Vs
(Comm.)/431/2 ((Comm.)/431/20 ISHUBH LAXMI BABY|
025 25 ICARE
IOMP (DOMP (Di11-12-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD |09-12-2025
(COMM.)/2074 ((COMM.)/2074/ ISANGAM DEI IV@GMAIL.COM
2025 2025
IOMP (DoOMP (Dj11-12-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD|09-12-2025
(COMM.)/2075 [(COMM.)/2075/ IARVIND KUMAR IV@GMAIL.COM
2025 2025
IOMP (DoMP (Dp1-12-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD |09-12-2025
(COMM.)/2076 [(COMM.)/2076/ IDEVI DEEN IV@GMAIL.COM
2025 2025
[Execution [Execution 12-12-2025 [EQUITAS SMALL|
(Comm.)/433/2|(Comm.)/433/20 I[FINANCE BANK LTD Vs
025 25 IM/S BHAVYA|
I[ENTERPRISES
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ICS CS 12-12-2025 THE FEDERAL BANK 9810472145 [10-12-2025 10-12-2025
(COMM)/1007/ [(COMM)/1007/2 LTD Vs ARAVIND PMAHAJAN
2025 025 IBABU
[Misc Misc 12-12-2025 [MINOCHA WJUSNEET SINGH| 11-12-2025
IDJ/1179/2025 [DJ/1179/2025 [ENTERPRISES PVT LTDKOHLI
S SAISIDD]|
[ENGINEERING PVT
LTD
[Ex.COMM -Ex.COMM -15-12-2025 [KOTAK MAHINDRA|
IJAward by ArbJAward by Arb. [PRIME LTD Vs
IComm./84/202 (Comm./84/2025 [TIRLOCHAN SINGH
5
[Execution [Execution 15-12-2025 [LANCER = FOOTWEAR)|
(Comm.)/435/2|(Comm.)/435/20 INDIA PVT LTD Vs
025 125 RAISA BEGUM
[Execution [Execution 15-12-2025 |GMNC TECHNOLOGIES
(Comm.)/437/2|(Comm.)/437/20 IPRIVATE LIMITED Vs
025 25 MANU MOHIT|
WADHWA ALIAS
IMANU WADHWA
IOMP (DoMP (Dpi5-12-2025 |[Yes Bank Ltd  VSLALIT PANDEY (8130383143 ILALITPANDEYAD|13-12-2025
(COMM.)/2114/((COMM.)/2114/2 ISHRIPAL KESHRI @GMAIL.COM
2025 025
IOMP (DoMP (Dp7-12-2025 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 ILALITPANDEYAD|16-12-2025
(COMM.)/2163/(COMM.)/2163/2 DEEPANSHU  SANJAY| @GMAIL.COM
2025 025 [KUMAR
IOMP (DHoOMP (D7-12-2025 (Yes Bank Ltd Vs ARUNLALIT PANDEY (8130383143 ILALITPANDEYAD|17-12-2025
(COMM.)/2164 (COMM.)/2164/2 [TYAGI @GMAIL.COM
2025 025
IOMP (IOMP (Di7-12-2025 |Yes Bank Ltd Vs ARISLALIT PANDEY (8130383143 ILALITPANDEYAD|17-12-2025
(COMM.)/2165/(COMM.)/2165/2 IANSARI @GMAIL.COM
2025 025
IOMP (I))OMP (Dh7-12-2025 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 ILALITPANDEYAD|17-12-2025
(COMM.)/2166 (COMM.)/2166/2 [FARHAN MEWATI [V@GMAIL.COM
2025 025
[Execution [Execution 19-12-2025 [CANARA  BANK Vg
(Comm.)/441/2 (Comm.)/441/20 ISHREE VANSH MISHRA|
025 25
ICS CS 19-12-2025 [VIJAY KUMAR Vs ICICIRAKSHIT 15-12-2025
(COMM)/1034/ (COMM)/1034/2 BANK [KOCHHAR
2025 025
IOMP (DoMP (Dj19-12-2025 [YES BANK LTD VSKARTIK KUMAR [1126211488 ILEGAL@KATYAL [18-12-2025
(COMM.)/2178/((COMM.)/2178/2 ICHHAYA BHARANA IASSOCIATES.CO
2025 025 M
(OMP (DoMP (Dh9-12-2025 [Yes Bank Ltd Vs MOHD|LALIT PANDEY (8130383143 ILALITPANDEYAD|18-12-2025
(COMM.)/2181/((COMM.)/2181/2 ISHAHZAD IV@GMAIL.COM
2025 025
IOMP (DoOMP (Dj19-12-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [15-12-2025
(COMM.)/2182 |(COMM.)/2182/2) IGHANASHYAM SINGH PATHAK ICSLEGAL.COM
2025 025
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IOMP (DoOMP (Dj19-12-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [15-12-2025
(COMM.)/2183 [(COMM.)/2183/2 IARIF IPATHAK ICSLEGAL.COM

2025 025

IOMP (DoMP (Dp9-12-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [15-12-2025
(COMM.)/2184 (COMM.)/2184/2) ISANJAY KUMAR [PATHAK ICSLEGAL.COM

2025 025

IOMP (DoMP (Dj19-12-2025 |AXIS BANK LIMITED VsSANJEEV 9717028845 ILITIGATION@SR [15-12-2025
(COMM.)/2185/(COMM.)/2185/2 ISHIV MOHAN SINGH  [PATHAK ICSLEGAL.COM

2025 025

IOMP (DoMP (Dj19-12-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [15-12-2025
(COMM.)/2186 (COMM.)/2186/2) INARAYAN SINGH [PATHAK ICSLEGAL.COM

2025 025

loMP (DOMP (Dji9-12-2025 |AXIS BANK LIMITED VYSANJEEV 9717028845  [LITIGATION@SR [15-12-2025
(COMM.)/2187/(COMM.)/2187/2 IRAKESH KUMAR [PATHAK ICSLEGAL.COM

2025 025

lomP (DOMP (Dli9-12-2025 |AXIS BANK LIMITED VSANJEEV 9717028845  [LITIGATION@SR [15-12-2025
(COMM.)/2188 |(COMM.)/2188/2| IMAHESH SO ROOPPATHAK ICSLEGAL.COM

2025 025 ISINGH

ICS ICS |20-12-2025 [Saraswati Lamifab VSAJAY KUMAR 9350730425  |ADV.AJAY.KHOW [19-12-2025
(COMM)/1044/|(COMM)/1044/2 [Faizi Industries IAL@GMAIL.COM

2025 025

[OMP (DoMP (I)20-12-2025 YES BANK LTD VSKARTIK KUMAR [1126211488 ILEGAL@KATYAL [16-12-2025
(COMM.)/2209 (COMM.)/2209/ WAGRIT SAHNI IASSOCIATES.CO

2025 2025 M

IOMP (IOMP (Dl20-12-2025 [Shriram Finance Ltd V§MANOJ KUMAR 17-12-2025
(COMM.)/2210 (COMM.)/2210/2| DITTEN BAKSHI

2025 025

IOMP (I))OMP (I)l20-12-2025 Yes Bank Ltd Vs AMITILALIT PANDEY (8130383143 ILALITPANDEYAD|17-12-2025
(COMM.)/2211/(COMM.)/2211/2 [VERMA [V@GMAIL.COM

2025 025

IOMP (DoOMP (Dj20-12-2025 [YES BANK LTD VSKARTIK KUMAR [1126211488 ILEGAL@KATYAL [16-12-2025
(COMM.)/2212/(COMM.)/2212/2 IMITHELESH  KUMAR| IASSOCIATES.CO

2025 025 IMISHRA M

IOMP (DOMP (Dj20-12-2025 [YES BANK LTD VSKARTIK KUMAR [1126211488 ILEGAL@KATYAL [16-12-2025
(COMM.)/2213/((COMM.)/2213/2 INIRDESH KUMAR IASSOCIATES.CO

2025 025 M

ICS 22-12-2025 [SBWOOD LAM LLP VSVIKRANT MEHTA|9013001400 IADVOCATEVIKR [20-12-2025
(COMM)/1051/ [(COMM)/1051/2 HIV SHAKTI| IANTMEHTA@GM

2025 025 ILAMINATES IAIL.COM

[Execution [Execution 23-12-2025 |Aqualite Industries|

(Comm.)/448/2|(Comm.)/448/20 [Private Limited Vs Boni|

025 125 [Footwear

IOMP (DoOMP (Dj23-12-2025 [IDFC ~ FIRST = BANK|SANJEEV 9717028845 ILITIGATION@SR [22-12-2025
(COMM.)/2242 (COMM.)/2242/ ILIMITED Vs MURGAN PATHAK ICSLEGAL.COM

2025 2025 ISO LAXMI
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IOMP (DoOMP (Dj23-12-2025 [IDFC  FIRST BANKISANJEEV 9717028845 ILITIGATION@SR [22-12-2025
(COMM.)/2243 ((COMM.)/2243/ ILIMITED Vs AMIT [PATHAK ICSLEGAL.COM
2025 2025 IKUMAR
IOMP (DoMP (D23-12-2025 [[DFC FIRST BANKISANJEEV 9717028845 ILITIGATION@SR [22-12-2025
(COMM.)/2244 ((COMM.)/2244/ ILIMITED Vs MOHD [PATHAK ICSLEGAL.COM
2025 2025 HANIF
IOMP (DoMP (Dj23-12-2025 [IDFC FIRST BANKISANJEEV 9717028845 ILITIGATION@SR [22-12-2025
(COMM.)/2245 (COMM.)/2245/ ILIMITED Vs SAPPHIREPATHAK ICSLEGAL.COM
2025 2025 IWELLNESS
IOMP (DoMP (Dj23-12-2025 [IDFC  FIRST  BANK|SANJEEV 9717028845 ILITIGATION@SR [22-12-2025
(COMM.)/2246 (COMM.)/2246/ ILIMITED Vs SHAHBAZ PATHAK ICSLEGAL.COM
2025 2025 HAIDER 50
cs cs [26-12-2025 [RAM PAL SINGH VSMANISH 0891139408  [MANISHADV@G [24-12-2025
(COMM)/1061/ (COMM)/1061/2 ISUNIL KUMAR [TANWAR [MAIL.COM
2025 025
20 [SH. PULASTYANEW DELHI [t [cs(coMmM)  |g12/2025 01.12.2025 |HERO  INVESTCORPPRAMOD KUMAR/9718209970  |AASTHA@THELE [24.11.2025
[PARAMCHALA, IPRIVATE LIMITED &SINGH IGIST.COM
[DISTRICT JUDGE| IANR. VS. ASHOK|
((COMMERCIAL KUMAR
ICOURT)-01
il ICS(COMM) 911/2025 01.12.2025 |STATE BANK OF INDIAANSHU SHUKLA (9210043774 IADVOCATEANSH [03.11.2025
[VS. ARUN SHARMA [U@GMAIL.COM
il ICS(COMM) 910/2025 l01.12.2025 [RAISHUDDIN VSJAGDISH 9953207294  [NOT AVAILABLE |04.10.2025
INDIAN COUNCIL OFPRASAD
[HISTORICAL
IRESEARCH (ICHR)
il ICS(COMM) 909/2025 l01.12.2025 |GARDGIL VOHRAJUJHAR SINGH |9711968186 JUJHARSINGHA [20.11.2025
[VENTURES PVT. LTD,| IDVOCATE@GMAI
[VS. AAMRAKUN/J| IL.COM
REALTY LIMITED AND|
IANR.
n ICS(COMM) 921/2025 04.12.2025 MR.  ABDUL  ALIMM. TARIQ9811037869 IMTF2474@GMAI 19.11.2025
QURESHI ~ VS.  M/SFAROOQI L.COM
ISATKARTAR SHOPPING
LIMITED
L ICS(COMM) 914/2025 03.12.2025 [R L POLYMERS VS. SSOSURESH 9811293938 ICHAUDHARY393 [21.11.2025
IPRO PLAST INDIA LLP |CHAUDHARY 8@GMAIL.COM
L ICS(COMM) 915/2025 03.12.2025 M/S KNM SOURCEVIKAS SAREEN[8826872049 [LEXWORKSS@G [19.11.2025
INDIA VS. SHEVAM AKHIL KRISHAN| [MAIL.COM
IGIFTING SOLUTION &MAGGU, AYUSH]
ORS. MITTAL &
IMEHAK SHARMA
1l ICS(COMM) 916/2025 03.12.2025 |ARP ENTERPRISES VS. VIKAS SAREEN|8826872049 [LEXWORKSS@G [19.11.2025
ISHEVAM GIFTINGAKHIL KRISHAN| [MAIL.COM
ISOLUTION & ORS. IMAGGU, AYUSH
IMITTAL &
IMEHAK SHARMA
L ICS(COMM) 917/2025 03.12.2025 [M/S STYLE MART|VIKAS SAREEN8826872049 |[LEXWORKSS@G [18.11.2025
IMPEX VS. SHEVAMAKHIL KRISHAN| [MAIL.COM
(GIFTING SOLUTION &MAGGU, AYUSH
IORS. IMITTAL &
IMEHAK SHARMA
It [MISC. DJ 5902/2025 08.12.2025 [RAJESH KUMAR JAINDEEPAK KR 9650335116 IAGARWALANDR [29.11.2025
. TATAAGGARWAL IOY@GMAIL.COM
[TELESERVICES
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ICS(COMM) 929/2025 08.12.2025 [M/S AAHANELITE ETHICS|9999062018, |[ELITEETHICSLE [29.11.2025

[ENTERPRISES VS/LEGAL 8586862018  |GAL@GMAIL.CO
IMADHAVI SINHA PROP| M
IOF M/S SAI PACKAGES

L [OMP(I)COMM |[325/2025 09.12.2025 [M/S JAGDAMBA TRACKDHIRAJ 9818114050 ISACHDEVA.DHIR [28.11.2025
[FASTENERS CHOPANKISACHDEVA IAJ@GMAIL.COM
[VS. UNION OF INDIA

L [OMP(COMM) [197/2025 12.12.2025 M/S BOOTES IMPEX(GAURAVJAIN (9891421096 IGAURAVJAIN182 [02.12.2025
TECH. LTD. VS. MR| 4@GMAIL.COM
[YOGESH MALHOTRA

L ICS(COMM) 943/2025 12.12.2025 WELL FREIGHT (P)SANTANU 9650059372  [PATRASANTANU [28.11.2025
ILTD. VS. INDIGOKUMAR PATRA 1972@GMAIL.CO
ICOLLECTIONERS  (P) M
LTD.

L ICS(COMM) 942/2025 12.12.2025 |STATE BANK OF INDIAA. K. RAUT 9999132159 IAKROUTADVOAT [26.11.2025
[VS. MR. PETER RAESH| [E@GMAIL.COM
IPREM & ANR.

il ICS(COMM) 946/2025 15.12.2025 [M/S AXSYS SOLUTIONSSANJAY BAJAJ (9811082913, IBBLS@GMAIL.CO|29.11.2025
[VS. M/S ASIAN HOTEL 9872505902 M

il ICS(COMM) 945/2025 15.12.2025 [HERO INVESTCORP PV/KUNAL KHANNA (9999757185 [[P.KUNALKHANN[11.12.2025
LTD. VS. ASHO K IA@gmail.com
IKUMAR

il ICS(COMM) 947/2025 15.12.2025 [SUPRABHA MITRA VSU K SINGHAL,9599043047 [LEGAL@SIGMAL [22.11.2025
IMUDA SSIR HUSSAIN RDCHIT I[EGAL.IN

ISINGHAL
il ICS(COMM) 959/2025 17.12.2025 |SBIVS. MS. SWATI ISH. VIJAY|9810210832 [NOT AVAILABLE [28.10.2025
PRAKASH

n ICS(COMM) 951/2025 [16.12.2025 |REVEX PLASTICISERSBHARAT GUPTA /45640851 ILEGISTAUXILIAR[18.11.2025
IPVT. LTD. VS|VARUN TYAGI [Y@GMAIL.COM
IDEVENDRA NATH]
ISAHNI

L ICS(COMM) 969/2025 19.12.2025 [CINE SOUND VS.VIPIN TIWARI 18920765540 TPINTIWARI107 [23.11.2023
IPROMS EDUCATIONAL |@GMAIL.COM
[TRUST

il ICS(COMM) 968/2025 19.12.2025 [CANARA BANK VS|CHITRA 9212888057 [CHITRAMALHOT [11.12.2025
IRAJESH SINHA IMALHOTRA IRASOBTI@GMAI

IL.COM

1l ICS(COMM) 967/2025 19.12.2025 [INDIAN OVERSEASUJJWAL KUMAR,9899596050, [UJJWALLAWFIR (08.12.2025
IBANK V.S M/S SILVERAND 9958792230  [M@GMAIL.COM
INAURAL FOODASSOCIATES
[PRODUCTS AND ANR.

il [CS(COMM) 970/2025 20.12.2025 M/S EAGLE CARGOSH.AMRISH 18882288828 [ADV.AMRISHMA [04.11.2025
IMOVERS PVT. LTD. VS| ILIK@GMAIL.CO
IM/S MM LOGISTICS M

It ICS(COMM) 979/2025 22.12.2025 [BANK OF BARODA VS SATYAPAL 9811538496 ISATYAPSINGADV |02.12.2025,
IAVIJIT BISWAS ISINGH |(@REDIFFMAIL.C [10.12.2025

IOM
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IOMP(COMM) [204/2025 22.12.2025 [NATIONAL RURALMS. 9971846684 IAMRITANANDA [17.12.2025
INFRASTRUCTURE IAMRITANANDA |(@CSMCHAMBER
IDEVELOPMENT ICHAKRAVORTY S.COM
IAGENCY VS. DECCAN|
ICONSULTING
[ENGINEERS PVT.LTD.
L [CS(COMM) 986/2025 24.12.2025 [HERO INVESTCORPPRAMOD KUMAR9810481016 IMAIL@THELEGI [17.12.2025
[PRIVATE VERSUS |SINGH IST.COM
IMATESWARI
I[ENTERPSEISE
It ICS(COMM) 985/2025 24.12.2025 [HERO INVESTCORPKUNAL KHANNA (9999757185 [P.KUNALKHANN|22.12.2025
[PRIVATE LIMITED VS, IA@GMAIL.COM,
IASHOK KUMAR ILITIGATION.KUN]|
IALKHANNACO@
IGMAIAL.COM
21 [SH. BHUPESH KUMAR,NEW DELHI p5 ICS (COMM) 908/2025 01-12-2025 [GLOBAL TOURS AND[Rajat Bhalla(P), 9868858012 [adv.pankaj.s@gmali5.11.2025
[DISTRICT JUDGE| [TRAVELS THROUGH| fil.com
((COMMERCIAL COURT) TS PROPRIETOR MR
RISHI SAPRA Vs
(CHHATAR SINGH|
IDARBAR
25 ICS (COMM) 918/2025 l03-12-2025 |ABC TRADINGyikas sareen(P), (8826872049 exworkss@gmail. [17.11.2025
ICOMPANY Vs SHEVAM om
IGIFTING SOLUTION
25 ICS (COMM) 920/2025 l03-12-2025 [VEE PEREyvikas sareen(P), (8826872049 exworkss@gmail. [14.11.2025
INTERNATIONAL Vs fcom
ISHEVAM GIFTING
ISOLUTION
25 ICS (COMM) 919/2025 l03-12-2025 [UTOPIA GLOBAL Vs vikas sareen(P), [8826872049 exworkss@gmail. [12.11.2025
ISHEVAM GIFTING fcom
ISOLUTION
25 ICS (COMM) 922/2025 l04-12-2025 MOHAMMAD AFSARMohd Bilal8826872049  [not provided 26.11.2025

KHAN Vs M/SAnsari(P),
ISATKARTAR SHOPPING|
ILIMITED THROUGH]

[THE MANAGING
DIRECTOR

25 ICS (COMM) 923/2025 l04-12-2025 [SMT SUNITA DEVI Vs |Gurmit Singh9810209575, 06.11.2025
INATIONAL INSURANCEHans(P), 9307 495779  [legalask@gmail.co
ICOMPANY LTD fm

25 ICS (COMM) 933/2025 11-12-2025 |[AERO WHEELSAarya Kumar(P), (9810035893 hamberofjoy@out(17.11.2026
IEXPRESS PRIVATE ook.com
ILIMITED Vs
ISIDDHANT SINGH

25 ICS (COMM) 932/2025 11-12-2025 [NIRMAL FIBERS PVTARTI GUPTA(P), 9999755355 [amanashtgg@gma(22.11.2025
ILTD Vs LEDERFIELD fil.com

25 ICS (COMM) 931/2025 11-12-2025 [NIRMAL FIBRES PVTARTI GUPTA(P), 9999755355 [amanashtgg@gma|25.10.2025
ILTD Vs M/S SHUBHAM| fil.com
[ENTERPRISES

25 ICS (COMM) 937/2025 12-12-2025 [THE PRESS TRUST OFJagriti Vij(P), not provided asim@lectiolaw.c[28.11.2025
INDIA LIMITED| m
[THROUGH ITS
IAUTHORIZED

ISIGNATORY MR MR
IMISHRA Vs OPOY]|

DDIVZATD I IMITDN ARG

25 ICS (COMM) 938/2025 12-12-2025 [EN CommunicationsGeetashi 9711882887 lgeetanshichandan [30.11.2025
[Private Limited Vs |Chandna(P), la@gmail.com
ISANDEEP SHARMA

25 ICS (COMM) 954/2025 17-12-2025 [FARMART SERVICEDEEPANKUR 0O11- 41745180 Deepankur@|05.11.2025
IPVT LTD Vs DIAMONDSONDHI(P), isondhipartners.co
FOOD GRAIN; m
[THROUGH IT!

IPARTNERS ANWAI
IAND AZAAR
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25 ICS (COMM) 955/2025 17-12-2025 [STATE BANK OF INDIA |Gopal Chandi9810210832 vijayprakash9682 [02.11.2025
Vs BALRAM JHA ISharma(P), (@gmail.com

25 ICS (COMM) 956/2025 17-12-2025 |STATE BANK OF INDIA (Gopal Chand9810210832  |vijayprakash9682 [14.11.2025
[Vs SANJAY RAUL iSharma(P), (@gmail.com

25 ICS (COMM) 957/2025 17-12-2025 [STANDARD INAZIA 01 1 -47543981,jnot provided 16.11.2025
ICHARTERED BANK Vs [PARVEEN(P), 22375422
B K ENTERPRISES

25 ICS (COMM) 958/2025 17-12-2025 [STANDARD INAZIA 01 1 -47543981jnot provided 23.11.2025
ICHARTERED BANK Vs [PARVEEN(P), 22375422
ISHREE SHAKTI STEEL

25 ICS (COMM) 962/2025 18-12-2025 |STATE BANK OF INDIA ANSHUMAN 9990042551 ot provided 109.11.2025
[Vs AJEET KUMAR ISRIVASTAVA(P),

25 ICS (COMM) 963/2025 18-12-2025 [PAHARPUR COOLINGATANU 9810463278 awyer.saikia@gm [19.11.2025
[TOWERS LTD THROGH[SAIKIA(P), il.com
IAR Vs AIR SOLUTIONS

25 ICS (COMM) /966/2025 19-12-2025 [HT Music andMadhur 011-43032555 [not provided l07.11.2025
[Entertainment CompanyDhingra(P),
[Limited Vs R Rajkumar
[Proprietor M/S Media|
Circle and Anr

25 ICS (COMM) 972/2025 l20-12-2025 [CURRIE AND BROWNAMAR 9899397290 sksi.hghl28.10.2025
INDIA PRIVATEKUMAR(P), 9717101829 [7002@gmail.com
ILIMITED Vs  KEAN|
ICONSTRUCTION LLP

25 ICS (COMM) 973/2025 20-12-2025 Ht Media Ltd Vs |puneet bajaj(P), (9811700978 bajaj.bajaj128@/03.11.2025
IMezbaan Restaurant lgmail.com

25 ICS (COMM) 971/2025 l20-12-2025 [CURRIE AND BROWNAMAR 9899397290 1| sksi.hghl24.11.2025
INDIA PVT LTD Vs KUMAR(P), 9717101829 [7002@gmail.com
[OMKAR REALTORS|
IAND DEVELOPERS
IPRIVATE LIMITED

25 ICS (COMM) 978/2025 22-12-2025 [BANK OF BARODA Vs [SATYAPAL 9811538496 : 129.10.2025
IMANJU ISINGH(P), lsatvapsinghadv@,r|

lediffmail.com

25 ICS (COMM) 977/2025 22-12-2025 [BANK OF BARODA Vs [SATYAPAL 9811538496 : 16.11.2025

[HEMLATA MISHRA ISINGH(P), lsatvapsinghadv@,r|
lediffmail.com

25 ICS (COMM) 976/2025 22-12-2025 M/S JSM ENERGY PVT|Rishi Didwania(P),-9958259265 |advrishididwania [30.10.2025
ILTD Vs M/S BLUEBIRD| (@gmail.com
ISOLAR PRIVATE
ILIMITED

25 ICS (COMM) 984/2025 23-12-2025 NIKE INNOVATE CV Vs [Shravan Bansal(P),9650682928 126.11.2025
IASHOK KUMAR AND| unitedmark@unite|
IANR [dandunited..com

25 ICS (COMM) 981/2025 23-12-2025 [CANON INDIA PRIVATESaurabh 18269070908 | 130.11.2025
ILIMITED Vs ASSMATKumar(P), [djain@luthra.com
IMEDIA PRIVATE|
ILIMITED
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REGISTRATRESPONDENT NAME
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MS KML MOLDINGS ASunil Ojha(P),
KRISHNA
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: 05.11.2025
isunilkojha.adv@g
[mail.com

b5 [CS (coMM)

990/2025

26-12-2025

KTC INDIA LIMITED V:
ABSOLUTE LEGENDS
ISPORTS

ILIMITED

PRIVATE

Ghanshyam
ISharma(P),

9716662014

17.11.2025

b5 [cs (comm)

936/2025

12-12-2025

International Lav
IMr Amir Z Singh Pasrich

ICOSMATICS

[Vs M/S HEROME

vKARAN

|Affiliates Sole ProprietoBAHMANI(P),

41011920

linbox@ilaindia.co 18.11.2025
m
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MS. DEEPALI SHARMA,NEW DELHI SUIT FOR(CS l01-12-2025 [INDERJIT MEHTAAnay INOT [INOT AVAILABLE [14-11-2025
[DISTRICT JUDGE| IRECOVERY (COMM)/907/20 ICONSTRUCTIONS  PVTKhandelwal(P), |AVAILABLE
((COMMERCIAL 25 ILTD Vs ANAND WOOD
ICOURT)-03 ICRAFT
20 ISUIT FOR[ICS l02-12-2025 |[CAPTAIN JASKARANANAND 9310511420 Iprakash.law@gmail12-11-2025
[RECOVERY (COMM)/913/20 [BHULLAR Vs SPICEJET[PRAKASH(P), .com
25 LIMITED
20 IOBJECTION  |OMP 05-12-2025 VANCON MODULAR[Deepak Tyagi(P), (9811120780 nobilitasjuris@gm [02-12-2025
IPETITION U/S(COMM)/193/20 [PVT LTD Vs Karan| lail.com
134 OHz25 Kumar Surana
IARBITRATION
&
ICONCILIATIO
L acm
20 IOBJECTION  |OMP 06-12-2025 [UNION OF INDIA Vs (Jyoti Advocate(P), 9554140690  [NOT AVAILABLE |05-12-2025
IPETITION U/S(COMM)/194/20 I[ECARTES
134 OHz25 [TECHNOLOGY PVT LTD
IARBITRATION
&
ICONCILIATIO
L AcT
20 ISUIT FORCS 06-12-2025 HT MEDIA LTD Vs jpuneet bajaj(P), (9711166242 INOT AVAILABLE [11-11-2025
[RECOVERY (COMM)/926/20 INDERJIT SINGH SONI
5
ko SUIT FOR(CS 08-12-2025 [MS SHRI MAHAVIRSUKRIT 9999913068 [sukrit.gupta2718@[06-11-2025
RECOVERY  [(COMM)/928/20 [ENTERPRISES Vs AJAYGUPTA(P), lgmail.com
o5 IARORA
216) ISUIT FOR(CS l10-12-2025 [SHUBHAM GOLDIEEShravan Bansal(P),9810017859 iskbansalipr@gmai |01-12-2025
[TRADEMARKS [(COMM)/930/20 IMASALE PVT LTD Vs .com
25 IGOLD SPICES AND DRY|
[FRUITS
20 ISUIT FOR(CS 11-12-2025 [NIRMAL Vs B KARTI GUPTA(P), (9810236090 [NOT AVAILABLE [12-11-2025
IRECOVERY (COMM)/935/20 REXINE HOUSE KHAIR|
o5 INAGAR
20 ISUIT FOR(CS 12-12-2025 |(Greatech Easy SolutionsShivam Gupta(P), (9911113105 ishivamg895@gma [08-10-2025
IRECOVERY (COMM)/940/20 Pvt Ltd Vs Lexus Corp lil.com
25 ISolutions
20 ISUIT FOR(CS 12-12-2025 [UNION BANK OF INDIA [rajendra yadav(P), 7982870432 ladvrajenrayadav@ [01-12-2025
IRECOVERY (COMM)/941/20 [Vs TANVIR AHMAD lgmail.com
25
20 JOBJECTION  |OMP 12-12-2025 |GTL INFRASTRUCTUREAnkit Kumar(P), (9910027367 INOT AVAILABLE [10-12-2025
PETITION U/S(COMM)/196/20 ILTD Vs TECHNOMAT|
34 OF25 ICOMPOSHEET PVT LTD
IARBITRATION
&
ICONCILIATIO
LacT
20 ISUIT FOR[ICS 12-12-2025 ARUN JULKA Vs |RAHUL 9899218215 IRAHULSSMALHO|03-12-2025
IRECOVERY (COMM)/939/20 IDOUBLE TICK MEDIAMALHOTRA(P), [TRA@GMAIL.CO
o5 IPVT LTD M
20 ISUIT FORICS 13-12-2025 [LAKSHAY AHUJA Vs [SUNIL 9891880710 [INOT AVAILABLE [14-11-2025
RECOVERY  [(COMM)/944/20 M/S JUVENTASLALWANI(P),
25 ICLOTHING
[TECHNOLOGIES  PVT|
LTD
20 ISUIT FOR(CS 15-12-2025 [Pearl Packaging Vs [Babli kala(P), 9953249558  [NOT AVAILABLE [16-10-2025
IRECOVERY (COMM)/948/20 iSampark Industries Ltd
25
20 ISUIT FOR[ICS 16-12-2025 [M/s RAL CONSUMERmansi chadha(P), (9910772005 imansi_chadha@h [22-07-2025
[RECOVERY (COMM)/953/20 [PRODUCTS LTD Vs M/s lotmail.com
25 REDSON RETAIL AND|
REALITY PVT LTD AND|
IORS
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ION NUMBER COURT FEES

IOBJECTION  |OMP 16-12-2025 DR ER RAJAINDERRSHAGUN 9891111129 [INOT AVAILABLE [12-12-2025
PETITION U/S(COMM)/199/20 UAINA Vs  INDUSMEHTA(P),
34 OF25 [TOWERS LIMITED
IARBITRATION
&
ICONCILIATIO
L acT
20 ISUIT FOR[ICS 16-12-2025 [SMILEY GARMENTS Vs [Neelam Malik(P), 9813226176 [NOT AVAILABLE |09-12-2025
RECOVERY  [COMM)/952/20 'S S MART RETAIL LLP
25
20 ISUIT FOR[ICS 17-12-2025 [STATE BANK OF INDIA |Gopal Chand7838929829  [Sharma9683@gm [28-10-2025
[RECOVERY (COMM)/961/20 [Vs PRITY KUMARI iSharma(P), lail.com
25
20 ISUIT FOR(CS 17-12-2025 [PRIME COMFORTBHUVANESH 9810149006  [pbhuvanesh@abcol [11-11-2025
IRECOVERY (COMM)/960/20 [PRODUCTS PVT LTD VSSEHGAL(P), lawoffices.com
25 M/s SHREE
ISIDDHIVINAYAK
[TRADING COMPANY
20 ISUIT FOR[ICS 18-12-2025 |[STATE BANK OF INDIA ANSHUMAN [NOT [NOT AVAILABLE [27-11-2025
[RECOVERY (COMM)/964/20 Vs MS  SIMRANSRIVASTAVA(P), AVAILABLE
5 IAGGARWAL
20 ISUIT FOR[ICS 20-12-2025 [LIFE LINE UNIVERSALKaushal [NOT [NOT AVAILABLE [12-11-2025
RECOVERY  ((COMM)/974/20 PVT LTD Vs  SIOAggarwal(P), IAVAILABLE
25 [VASUNDHRA
INTERNATIONAL PVT|
ILTD AND ORS
216) ISUIT FOR(CS [20-12-2025 |[SYNAPSEINDIA [BHUVANESH 9810149006 [phuvanesh@abcol [23-05-2025
IRECOVERY (COMM)/975/20 IOUTSOURCING PVTISEHGAL(P), lawoffices.com
25 ILTD Vs SOURCE FUSE
[TECHNOLOGIES INDIA
[PVT LTD AND ORS
20 ISUIT FORICS l22-12-2025 [TRACK IBIJENDRA 9810393638  |bijendram@gmail. [31-10-2025
IRECOVERY (COMM)/980/20| IMANUFACTURING COSINGH fcom
25 [PVT LTD Vs M/SMETHIALA(P),
[KWALITY
IPHARMACEUTICALS
LTD
20 ISUIT FOR(CS 23-12-2025 JAGCS ~ AGGREGATIONJAyush KumarnNOT [NOT AVAILABLE (09-12-2025
IRECOVERY (COMM)/983/20 PRIVATE LIMITED Vs [Singh(P), IAVAILABLE
25 IBANSI MORENA WALA|
IAND ANR
20 ISUIT FOR(CS 23-12-2025 [SOBHAGYA MEDIA PVTDAVESH 9958445115 [dvashishth@gmail [18-12-2025
[TRADEMARKS [(COMM)/982/20 LTD Vs AUTHENTICVASHISHTHA(P), lcom
25 IPRESS NETWORK PVT|
LTD AND ORS
20 JOBJECTION  |OMP 24-12-2025 JAGDISH TYRES PVTDushyant 9013173324 har legal @gm(20-12-2025
IPETITION U/S(COMM)/206/20 ILTD Vs INDAGBhargava(P), lail.com
34 OF25 IRUBBER LIMITED AND|
IARBITRATION IANR
&
ICONCILIATIO
LacT
20 IOBJECTION  |OMP 24-12-2025 [INTELLIGENT IShivnath 9873198385 dv.shivnath@gm [20-12-2025
[PETITION U/S(COMM)/205/20 ICOMMUNICATION [Kumar(P), il.com
34 OF25 ISYSTEMS INDIA LTD|
IARBITRATION [[CSIL THROUGH ITS
8 IMANAGING DIRECTOR
ICONCILIATIO [Vs DELHI JAL BOARD
I AcT LIDAIOL 1]
20 ISUIT FORICS 24-12-2025 [CANARA BANK Vs [KUMAR INOT [INOT AVAILABLE [19-12-2025
IRECOVERY (COMM)/988/20 ISUMIT PUNIA [VISHWJEET(P), AVAILABLE
25
20 IOBJECTION  |OMP 26-12-2025 [Delhi Development{Promila 9811106945 INOT AVAILABLE [24-12-2025
[PETITION U/S(COMM)/207/20 |[Authority Vs Rajinderkapoor(P),
134 OFz25 Parshad Gupta
IARBITRATION
&
ICONCILIATIO
T aoT
23 [MS. SAVITA RAO,SOUTH 12, New CourtiCIVIL CASES [CS 04/12/2025 [UNION BANK OF INDIA [Sunil 9312872882 ladvlalitkumar3700/03.12.2025
[IDISTRICT [Block-1 (COMM)/547/20 [Vs VARUN AGGARWAL |Choudhary(P), (@gmail.com
WUDGE(COMMERCIAL 25
ICOURT)
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12, New ICIVIL CASES  CS 11/12/2025 |Outlook Publishing IndiaSetu Niket(P), 9873109672 mail@curarelegal. 10.12.2025
[Block-1 (COMM)/558/20 [Private Limited Vs om
25 Brandfosys Media and
[Technologies
12, New CourtCIVIL CASES [CS 15/12/2025 CANARA BANK Vs AJAY KUMAR[8882449168 k.lawnexus@gmai12.12.2025
[Block-I (COMM)/562/20 IDEVA ENTERPRISES  [SAINI(P), .com
25
12, New CourtiCIVIL CASES [CS 17/12/2025 MRG CONSULTANTSShubh Mathur(P), (9354028785  fadvshubmathur@g|16.12.2025
[Block-1 (COMM)/564/20 IPVT LTD Vs COLO: imail.com
25 PALETTE PVT LTD
12, New CourtCIVIL CASES [CS 20/12/2025 |[Amritsar Haveli CuisinesANSHUMAN(P), (9911373783 info@markshield.i19.12.2025
[Block-1 (COMM)/568/20 IPrivate  Limited Vs In
25 Kulwinder Singh
12, New CourtCIVIL CASES |CS 24/12/2025 [Punjab National Bank VsPratap Chandra 9990366723  |prana25000@gma|23.12.2025
[Block-I (COMM)/573/20 Pradeep [Rana(P), il.com
5
24 [MS. ANURADHASOUTH , New CourtiCommercial ICS (COMM)22.12.2025 |Canara Bank Vs Kamalni Ankur Singh 9910482995 nkursinghbhadan|12.12.2025
SHUKLA BHARDWAJ, IBlock-1 570/2025 IProp. la@gmail.com
[DISTRICT
WJUDGE(COMMERCIAL
ICOURT)
25 |SH. SANDEEP YADAV |SOUTH 17, New CourtiCommercial ICS l01/12/2025 SMALL FARMERS ARGIShantanu Garg(P) [7535066000  [delhi@maheshwar [12/11/2025
[Block-I (COMM)/543/20 BUSINESS iandco.com
25 ICONSORTIUM Vs
ISHANTI INDUSTRIES
17, New CourtiCommercial ICS 09/12/2025 [UNION BANK OF INDIA [Sunil 9312933300,  [Not provided l01/12/2025
IBlock-1 (COMM)/556/20 Vs ASHISH KUMARChoudhary(P) 9540009991
25 ISRIVASTAVA AND ORS
17, New CourtiCommercial CS 17/12/2025 MOOL CHAND Vs [Deepak kumar(P) [9999600506  [deepakkumaro506(15/12/2025
Block-I (COMM)/565/20 ISafderjang Hospital (@gmail.com
25
17, New CourtCommercial CS 18/12/2025 WELLVERSED HEALTHKUNAL 999757185 fip.kunalkhanna@g16/12/2025
IBlock-1 (COMM)/566/20 [PRIVATE LIMITED Vs KHANNA(P) imail.com
25 IMACH NUTRITION|
ISTORE  Through its
[Proprietor Manish|
[Pahalwan
17, New CourtiCommercial CS 22/12/2025 MYSORE DEEPANIL KUMARQ80134793 llipcare@gmail.co18/12/2025
Block-T ((COMM)/569/20 IPERFUMERY HOUSE [SAHU(P) m
25 Vs MANASH]|
LIFESTYLE PRIVATE|
LIMITED
17, New CourtiCommercial CS 23/12/2025 [CANARA BANK Vs M/SSAURABH 9999797421 lsk.lawnexus@gmil |05/12/2025
[Block-I (COMM)/571/20 IDESIGN ENSURE IKUSHAWAHA(P) L.com
25
17, New CourtCommercial CS 23/12/2025 M/s AAKRITI TRADING[Paras Chawla (P) 9999148514 Iparas.chawla34@g(19/12/2025
[Block-1 (COMM)/572/20 ICOMPANY Vs POWER| imail.com
25 [HEALTH NUTRITION
|AND ORS
7, New CourtCommercial ICS 26/12/2025 |JANIL KUMAR RAIZADA [LALIT 9818772001 dv.lalitsharmaog [22/12/2025
Block-T ((COMM)/576/20 Vs  INDUS TOWERSHARMA(P) (@gmail.com
25 LIMITED THROUGH|
TS DIRECTOR/S
26 [Sh. Ajay Kumar Jain,SOUTH 29, New CourtiCommercial CS l01/12/2025 [UNION BANK OF INDIA DHANANJAY 9540009991 [adv.lalitkumar570 [26.11.2025
[District Judge| [Block-1I (COMM)/542/20 [Vs VINAY PRASAD [KUMAR lo@gmail.com
((Commercial Court)| 25
(Digital)-o4
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29, New CourtiCommercial ICS 04/12/2025 Jugal Kishore ChowdhuryP.K. AGARWAL 8285230770 [Office @pkagrawal [28.11.2025
[Block-1T (COMM)/548/20 (Charitable ~ Educational dvocates.com
25 [Trust Vs Brace Radical|
Credit Rating Private
Limited
29, New CourtiCommercial ICS l04/12/2025M/S NATURE MAGICARUNI 9540555810 Ipoddarlegal@gmai|04.11.2025
[Block-1T (COMM)/549/20 [WORLD Vs ReliancePODDAR(P), .com
25 Retail Limited

29, New CourtiCommercial [Execution l05/12/2025 M/S GREATECHNAVDEEP 9560523320, |mail.attriandattri [28.11.2025
[Block-1I (Comm)/172/202 [TELECOM ISINGH(P), 18860751228 (@gmail.com
5 MECHNOLOGIES ~ PVT|
ILTD Vs SHRING CRAFT|
INC
29, New CourtfCommercial CS 06/12/2025 M/S NEELAMDeepal Goel(P), 9999048001  |deepal@deepalgoe [17.11.2025
[Block-1I (COMM)/552/20 [ENTERPRISES Vs M/S Lin
25 IMP PHARMACEUTICAL|
IAND ANR
29, New CourtCommercial [ExCOMM -09/12/2025 [UGRO CAPITAL LTD VsRajiv Narain 9810318803, [leagumdelhi@gma(18.09.2025
[Block-1T [Award by Arb| ISHANVI 8130224461 il.com
IComm/73/2025 [ENTERPRISES AND|
IORS
29, New CourtCommercial ICS l10/12/2025 |CHIMES AVIATION PVINAVDEEP 9811311360 singh_1908@yah(12.11.2025
[Block-IT (COMM)/557/20 ILTD Vs THESINGH(P), 00.0.in
25 INATIONAL INSURANCE
ICO LTD
29, New CourtiCommercial ICS 13/12/2025 [KEYSTONE SOLUTIONS(Chetan Roy(P),  [011-46541551, [chetan@integritasl|09.12.2025
[Block-1T (COMM)/561/20 Vs AMBROSIA BRANDS| 011-45036338 Jawfirm.co
25 [PRIVATE LIMITED
29, New CourtiCommercial OMP 15/12/2025 [PRANAY ARUN PANDIT BHIDE KALYANI7709954317 [kalyanidilipbhide |04.10.2025
[Block-11 (COMM)/56/202 Vs M/S PIRAMALDILIP(P), (@gmail.com
5 ICAPITAL AND
[HOUSING FINANCE|
ILIMITED
29, New CourtiCommercial CS 24/12/2025 Max Healthcare InstituteRAUNAQ 9999947699  [raunaq@ira.law  [23.12.2025
Block-IT (COMM)/575/20 Limited Vs Eye MaxKAMATH
25 [Hospital
27 |SH. LOKESH KUMARSOUTH il
ISHARMA, DISTRICT|
JUDGE(COMMERCIAL
ICOURT)
28 SH. LAL SINGH,SOUTH- 18 BLOCK 1 ICS(COMM) 974/2025 01-12-2025 [MANTU MANDALCHANDRA 9810209981 legal.shebang@gm [26-11-2025
[DISTRICT JUDGE [EAST [PROPRIETOR MSMISHEKHAR fail.com
IPERIPHERALS POIN’j
Vs AVADH KISHO!
PROPRIETOR WAKE UP|
IMARKETING INDIA
ICS(COMM) 981/2025 l02-12-2025 [DR. VARUN AGARWALMANISH 9813607617 ichambersofkte@g [27-11-2025
[Vs TELEGRAM FZ LLC imail.com
IAND ORS
ICS(COMM) 991/2025 04-12-2025 |SHRI UDIT KAUSHIK VSMADAN LAL9810693008  |madanlal.ml@gmali7-11-2025
ISHRI GAURAV KUMARSHARMA fil.com
IGUPTA AND ANR
ICS(COMM) 996/2025 05-12-2025 [R K ASSOCIATES AND|VIJAY KUMAR9811264777 ijay.kundal@sara |01-12-2025
[HOTELIERS PVT LTD VsKAUNDAL fpartners.com
IM/S BLUE STAR PACK|
IKRAFT THROUGH]|
[PROPRIETOR MR|
[PARASMALJI
ICLTIINgAT
ICS(COMM) 997/2025 05-12-2025 SUNITA KALRA Vs |ANUPAM JINDAL9891475320  |pankajsinghal.adv [26-11-2025
IADITYA BIRLA| ocate@gmail.com

FASHION AND RETAIL
ILTD
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ICS(COMM) 1006/2025 08-12-2025 [HETTICH INDIA PVT,RUPAM KUMARI 9910721966 rka.advocate@gmal12-11-2025
ILTD. Vs M/s VCURVE fil.com
INFRA SOLUTIONS LLP|
IAND ORS.
ICS(COMM) 1007/2025 08-12-2025 M/s MOGLI LABSTARUN VERMA (9871495838 lestarunverma@gm{18-11-2025
(INDIA) PVT. LTD. Vs fail.com
ISUPERTECH INDIA|
[PVT. LTD.
ICS(COMM) 1009/2025 09-12-2025 [THE FOUNDRYPUNEET AHUJA [0120-4059300 [shantanu@ananda|05-12-2025
[VISIONMONGERS ndanand.com
LIMITED Vs SRIRAM|
(CHANDRASEKARAN
IAND ANR.
ICS(COMM) 1014/2025 10-12-2025 BANK OF INDIA Vs THEAMRENDRA 9910717081 ladvamrendra22@ |06-12-2025
[UNIQUE UNISEXINATH SHUKLA lgmail.com
ISALON
ICS(COMM) 1027/2025 13-12-2025 [DEEPAK KUMAR VSTUSHAR 9899324444  [tharejatushar29@ [26-11-2025
IMOHD. NAZISH KHAN THAREJA lgmail.com
ICS(COMM) 1032/2025 15-12-2025 [MAGUNTA AGRORAHUL ANILI9958995824 ahul@rklaw.co.in [19-08-2025
I[FARMS PRIVATEKHANNA
ILIMITED Vs M/S
[EXQUISITE
[TRADELINKS LLP
ICS(COMM) 1033/2025 15-12-2025 |STATE BANK OF INDIA SUCHITA DIXIT (8896932838 lagnihotrisuchita@ [12-12-2025
[Vs RAJ KUMAR lgmail.com
ICS(COMM) 1039/2025 16-12-2025 |ALK ENTERPRISES ANDAKANSHA 9717321989 ladvocateakanshasi16-12-2025
|ANR. Vs RANISISODIA lsodia@gmail.com
IAGGARWAL AND ORS.
ICS(COMM) 1049/2025 l17-12-2025 |[SOHINI SINGH Vs KRSSHALAJ MRIDUL 9810656757 ishalaj.mridul @leg |02-12-2025
IEXPORTS lcorpus.co.in
ICS(COMM) 1059/2025 18-12-2025 M/S FOREVER EXIMSAKSHI JAIN 8800214656 [sakshijain@jainch 03-12-2025
IINDIA PVT LTD Vs M/S lambers.com
INUMBER ONE
IADVERTISING AND|
IMARKETING CO
ICS(COMM) 1061/2025 18-12-2025 RAHUL SIWACH VsVISHAL PANWAR(9717686645 vishalpanwar2003 [23-07-2025
[VENUS ESTATE PVT] (@gmail.com
ILTD
[CS(COMM) 1082/2025 23-12-2025 |P. ARYAN ARTAYUSH GUPTA 9818402326 yush@guptalegal.[18-12-2025
IGALLERY PVT. LTD. Vs fin
[EJAAZ COUTURE|
[PRIVATE LTD. AND|
IANR.
29 |SH. LALIT KUMAR SOUTH- a ICOMMERCIAL (CS 19.12.2025 [State Bank of India Vs [NAZIA 9810021846  [sagarandsagar@liv]N/A
[LD. DJ COMM-o02, [EAST ISUIT (COMM)/1062/2 IBRIJLAL IPARVEEN(P), le.com
SOUTH EAST) 025
[DISTRICT,
ISAKET COURT, DELHI
CS 03.12.2025 [MOHAMMED JUNAID Mohd Shuaib9711876418 imohdshuaibkhano|04.11.25
(COMM)/987/20 Vs THE STARK VISAS[Khan(P), lo7@gmail.com
25 through its managing
director
CS 01.12.2025 [MANTU MANDAL Vs [Chandra Shekhar9810209981 legal.shebang@gm [26.11.25
(COMM)/975/20 IBIMILESH KUMARYadav(P), lail.com
25 DUBEY
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(COMM)/883/20
25

CS 03.12.2025 [M/S ALLIANCEAKhil Pratap/9868503817 dineshchawla@ya [17.11.25
((COMM)/982/20 IQUARRIES MINES PVTSingh(P), 00.com
25 ILTD Vs RAHUL
ISUKHWAL AND ANR
CS 05.12.2025 [PORTRONICS DIGITALSumit Nagpal(P), 9911995000 mail@nagpal.law [N/A
((COMM)/995/20 IPRIVATE LIMITED Vs
25 INEW SHOP CSTORE
INETWORK PVT LTD
CS 12.12.2025 (Shilpkar India DesignergAshok Kumar(P), 8178802330 [adv.ashokkumar8 [23.09.25
(COMM)/1019/2 land contractors private 4@gmail.com
025 limited Vs  Buildcon|
[Developers
CS 12.12.2025 [NUMBER ONERajeev Kapoor(P), (9899785517 info@kandbparthe(06.12.25
(COMM)/1020/2 IADVERTISING AND| [rs.com
025 IMARKETING CO Vs
TRUSTCAP PVT LTD
ICS 09.12.2025 [M/S ZOMA ENGINEERS |ANURAG 9958879724 nelawnetwork@g [28.11.25
(COMM)/1012/2 [Vs M/S JSC INSTITUTESINGH(P), imail.com
025 IGIPROSTROYOMOST
ICS 13.12.2025 [CANARA BANK Vs [Sanjeev 9711142200 hopra6791@gmai|(10.12.25
(COMM)/1024/2 ISANDEEP GAHLAWAT|Chopra(P), .com
025 [PROP KC RESTURANT]
ICHAYLO
ICS 13.12.2025 |SHRI VIJAY KUMARHemant Gupta(P),9811249331 llegalteam.plc@gm |09.12.25
(COMM)/1028/2 IAGGARWAL THROUGH] il.com
025 HIS AR Vs  M/S
[PIONEER MEGA|
[PRINTERS
ICS 11.12.2025 [DR HARRY[Rohit Taneja(P), (9810945207 jusjurisofc@gmail. [N/A
(COMM)/1017/2 ICONSULTANTS PVT] fcom
025 ILTD Vs indian oil
corporation limited
CS 17.12.2025 [VIJAY GARG Vs M/SMUKESH 9810682372 ishekhawatilegal@ [10.12.25
(COMM)/1045/2 IREO GRACEKUMAR(P), yahoo.co.in
025 REALTECH PVT LTD|
IAND ORS
CS 18.12.2025 [BANK OF BARODA Vs [Eram Khan(P), 9717099220 leramadv2000@g [09.12.25
(COMM)/1053/2 ISHATRUGHAN KUMAR| Imail.com
025 [PODDAR
CS 23.12.2025 [VISHWAS SINGHALSHALU 9811041494 radheyshyamadv@|16.12.25
(COMM)/1081/2 (Prop of M/s AnalcoKARDAM(P), lgmail.com
025 India Company) Vs M/S
ISEETU KOHLI|
ICONCEPTS PVT
[LTD(THR ITS
NIDDOTAD 4D
CS 22.12.2025 [M/S RX INFOTECH PVTManeesh 9911315304 laxentlawfirm@gm [15.12.25
(COMM)/1070/2 LTD Vs M/S A PGumber(P), il.com
025 [Peripherals
CS 24.12.2025 [MANTU MANDAL Vs [Chandra Shekhar9810209981 legal.shebang@gm [08.11.25
(COMM)/1093/2 ISHIVAM YADAV [Yadav(P), il.com
025
130 [SH. VRINDA KUMARI SOUTH- 20 ICommercial CS 03-11-2025 [PAI PLATFORMS PVTAMULYA 91-9807498297 [office@nmlegal.in [23.08.2025
[EAST ISuit (COMM)/884/20 ILTD Vs AVGSSUPADHYAY(P),
25 [HOSPITALITY AND|
IRESTAURANTS LLP
CS l03-11-2025 [PUNJAB NATIONALSANCHEET 9548667393  [sssanchitog@gmai(17.10.2025
[BANK Vs ASHISH JAIN [SHARMA(P), l.com
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INETWORKS AND ORS

CS 04-11-2025 [CANARA BANK Vs BDN[FAHAD KHAN(P), 9219701292 ffahadadvocatekha [25.10.2025
(COMM)/889/20 ISOLUTIONS INDIA PVT| @gmail.com
25 ILTD
CS l06-11-2025 |[STATE BANK OF INDIA [VARUN 9818365119 lchambersofvarunc [01.11.2025
(COMM)/895/20 Vs SUDHIR KUMARCHANDIOK(P), lhandiok@gmail.co
25 ISOLE PROP FOOT HEALJ m
[ENTERPRISES
CS 11-11-2025 |Aniket Seva Society Regd ]ANSHUL RAI(P), (9971846955 lanshul@dla.net.in [17.11.2025
(COMM)/904/20 Vs MS Innovative
25 Financial Advisors Ltd
ICS 14-11-2025 |[CANARA BANK Vs [Sanjeev 9711142206 lchopra6791@gmai|07.11.2025
(COMM)/917/20 IASHOK KUMAR(Chopra(P), .com
25 PROPRIETOR M/S A K|
ISONS
cs l14-11-2025 |[STATE BANK OF INDIA [VARUN [r91 9818365119/0FFICE.CHANDI [01.11.2025
(COMM)/918/20 [Vs AMAR NATH YADAV CHANDIOK(P), [OK@GMAIL.COM
5
ICS [20-11-2025 |A AND T ENGINEERINGGAURAV 1811056644 lasimnaeemadv@g (17.11.2025
((COMM)/935/20 PVT LTD Vs SIMPLEXTOKAS(P), Imail.com
25 INFRASTRUCTURES
LIMITED
ICS 20-11-2025 [VIJAY AGGARWAL Vs Sandeep 9873938816 [Mittalpko8 @Gmai|04.11.2025
(COMM)/934/20 IM/S HANSAFLON[Kataria(P), .Com
25 IBUILDCON PVT LTD
ICS l21-11-2025 [BOYS INDIA AND ORS [YASH 18447654435 yashmundhra27@ |-
(COMM)/942/20 [Vs YES BANK LTD IMUNDHRA(P), lgmail.com
25
CS 26-11-2025 |ANIL NARANG Vs [NITINMEHTA 9891091098 mmlchamberss@g |-
(COMM)/954/20 LOKESH KUMAR niail.com
25
CS 27-11-2025 [PETRA GLOBALRavi Kumar(P), [7532081904, [Ravi.Kumari7@ou14.10.2025
(COMM)/957/20 ILOGISTICS PRIVATE tlook.in
25 ILIMITED Vs ELECTRIC
IONE ENERGY PVT LTD
CS 27-11-2025 [M/S NETLABMANOJ +91- ladvocatesindia@y [21.11.2025
(COMM)/956/20 ISOLUTIONS (INDIA)KUMAR(P), 9810675719 lahoo.co.in
25 IPVT LTD Vs AJEET]
KUMAR SINGH|
PROPRIETOR OF|
IANANYA COMPUTER
CS 29-11-2025 [STATE BANK OF INDIA [Shiv Tyagi(P), 9811059032 lshvktyagii@gmail. [27.11.2025
(COMM)/968/20 Vs DEEPAK KUMAR lcom
25
CS 29-11-2025 [STATE BANK OF INDIA [Shiv Tyagi(P), 9811059032 shvktyagii@gmail. [27.11.2025
((COMM)/965/20 Vs NAAFE SINGH om
25
31 MS. ANU GROVERSOUTH- 21 [Execution [Ex - Award by03-12-2025 [UGRO CAPITAL LTD Vs|Sanjay Kumar (9810318803 [leagumdelhi@gmal45946
[BALIGA [EAST [Petition |Arb/14/2025 IKRISHNA ISingh(P), fil.com
I[ELECTRONICS AND|
IORS
(Commercial ~ (CS 03-12-2025 M/S ANGELGAURAV 9717219890 advpiyali2021@g 45967
ISuit (COMM)/989/20 INETWORKING ISEHRAWAT(P), imail.com
25 ISOLUTIONS Vs POWER|
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[Commercial ICS l04-12-2025 [SHRI AKHILESH SINGHfrajendra yadav(P), 9312046733 adavrazen@gmaill45985
Suit (COMM)/994/20 Vs SAARTHI l.com
25 IPEDAGOGY PVT LTD
[Commercial CS 04-12-2025 M/s Ismartu IndialKritika Tuteja(P), [9643008880 [contact@aaalegal. 45757
Suit (COMM)/992/20 [Private Limited Vs K K| [pro
25 IOVERSEAS PRIVATE|
ILIMITED
32 [MS. NEELAM SINGH SOUTH- 22 [Commercial ICS l03-12-2025 |[CSAT SYSTEMSMD SAZIDP818499323 litigation@ashwat [28-11-2025
[LD. DJ COMM-o05, [EAST ISuit (COMM)/985/20 [PRIVATE LIMITED VSRAYEEN [hhlegal.com
SOUTH EAST) 25 IABHINAV BIRLA AND
[DISTRICT, ORS.
SAKET COURT, DELHI
ICommercial CS l05-12-2025 [M/S BIOREXISHYAM KUMAR (9999154100 ishyamkumar@alti [14-11-2025
Suit (COMM)/999/20 [HEALTHCARE PVT| ndialegal.com
25 ILTD. Vs M/S BIOCRUZ
[PHARMACEUTICALS
PVT. LTD.
ICommercial CS 13-12-2025 [Badri Prasad Goyal VsArnab Pal +919899399424|palsk3 @rediffmail [08-12-2025
ISuit (COMM)/1025/2 Gannon Dunckely And b fcom
025 ICo. Ltd.
ICommercial ICS 15-12-2025 |STATE BANK OF INDIASSuchita Dixit :8896932838 [agnihotrisuchita@ [12-12-2025
Suit (COMM)/1034/2 [Vs MR. DEVENDER lgmail.com
025
[Commercial ICS 16-12-2025 [SH. PIYUSH MATHURPashupati  Singh/8700295024 dashmaheswar73 [10-12-2025
ISuit (COMM)/1038/2 Vs M/S. BIOME AlRYadav (@gmail.com
025 PURIFIER PVT. LTD,|
IAND ORS.
ICommercial CS 18-12-2025 [PUNJAB NATIONALVikram Gola 9811244209 ikramgola2010@ [15-12-2025
ISuit (COMM)/1052/2 [BANK Vs MS. SANJANA| lgmail.com
025 (CHHABRA
ICommercial CS 18-12-2025 [MASCOT HEALTHNaveen Chandra (9810078786 ladvocatenaveench [02-12-2025
ISuit (COMM)/1054/2 ISERIES PVT. LTD. Vs ndra@gmail.com
025 MS. TRIPT]|
ISRIVASTAVA
ICommercial CS 23-12-2025 BANK OF BARODA VsEram Khan 9717099220  feramadv2000@g [09-12-2025
Suit (COMM)/1077/2 JAGBIR imail.com
025
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[Commercial CS 23-12-2025 [UNION BANK OF INDIAAYUSH KUMAR 9971839717 ladvpriyamagrawal [19-12-2025
ISuit (COMM)/1083/2 Vs MEENA DEVI AND| (@gmail.com
025 IANR.
ICommercial CS 23-12-2025 [UNION BANK OF INDIAAYUSH KUMAR [9971839717 ladvpriyamagrawal [19-12-2025
ISuit (COMM)/1084/2 Vs SHAKUNTLA AND (@gmail.com
025 IANR.
ICommercial ICS 26-12-2025 COMAC INDIA PVT[Kunal Kukreja 19871236226 hilcandblacklawy|30-10-2025
Suit (COMM)/1094/2 LTD. Vs MR. CLEAN| lers@gmail.com
025 |AND ORS.
ICommercial CS 26-12-2025 [GURUJI KA ASHRAMPardeep Dahiya |9717720707 lakshitagoyal 19-12-2025
Suit (COMM)/1096/2 [TRUST Vs P J SIKAND| 121@gmail.com
025 IAND ORS.
33 [MS. NEERASOUTH- [Commercial ICS l03-12-2025 [THREE-N-PRODUCTS |[DAVESH 70821046333 [mail@dvipattorne [26.11.2025
[BHARTHOKE, [EAST Suit (COMM)/986/20 IPRIVATE LIMITED Vs [VASHISHTHA(P), 's.com
[DISTRICT 25 [TEAMEX RETAIL
JUDGE(COMMERCIAL ILIMITED
ICOURT)
ICommercial CS 03-12-2025 [RFAN HUSSAIN Vs [ADVOCATE 9811661342 yyubahmad@gm [28.11.2025
Suit ((COMM)/984/20 IARVIND JAIN IAYYUB lail.com
25 IAHMAD(P),
ICommercial CS 06-12-2025 M/S KAILASHAbhishek 9711477106 ladvocateabhisheks|04.12.2025
ISuit (COMM)/1002/2 ICHANDRA SAHOO Vs |Sharma(P), lharma2324@gmai
1025 HARJI ENGINEERING| .co
IWORKS PVT LTD
ICommercial CS 12-12-2025 [INDIAN BANK Vs [RAJESH KUMARO9312993437 [shandilyalawoffice [19.11.2025
Suit (COMM)/1021/2 [RAMAN KUMAR GUPTA |SHANDILYA(P), ls@gmail.com
025
ICommercial CS 15-12-2025 [M/S FABYARN INC Vs Shivam Bedi(P), 9810068578 dvkumarkrishan |02.12.2025
ISuit (COMM)/1035/2 [REKHA GOSWAM]I| (@gmail.com
025 [PROP  M/S DAKSH|
IGARMENTS CO AND|
IANR
ICommercial CS 16-12-2025 [KRISHAN KUMAR{Ishan Dewan(P), 8800473474  |siddharth@circlep [13.12.2025
Suit (COMM)/1040/2 IGUPTA Vs POOJA| rtners.in
025 WANG
ICommercial CS 18-12-2025 THE NAINITAL BANKManoj Gupta(P), 9999846390 [advocatemanoji6 [15.12.2025
Suit (COMM)/1057/2 LTD Vs MS POOJA (@gmail.com
025 IYADAV
ICommercial ICS 18-12-2025 [BANK OF BARODA Vs [Eram Khan(P), 9717099220 leramadv2000@g (09.12.2025
ISuit (COMM)/1055/2 HARISH KUMAR Imail.com
025
ICommercial CS 18-12-2025 [RAJBALI VERMA Vs [[shpreet Singh(P), | - 11.12.2025
ISuit (COMM)/1056/2 [FASHION FLASHER|
025 INDIA PVT LTD




COURT

DISTRICT

COURT ROOM CASE TYPE

CASE NUMBER

DATE

OFPETITIONER NAME VSADVOC.

REGISTRATRESPONDENT NAME

ION

ADVOCATE
MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-
PAYMENT OF]
COURT FEES

[Commercial CS 19-12-2025 [BENI HORA[ISHPREET 9990325209 [isplegalsolutions@ [17.12.2025
Suit ((COMM)/1065/2 IPROPRIETOR OF M/SSINGH(P), lgmail.com
025 ISUN SHINE PRINTERS
[Vs POONAM CHOPRA
PROPRIETOR OF
IM/SPRIME OUTDOORS
ICommercial CS 19-12-2025 |CASIO KEISANKIDinesh 9730049704  [litigation@jotwani [17.12.2025
ISuit (COMM)/1063/2 [KABUSHIKI Vs  Jotwani(P), l.com
025 XXXXXXXXX
ICommercial CS [22-12-2025 M/S GRYPHONKishan Kumar(P), 9811113569 ladvocateashwanik [12.12.2025
ISuit (COMM)/1073/2 IAPPLIANCES LTD Vs r@gmail.com
025 IM/S NAVYA
I[ENTERPRISES
ICommercial  [CS l03-12-2025 [M/S HSPS TEXTILERISHABH 99996670 [ADVRISHABHME |15.11.2025
Suit (COMM)/1079/2 IPRIVATE LIMITED Vs [MEHTA(P), [HTA@GMA
025 IN SUBRAMANIAM
ICommercial CS 23-12-2025 MOHD AKRAM Vs [Nazim udding718156319 IRAASHIDAAZAM [19.12.2025
ISuit (COMM)/1078/2 IMOHAMMAD HAROON |Ahmed(P), |(@GMAIL.COM
025
34 [MS.NIRJA BHATIA, LD.SOUTH- 30 ICS(Comm) 1008/2025 03.12.2025 [M/s Usha Aluminium VsNancy Jain 9660729214  fe3legal@gmail.co [01.12.2025
[DISTRICT JUDGEEAST [Abanos furniture jm
((COMMERCIAL
ICOURT-07)DIGITAL
ISOUTH-EAST, SAKET|
ICOURT
130 [CS(Comm) 1036/2025 15.12.2025 [State Bank of India Vs MrShuchita Dixit 8896932838 lagnihotrisuchita@ [12.12.2025
Ganesh Wakchaure lgmail.com
ICS(Comm) 1069/2025 22.12.2025 [Bank of Baroda Vs SanojEram Khan 9717099220 leramadv20002gm (16.12.2025
[Kumar lail.com
ICS(Comm) 1068/2025 22.12.2025 [Bank of Baroda Vs Anita |[Eram Khan 9717099220 leramadv20002gm [18.12.2025
lail.com
B5 MS VEENA  RANI,SOUTH- Inil
[DISTRICT [EAST
WJUDGE(COMMERCIAL
ICOURT)
136 SH. DEVENDEREAST mil
[KUMAR, DISTRICT]|
WUDGE (COMMERCIAL)|
ICOURT)
37 MS. RUBY ALKAEAST il
IGUPTA, DISTRICT|
JUDGE (COMMERCIAL)|
ICOURT)
38 [SH. GORAKH NATHNORTH- 201, New|C.S.(COMM)  [147/2025 01-12-2025 (State Bank of India VSSHALINI 9899408618  [shaliniupadhyay.a [27-11-2025
[PANDEY, DISTRICT[EAST [Building KKD [Abhilash Mittal UPADHYAY [dvocate@gmail.co
JUDGE
((COMMERCIAL)-01
+-do-- IC.S.(COMM) [149/2025 l08-12-2025 [IDBI BANK LTD VSVIVEK KUMAR [9811867703 kumarvivekadv@g [05-12-2025
ISAPNA DEVI mail.com




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOC ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF]
ION NUMBER COURT FEES

IC.S.(COMM) 18-12-2025 [State Bank of India V§SUCHITA DIXIT (8896932838 [agnihotrisuchita@

[Himanshu Rathor lgmail.com

154/2025 17-12-2025

F-do-- IC.S.(COMM) [155/2025 18-12-2025 [State Bank of India V§SUCHITA DIXIT (8896932838 gnihotrisuchita@ 17-12-2025
[Mohd Vaseem lgmail.com
F--do-- IC.S.(COMM) [156/2025 20-12-2025 |STATE BANK OF INDIA [SUCHITA DIXIT (8896932848 [agnihotrisuchita@ [19-12-2025
Vs SEEMA CHAUHAN| lgmail.com
PROPRIETOR OF RANA|
IAGRICULTURE
INDUSTRIES
39 |SH. SUDESH KUMAR,SHAHDARA 301, New CourtjCS(COMMERCIICS 03-12-2025 State Bank of India VSROHIT KUMARZ26.11.2025
IDISTRICT JUDGE, [Building IAL) (COMM)/681/20 IDeep Narayan Yadav IMAHIYA
ICOMMERCIAL COURTH-| 25
01
01, New CourtiCS(COMMERCI|CS 06-12-2025 [FCB GARMENT TEXARPIT JAIN 23.09.2025
[Building IAL) (COMM)/685/20 INDIA PVT LTD Vs Ma;
25 (Garments
1301, New CourtCS(COMMERCI(CS 08-12-2025 [Progressive Auto SportsPRAVEEN 03.12.2025
[Building IAL) (COMM)/688/20| [Vs Anil Kumar Gupta IMAHAJAN
25

1301, New CourtCS(COMMERCI(CS 09-12-2025 [STATE BANK OF INDIAPARAS 01.12.2025
[Building IAL) (COMM)/690/20 Vs NARENDER KUMAR |AGGARWAL
25
1301, New CourtCS(COMMERCI(CS 12-12-2025 |ABHYUDAYA TELEA K DANISH 107.04.2025
[Building IAL) (COMM)/699/20 IINFRA Vs Zudio Trent ltd
25
1301, New CourtCS(COMMERCI(CS 12-12-2025 MOHAMMAD SAGIROSAMA SUHAIL [09.12.2025
Building IAL) (COMM)/700/20 IMALIK Vs AZHAR|
o5 IBASHIR
1301, New CourtCS(COMMERCI(CS 15-12-2025 [Kanha Enterprises VsSUNITA GUPTA [27.01.2025
[Building IAL) (COMM)/706/20 M/s Ridhi Sidhi|
25 [Enterprises
1301, New CourtiCS(COMMERCI|CS 16-12-2025 MANOJ TEXTILESNAMRATA JOSHI [06.11.2025
Building IAL) ((COMM)/708/20 THROUGH KARTA|
25 IPRAVEEN ARORA Vs
IM/S Maa Vaishn
[Enterprises PROP OF
IMOHAN SHARMA
1301, New CourtiCS(COMMERCI(CS 23-12-2025 [MOHIT JAIN Vs MANIRAVI BHARGAVA [11.12.2025
Building IAL) ((COMM)/719/20 SETH
25
4o MS. KIRAN BANSAL,SHAHDARA ROOM NO 208 COMMERCIAL CS 01-12-2025 [Ruchi Collection Pvt Ltd [Avinash ~ Kumar] 30.05.2025
[DISTRICT JUDGE,| (COMM)/674/20 [Vs  Shri Khatu ShyamSingh(P),
((COMMERCIAL COURT) 25 Megawee MartAe LLP
IROOM NO 208 |COMMERCIAL |CS l01-12-2025 |Canara Bank Vs |Amit gupta(P), 19.09.2024
(COMM)/673/20 [Ravinder Kumar
25
[ROOM NO 208 [COMMERCIAL (CS 01-12-2025 [Dharampal Arora Vs [Nitin Sharma(P), 01.12.2025

(COMM)/677/20 [Uma Devi
25
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IROOM NO 208 |COMMERCIAL |CS l02-12-2025 |Canara Bank Vs |Amit gupta(P), 18.09.2025
(COMM)/678/20 [Hrishikesh Roy
25
IROOM NO 208 [COMMERCIAL |CS l03-12-2025 |[KULDEEP M 15.05.2025
(COMM)/682/20 ICHAKRAVARTY Vs |Choudhary(P),
25 ICHANDRA KISHOR|
JOSHI
[ROOM NO 208 [COMMERCIAL (CS 06-12-2025 Wrap Fashion PrivateSUNIL OJHA(P), 01.12.2025
(COMM)/687/20 [Limited Vs Bansal|
25 [Enterprises
[ROOM NO 208 [COMMERCIAL [CS 09-12-2025 |State Bank Of India Vs [PARAS 01.12.2025
(COMM)/689/20 Braj Pal IAGGARWAL(P),
25
[ROOM NO 208 [COMMERCIAL (CS 09-12-2025 ADEERA  PACKAGINGSIMRAN BRAR & 06.12.2025
(COMM)/692/20 [PRIVATE LIMITED Vs RUCHI ANNSARI
25 [FIBS LOGISTICS INDIA|
PRIVATE LIMITED
[ROOM NO 208 [COMMERCIAL (CS l10-12-2025 MOHD HAROON Vs [Mohd Asif(P), 131.01.2025
((COMM)/695/20 UAMIATUL HUDA
25
[ROOM NO 208 [COMMERCIAL (CS 13-12-2025 M G Books Vs ModernlAjit Bidhuri(P), 12.08.2025
(COMM)/702/20 Book Distributors
25
[ROOM NO 208 |[COMMERCIAL (CS 15-12-2025 [State Bank of India Vs [Suchita Dixit(P), 13.12.2025
(COMM)/707/20 Bhubnesh Sharma|
25 [Proprietor of Ne
|[Anuradha Engg Works
[ROOM NO 208 [COMMERCIAL (CS 16-12-2025 ISh Akshat Jain Prop OfiVikas Bhatia(P), 15.12.2025
(COMM)/709/20 IM/s  Arihant Trader:
25 [Through SPA Holder Vs
IM/s Lueur Vestures Pvi
ILtd Through its directors
[ROOM NO 208 [COMMERCIAL (CS l19-12-2025 [BANK OF BARODA Vs [AMIT 10.12.2025
(COMM)/713/20 NARAYAN|PANCHAL(P),
o5 ISHARMA
[ROOM NO 208 [COMMERCIAL (CS [20-12-2025 [SHREE BANKEY|Sehdev Rana(P), 16.12.2025
((COMM)/715/20 IBEHARI FABRICS PVT|
25 ILTD Vs JAGDISH|
PRASAD SWAMI PROP|
K D JEANS
[ROOM NO 208 [COMMERCIAL (CS 22-12-2025 [Bansal Enterprises Vs |Atul Sahi(P), 18.12.2025
(COMM)/717/20 [Rachil Pharma
25
IROOM NO 208 |COMMERCIAL |CS 23-12-2025 |Canara Bank Vs Naman[Eshu I22.12.2025
(COMM)/724/20 \Grover (Chaudhary(P),
25
[ROOM NO 208 [COMMERCIAL (CS 23-12-2025 [V P INDUSTRIES Vs |[ASHOK 107.08.2025
(COMM)/720/20 [Vaidik Electricals IKUMAR(P),
25
[ROOM NO 208 [COMMERCIAL (CS 23-12-2025 [Robin Jain / RobinPadam Kumar 14.12.2025
(COMM)/722/20 [Kumar Jain Vs SantoshKhanna(P),
25 Kumar Gupta




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOC ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF]

ION NUMBER COURT FEES

IROOM NO 208 |COMMERCIAL |CS 23-12-2025 |JAMAR KANT JHA Vs [Hardik 124.12.2025
(COMM)/723/20 IYUVRAJ SHARMA Vashisht(P),
25
[ROOM NO 208 [COMMERCIAL (CS 24-12-2025 [DEEPANKAR SHARMA [Varun Sikka(P), 22.12.2025
(COMM)/729/20 Vs RAJESH TANEJA
25
[ROOM NO 208 [COMMERCIAL (CS 24-12-2025 [SUNEHREE THROUGHHARSHIT 12.01.2026
(COMM)/731/20 [ITS PROP JATIN ARORAKHANNA(P),
25 Vs THE SUNHERI
ISTUDIO
[ROOM NO 208 [COMMERCIAL [CS 24-12-2025 (OSHO OM TEXTURES Mayank Shekhar 22.12.2025
(COMM)/728/20 Vs KEWAL SOOTIKushwaha(P),
25 KAPDE KI DUKAN
[ROOM NO 208 [COMMERCIAL (CS [26-12-2025 [BSES YAMUNA POWERVAIBHAV 17.12.2025
(COMM)/732/20 LTD Vs SANJAY[YADAV(P),
5 KUMAR
41 |SH. SANJAY SHARMA-SHAHDARA 303, New CourtjCS(COMMERCIICS(COMM) 03.12.2025 [FCB GARMENT TEXARPIT JAIN 13.11.2025
I, DISTRICT JUDGE, Building IAL) 680/2025 INDIA PVT LTD VS RV|
ICOMMERCIAL COURT IMARTS
1303, New CourtCS(COMMERCICS(COMM) 05.12.2025 [HASHIM ALI VS PATEL [DILSHAD ALI 104.12.2025
[Building IAL) 684/2025
303, New CourtjCS(COMMERCIICS(COMM)686/2/06.12.2025 [MS PHOOL KUMARI VSDHRUV SHARMA 104.12.2025
[Building IAL) 1025 ISH. PULKIT GOEL
1303, New CourtCS(COMMERCICS(COMM) 09.12.2025 |[STATE BANK OF INDIAJEEVAN 108.12.2025
Building IAL) 691/2025 [VS PREETI SINHA PARKASH GUPTA
1303, New CourtCS(COMMERCICS(COMM) l12.12.2025 [SAVITA BATRA  VSMOHD ZAHID 109.12.2025
[Building IAL) 698/2025 IADESH KUMAR
1303, New CourtjCS(COMMERCIICS(COMM) 12.12.2025 |STATE BANK OF INDIASHALINI 08.12.2025
[Building IAL) [701/2025 Vs NAVEENUPADHYAY
IAGGARWARL
1303, New CourtjCS(COMMERCIICS(COMM) 13.12.2025 [INNOVISION LIMITEDVARUN CHUGH 17.09.2025
Building IAL) 703/2025 VS SODEXO INDIA
ISERVICES PVT LTD
1303, New CourtCS(COMMERCICS(COMM) 18.12.2025 [STATE BANK OF INDIASUCHITA DIXIT 16.12.2025
Building IAL) 710/2025 VS R K INNOVATIVE
ISOLUTIONS
1303, New CourtjCS(COMMERCI(CS(COMM) 20.12.2025 [M/S VTP FILMS VS M/SGAURAV MEHTA 108.12.2025
[Building IAL) 716/2025 IALSTONE
IMANUFACTURING PVT|
ILTD
1303, New CourtjCS(COMMERCIICS(COMM) 23.12.2025 [RD SONS VS TIRUMALAADITI SINGHAL 15.12.2025
[Building IAL) 721/2025 [ENVELOP MAKERS|
IAND CARD CENTRE
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1303, New CourtCS(COMMERCICS(COMM) 24.12.2025 [CANARA BANK VS M/SKAMAL MEHTA 19.12.2025
Building IAL) 727/2025 IROZI JEANS & ANR

42 SH. PAWAN KUMARSHAHDARA [C.No. 304 ICOMMERCIAL (CS 01-12-2025 [M/S K K ENTERPRISES [Sunil Kumar(P), (9811144965 nga.legal@hotmail 17.11.2025
[MATTO DJ (COMM-04) (COMM)/675/20 Vs M/S HP TILES L.com

25 IMACHINERY

[COMMERCIAL (CS 01-12-2025 [MR GHANSHYAM DASSubhash Chandra9891323730 jainandjainadvocat|21.11.2025
(COMM)/676/20 IMOHTA Vs MS ANU|Lochakia(P), les@gmail.com
25 KUMARI

ICOMMERCIAL [CS 02-12-2025 INISHANT JAIN Vs [Ankush Yadav(P), 9999930291 [advocateankushya [19.11.2025
(COMM)/679/20 IPRATEEK MALHOTRA| Idav@gmail.com
25 PROPRIETOR OF SA|

I[ECOM ENTERPRISES

ICOMMERCIAL [Ex - Award by03-12-2025 [KOTAK MAHINDRAJjay uppal(P), 9811740125 virtuous.people@ [20.08.2025

|Arb/58/2025 PRIME LIMITED Vs lgmail. Com
HARENDER SINGH
ICOMMERCIAL [Execution 04-12-2025 M/s Bansal enterprisesAtul Sahi(P), 9873355153 latulsahi@live.com [09/04/2025
(Comm)/253/20 [Through its Partner Rohit]
25 Bansal Vs M/s Alzan|

Pharmaceuticals PvtLtd

ICOMMERCIAL (CS l04-12-2025 |[SH JAYANT BHOLA Vs Monica Goel(P), 9971853567 ladvocatemonicago [01.12.2025
(COMM)/683/20 IM/S TOP TUITIONS lel@gmail.com
25 IAND COMPUTER|
ICENTRE
ICOMMERCIAL MISC l05-12-2025 [CANARA BANK [ESHU 9711275697 leshuadvocate@gm|02/12/2025
IDJ/1094/2025 [Vs GREESH PRAKASH |CHAUDHARY lail. Com
ICOMMERCIAL (CS 09-12-2025 M/S ROLLING STONEmikhil singh(P), 9899699242  |sanghi.piyush@gmi17.12.2025
(COMM)/694/20 HOTELS PVT LTD Vs il.com
25 IMR Preet Pal Singh|
Dhingra
[COMMERCIAL (CS l09-12-2025 [Ravinder Nath Vs Sthhashi Pratap9560536975 lsashipratapadv@g [09.08.2023
(COMM)/693/20 [Poonam Rajouria ISingh(P), imail.com
25
ICOMMERCIAL (CS 10-12-2025 [SANJAY JAIN Vs [SACHIN KUMARQ873586359 iskjainadvocates@g|05.12.2025
(COMM)/696/20 IShyamal Garg JAIN(P), Imail.com
25
ICOMMERCIAL (CS 11-12-2025 [M/S MAA PADMAWATIShachi Jain(P), 8800544256  [advsachijain@gma/05.12.2025
((COMM)/697/20 IFABRICS Vs  M/S il.com
25 IKRISHNA GARMENTS
IAND ANR
ICOMMERCIAL (CS 13-12-2025 [Shri ~ Bankey = BehariRAKESH 9718565756 rakesh.nautiyal2l [06.12.2025
(COMM)/705/20 [Fabrics Pvt. Ltd. VsNAUTIYAL |@zoho.com
25 [Akhlesh Sharma Prop S R|
(Collection
[COMMERCIAL [CS 13-12-2025 DD BLESSINGS PVT.SHAILENDER 7503040507 dvocateshail@hot|09/09/2025
((COMM)/704/20 LTD. VS PRADEEPSINGH Imail.com
25 TEKCHANDANTI & ANR.

ICOMMERCIAL [Ex. - Award byi5-12-2025 [Indusind bank Ltd VSMANOJ KUMAR (9811133644 imanojk.adv@yaho [29.10.2025
|Arb./63/2025 ISAMEER MALIK lo.com
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ICOMMERCIAL MISC 16-12-2025 SHAMA MOHAMMADDALIP ANAND (9873476464 dalipanandg91@g
IDJ/1131/2025 [Vs MR KHETADAN imail.com

20.04.2025

ICOMMERCIAL [Ex. - Award byj7-12-2025 [Kotak Mahindra PrimeMAYANK 1873347330 imayank_mahajan [27.10.2025
|Arb./65/2025 ILtd Vs LILOO SINGH IMAHAJAN lo5@yahoo.com
ICOMMERCIAL (CS 18-12-2025 [PUNJAB NATIONALDEOKANT 9711332383 deokanttripathi2@[15/12/2025
(COMM)/711/20 [BANK VS INSHARA W/OTRIPATHI lgmail.com
25 IMOHD. SALEEM|
IPROPRIETOR OF|
INSHARA
[ENTERPRISES
ICOMMERCIAL [CS 18-12-2025 [Punjab National Bank VSDEOKANT 9711332383 deokanttripathi2@[15/12/2025
(COMM)/712/20 ISMT. PARUL  JAINTRIPATHI lgmail.com
25 PROPRIETOR OF M/S|
THE YOGA STUDIO
ICOMMERCIAL MISC 18-12-2025 [VLK ASSOCIATES PVTAMAN BATRA 9582448961 lamanbatrao1@gm [31/10/2025
IDJ/1136/2025 ILTD. VS PB RETAILS lail.com
[PVT LTD.
ICOMMERCIAL [Execution 18-12-2025 |Ankit Mohata VSANUJ TOMAR 9990789695  [anujtomar.advocat(16.12.2025
(Comm.)/260/20 IRAMESH KUMAR| le@gmail.com
o5 IPAREEK
ICOMMERCIAL (CS 19-12-2025 |ABHISHEK JAIN Vs SH.ROHIT KUMAR8445310310 frmahiyag1o@gmaif11/12/2025
(COMM)/714/20 IMANI SETH IMAHIYA .com
25

ICOMMERCIAL (CS l22-12-2025 |[SH. RISHABH JAIN VsKUSHAGRA 9711443294 lkushagragoeli@g |04/12/2025
(COMM)/718/20 ISH. DEEPENDRAGOEL imail.com
o5 IGOYAL

ICOMMERCIAL MISC 22-12-2025 [Mohd Qamar Ansari Vs [Divyanshu - - 109.06.2025
IDJ/1145/2025 IShobhit Bhushan [Tiwari(P),

[COMMERCIAL (CS 23-12-2025 MR ALOK JAIN Vs [MANISH 9717157571 imanish_miglani@ [22.12.2025
(COMM)/725/20 HIMANSHU SHARMA MIGLANI(P), ahoo.com
25

ICOMMERCIAL (CS 23-12-2025 MS RUBY Vs M/S DSARUN KUMAR9999338484  [arunkumarsharma26.11.2025
((COMM)/726/20 IENTERPRISES ANDISHARMA(P), (@gmail.com
o5 IOTHERS

ICOMMERCIAL [Execution 23-12-2025 [SHIV KUMAR GANDHI Manish Kumar(P), 9968466963  |aormanishkumar [18.11.2025
(Comm)/263/20 [Vs SHRI  KHATU| (@gmail.com
25 ISHYAM MEGA MART|

LLP

ICOMMERCIAL [Execution 23-12-2025 VLK ASSOCIATES PVTManish Kumar(P),|9968466963  |aormanishkumar [18.11.2025
(Comm)/264/20 ILTD Vs SHARDA| (@gmail.com
25 IRETAIL PVT LTD

ICOMMERCIAL (CS 24-12-2025 [Ankur Jain Vs RajeshPiyush Katyal(P), [8700925528  |piyushkatyalg8@g |22.12.2025
(COMM)/730/20 [Kumar Arora mail.com
25

ICOMMERCIAL MISC 24-12-2025 [Punjab National Bank VSANULATA 7000041067  [jyoti_gautam2010 [03.11.2025
IDJ/1150/2025 INAYA TRADERS AND KASHYAP(P), |@yahoo.com

RAHUL
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9873820628

IRAMAN AGGARWAL

43 |[MS. PREETI AGARWALNORTH- nil
IGUPTA, DISTRICTWEST
WUDGE, (COMMERCIAL|
ICOURT)

44 [SH.DEVENDER KUMARNORTH- il
JANGALA WEST

45 [SH. JAGDISH KUMAR,NORTH nil

[DISTRICT JUDGE,|
ICOMMERCIAL COURT

46 [SH. RAKESH KUMAR-NORTH il
I, DISTRICT JUDGE
((COMMERCIAL)

47 [SH. RAJ KUMAR,SOUTH- 03 ICommercial CS COMM.j01.12.2025 [M/S BESTECHBHARAT GARG (9711979113 Bharatgarg.lkandb [26.11.2025
IDISTRICT JUDGEWEST Suit 658/2025 [ENTERPISES VS M/S| lg@gmail.com
((COMMERCIAL COURT-| [TANGENT INFOCOM|
o1 IPVT LTD

1603 ICommercial ICS COMM.02.12.2025 [M/S MATRIXSUSHANT 8447435082  [advocatesushanttrij02.09.2025
ISuit 662/2025 INTERTECH PVT LTDTRIPATHI Ipathi@gmail.com
Vs M/S INTOUCH]
IQUALITY SERVICE
603 ICommercial CS COMM.06.12.2025 [PARMOD MATHUR VSVINEET MALIK (9999834393 ineetmalik7785@ [24.11.2025
Suit 666/2025 INDRA lgmail.com
1603 ICommercial ICS COMM.08.12.2025 [NETSARANG [RISHI PRAKASH (8826232692  [rishioogp@gmail. [28.11.2025
ISuit 668/2025 ICOMPUTERS INC VS fcom
IANUP SUHAS
IMAHAJAN AND|
(OTHERS
603 ICommercial CS COMM,08.12.2025 VANDANA VS CAREHEMANT VERMA 9873782800 |hemantverma82@ [29.05.2023
Suit 669/2025 I[HEALTH INSURANCE lgmail.com
ILTD
603 ICommercial CS COMM.09.12.2025 [INDIGO RAJESH RAI 9810573041 info@rrlegal.in  |03.12.2025
ISuit 672/2025 INFRAPROJECTS PVT|
LTD VS COLLIERS
INTERNATIONAL
PROPERTY SERVICE|
[PVT LTD
603 ICommercial CS COMM.,09.12.2025 [CHANDER MOHANRAHUL RAJPAL (9999080438  |Rahul.Rajpalg1@y 04.12.2025
Suit 673/2025 IARORA VS  QAFEQ lahoo.in
IBREWING COMPANY
1603 ICommercial CS COMM.|10.12.2025 [M/S GLOWRIVER FOODAMIT SINGH9953575389 lamitrathore62@g (07.07.2025
Suit 675/2025 ILABS PVT LTD VS M/SRATHORE Imail.com
ISUPER MARCHE 37
[TRADERS LLP
603 ICommercial Cs COMM.16.12.2025 [CANARA BANK VS JMISARITA KANWAR|9560812121 info@stklegal.in  |03.12.2025
Suit 690/2025 IENTERPRISES
1603 ICommercial CS COMM.[16.12.2025 [CANARA BANK VSSARITA KANWAR|9560812121 info@stklegal.in  |03.12.2025
Suit 689/2025 IDIXON ENTERPRISES
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1603 [Commercial CS COMM.18.12.2025 [MECHMAARCK INEERAJ GUPTA (9811267045 info@juslawoffices|22.11.2025
Suit 691/2025 IFILTECH INDIA PVT| Lcom
ILTD VS M/S CRYSTAL
IAIR SYSTEMS
1603 ICommercial CS COMM.[23.12.2025 |[SUNIL SINGHAL VS OMJITENDRA 9268740063  fiitendratiwari@la [01.12.2025
Suit [700/2025 [PRAKASH [KUMAR TIWARI [wyer.com
48 [SH. BALWANT RAISOUTH- 1613 [Commercial OMP (Djo1-12-2025 M/s CholamandalamRAVI SHANKAR9958683230  fassociatesrsgarg2 [NA
[BANSAL, DISTRICTWEST ISuit (COMM)/742/20 Investment And FinanceGARG (@gmail.com
WDUGE, COMMERCIAL| 25 Company Limited Vs
ICOURT-02 IDeepak Sharma
613 ICommercial OMP (Djo1-12-2025 M/s CholamandalamRAVI SHANKAR9958683230 fassociatesrsgarg2 [NA
ISuit (COMM)/743/20 Investment And FinanceGARG (@gmail.com
25 Company Limited Vs
[Anil Verma
1613 ICommercial OMP (Djo1-12-2025 M/s CholamandalamRAVI SHANKAR9958683230 ssociatesrsgarg2 [NA
Suit (COMM)/744/20 Investment And FinanceGARG (@gmail.com
25 Company Limited Vs
Mohd Anees
13 ICommercial OMP (Djo1-12-2025 [M/s CholamandalamRAVI SHANKAR(9958683230  fassociatesrsgarg2 [NA
Suit (COMM)/745/20 Investment And FinanceGARG (@gmail.com
25 Company Limited Vs
[Shribaba Transport]
(Carrier
13 ICommercial OMP (Djo1-12-2025 M/s CholamandalamRAVI SHANKAR/9958683230  [associatesrsgarg2 [NA
Suit (COMM)/746/20 Investment And FinanceGARG (@gmail.com
25 (Company Limited Vs
[Shribaba Transport]
(Carrier
1613 ICommercial OMP (I)o3-12-2025 |AXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan|[NA
ISuit (COMM)/751/20 RAHUL 9931 MAHAJAN lo5@yahoo.com
25
1613 ICommercial OMP (I)03-12-2025 |AXIS BANK LTD Vs MOMAYANK 9873347330 imayamk_mahajan [NA
ISuit (COMM)/752/20 HASHIM 8947 MAHAJAN lo5@yahoo.com
25
1613 [Commercial OMP (I)o3-12-2025 TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/757/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs DHEERAJ|
RAJPUT 8895
613 ICommercial OMP (Djo3-12-2025 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/753/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs JAI
KUMAR 5234
1613 ICommercial OMP (Djo3-12-2025 [TOYOTA FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/754/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs PARADISE
[TRAVELS 5246
613 [Commercial OMP (Djo3-12-2025 [TOYOTA FINANCIALjRahul 9013493108  ladvocateashok.1@ [NA
ISuit (COMM)/755/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs JARNAIL
ISINGH 3256
1613 [Commercial OMP (I)03-12-2025 TOYOTA FINANCIALRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/756/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 LIMITED Vs
[HIMANSHU KUMAR|
7563
1613 ICommercial OMP (Djo3-12-2025 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/758/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 LIMITED Vs AKASH]
JANARDHAN  KHOSE
0599
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1613 [Commercial OMP (Dog4-12-2025 [Kotak Mahindra Bank] SHANKAR9958683230  [associatesrsgarg2
Suit (COMM)/775/20 ILtd Vs Saroj IGARG (@gmail.com
25
1613 [Commercial OMP (I)04-12-2025 [Kotak Mahindra BankRAVI SHANKAR9958683230 ssociatesrsgarg2 [NA
Suit (COMM)/776/20 ILtd Vs Krishan Kumar |GARG (@gmail.com
25
1613 [Commercial OMP (Djo4-12-2025 [Kotak Mahindra BankRAVI SHANKAR(9958683230 [associatesrsgarg2 [NA
Suit (COMM)/777/20 ILtd Vs Jaisingh IGARG (@gmail.com
25
613 (Commercial ~ (OMP (Djo4-12-2025 [Kotak Mahindra BankRAVI SHANKAR9958683230  |associatesrsgarg2 [NA
Suit (COMM)/778/20 ILtd Vs Karamvir IGARG (@gmail.com
25
1613 ICommercial OMP (Diog-12-2025 [Kotak Mahindra BankRAVI SHANKAR9958683230 ssociatesrsgarg2 [NA
Suit (COMM)/779/20 ILtd Vs Dharmender IGARG (@gmail.com
25
13 ICommercial OMP (Djog-12-2025 [TOYOTA FINANCIALRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/787/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs SHEETAL
PRAKASH SHINDE 5210
13 ICommercial OMP (I)jo4-12-2025 TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/788/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs SUNIL
KUMAR 1188
1613 ICommercial OMP (I)jo4-12-2025 TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/782/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs TEJ]|
INARAYAN SINGH 9082
1613 ICommercial OMP (I)o4-12-2025 TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/785/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs SUKUMAR|
[VAZRADHAR
IPALYEKAR 6972
1613 [Commercial OMP (Dio5-12-2025 [Kotak Mahindra BankRAVI SHANKAR9958683230 fassociatesrsgarg2 [NA
Suit (COMM)/808/20 Ltd Vs Ravinder Kumar (GARG (@gmail.com
25
613 ICommercial OMP (Do5-12-2025 M/s CholamandalamRAVI SHANKAR9958683230  fassociatesrsgarg2 [NA
Suit (COMM)/809/20 Investment And FinanceGARG (@gmail.com
25 (Company Limited Vs
Ravi Kumar
1613 [Commercial OMP (Do5-12-2025 M/s CholamandalamRAVI SHANKAR9958683230  fassociatesrsgarg2 [NA
ISuit (COMM)/810/20 Investment And FinanceGARG (@gmail.com
25 (Company Limited Vs
Gulam Jilani
1613 [Commercial OMP (Dio5-12-2025 M/s CholamandalamRAVI SHANKAR9958683230  fassociatesrsgarg2 [NA
ISuit (COMM)/811/20 Investment And FinanceGARG (@gmail.com
25 (Company Limited Vs
[Haseen Ahmed
613 ICommercial OMP (Dio5-12-2025 M/s CholamandalamRAVI SHANKAR(9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/812/20 Investment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
Munif J
613 ICommercial OMP (Djo5-12-2025 [Kotak Mahindra BankRAVI SHANKAR/9958683230 fassociatesrsgarg2 [NA
ISuit (COMM)/813/20 ILtd Vs Yashpal BuildersGARG (@gmail.com
25 |And Earthmovers
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1613 [Commercial OMP (Djo5-12-2025 [Kotak Mahindra BankRAVI SHANKAR9958683230 fassociatesrsgarg2
ISuit (COMM)/814/20 ILtd Vs Sumesta IGARG (@gmail.com
25
1613 [Commercial OMP (I)o6-12-2025 TOYOTA FINANCIALRahul 0013493108 dvocateashok.1@ [NA
ISuit (COMM)/841/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 LIMITED Vs KULDEEP|
IKUMAR 7287
1613 [Commercial OMP (Djo6-12-2025 [TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/839/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 LIMITED Vs MANJIT|
ISINGH 3592
613 ICommercial OMP (Djo6-12-2025 |AXIS BANK LTD Vs MAYANK 9873347330  |mayamk_mahajan [NA
Suit (COMM)/833/20 ISHYAM SUNDERMAHAJAN lo5@yahoo.com
25 [YADAV 2491
613 ICommercial OMP (I)o6-12-2025 |AXIS BANK LTD Vs [MAYANK 9873347330  [mayamk_mahajan [NA
Suit (COMM)/824/20 [RAJU 3706 IMAHAJAN lo5@yahoo.com
5
13 ICommercial OMP (Djo6-12-2025 [TOYOTA FINANCIALRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/842/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs THAKOR
IMAHESHKUMAR
IPRATAPJI 2763
13 ICommercial OMP (D)o6-12-2025 TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/840/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs LOKESH|
ISANJEEVA SHETTY|
l0069
1613 ICommercial OMP (I)o6-12-2025 TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/838/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs RANDHIR|
ISINGH 7691
1613 ICommercial OMP (I)o6-12-2025 TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/837/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs ROHIT|
ISINGH 6882
1613 [Commercial OMP (I)o6-12-2025 |AXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan [NA
Suit (COMM)/836/20 INKG IMAHAJAN lo5@yahoo.com
25 INFRASTRUCTURE LTD|
4494
613 ICommercial OMP (Djo6-12-2025 |AXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan [NA
Suit (COMM)/835/20 JAGTAR SINGH 6250 [MAHAJAN lo5@yahoo.com
25
613 ICommercial OMP (Djo6-12-2025 |AXIS BANK LTD Vs [MAYANK 9873347330  [mayamk_mahajan [NA
ISuit (COMM)/834/20 INILESH KUMAR 2485 [MAHAJAN l05@yahoo.com
25
613 ICommercial OMP (Dpo-12-2025 M/s CholamandalamRAVI  SHANKAR9958683230  [associatesrsgarg2 [NA
Suit (COMM)/866/20 Investment And FinanceGARG (@gmail.com
25 Company Limited Vs
IBSB Contractor
613 ICommercial ~ (OMP (Dpo-12-2025 M/s CholamandalamRAVI  SHANKARI9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/867/20 Investment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
[Lokesh G
1613 ICommercial OMP (Di10-12-2025 M/s CholamandalamRAVI SHANKAR9958683230 fassociatesrsgarg2 [NA
ISuit (COMM)/868/20 Investment And FinanceGARG (@gmail.com
25 Company Limited Vs
[Deepak V
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613 [Commercial OMP (Di1o-12-2025 M/s CholamandalamRAVI  SHANKAR9958683230 fassociatesrsgarg2
Suit (COMM)/869/20 Investment And FinanceGARG (@gmail.com
25 Company Limited Vs
(Chandrapal Singh
1613 [Commercial OMP (Dp2-12-2025 TOYOTA FINANCIALRahul 0013493108 dvocateashok.1@ [NA
ISuit (COMM)/931/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 LIMITED Vs NAZMEEN|
ISAYED 3554
1613 [Commercial OMP (Dj12-12-2025 [TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/932/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 LIMITED Vs ARSHAD|
IKHAN 5839
613 ICommercial OMP (Dp2-12-2025 TOYOTA FINANCIALRahul 9013493108  [advocateashok.1@ [NA
ISuit (COMM)/933/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 LIMITED Vs ASHWANI|
ISURJEET 7285
1613 ICommercial OMP (Di12-12-2025 [TOYOTA FINANCIALRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/940/20 ISERVICES INDIABhardwaj(P), lgmail.com
125 LIMITED Vs GAURAV|
[TOURS AND TRAVELS
7956
13 ICommercial OMP (Di12-12-2025 [BMW INDIA FINANCIALRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/934/20 ISERVICES PVT LTD Vs [Bhardwaj(P), lgmail.com
25 IMOHD ZAHAIB 9992

13 ICommercial OMP (Dp2-12-2025 BMW INDIA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/935/20 ISERVICES PVT LTD Vs [Bhardwaj(P), lgmail.com
25 (Overseas Education An
(Career Consultants Indial
[Pvt Ltd 9204
1613 ICommercial OMP (Dp2-12-2025 [BMW INDIA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/936/20 ISERVICES PVT LTD Vs [Bhardwaj(P), lgmail.com
25 [POOJA MEHRA 2220
1613 ICommercial OMP (Dp2-12-2025 BMW INDIA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/937/20 ISERVICES PVT LTD Vs [Bhardwaj(P), lgmail.com
25 ISANKALP SARANG]|
4940
1613 [Commercial OMP (Dp2-12-2025 BMW INDIA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/938/20 ISERVICES PVT LTD Vs [Bhardwaj(P), lgmail.com
25 [Varun Vinay 5680

613 ICommercial OMP (Di2-12-2025 M/s CholamandalamRAVI SHANKAR9958683230  fassociatesrsgarg2 [NA
Suit (COMM)/918/20 Investment And FinanceGARG (@gmail.com
25 (Company Limited Vs
|Azad
1613 ICommercial OMP (Di12-12-2025 M/s CholamandalamRAVI SHANKAR9958683230  fassociatesrsgarg2 [NA
ISuit (COMM)/919/20 Investment And FinanceGARG (@gmail.com
25 Company Limited Vs
[Amit
1613 [Commercial OMP (Di12-12-2025 M/s CholamandalamRAVI SHANKAR9958683230  fassociatesrsgarg2 [NA
ISuit (COMM)/920/20 Investment And FinanceGARG (@gmail.com
25 (Company Limited Vs
IMohammad Ali
613 ICommercial OMP (Di12-12-2025 M/s CholamandalamRAVI SHANKAR(9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/921/20 Investment And FinanceGARG (@gmail.com
25 ICompany Limited Vs

[Seerat Transport Service
IProp  Deepak  Kumar

Masson
1613 ICommercial OMP (Di12-12-2025 M/s CholamandalamRAVI SHANKAR9958683230 fassociatesrsgarg2 [NA
ISuit (COMM)/922/20 Investment And FinanceGARG (@gmail.com
25 Company Limited Vs

[Amit Kumar
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1613 [Commercial OMP (Di12-12-2025 M/s CholamandalamRAVI  SHANKAR9958683230 fassociatesrsgarg2
Suit (COMM)/923/20 Investment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
[Rahul M
1613 [Commercial OMP (Di12-12-2025 M/s CholamandalamRAVI SHANKAR9958683230 ssociatesrsgarg2 [NA
Suit (COMM)/924/20 [nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
[Anil Kumar
1613 [Commercial OMP (Dp2-12-2025 [Kotak Mahindra BankRAVI SHANKAR(9958683230  [associatesrsgarg2 [NA
ISuit (COMM)/925/20 ILtd Vs Fuel Wings IndidGARG (@gmail.com
25 Pvt Ltd
613 ICommercial OMP (Dp2-12-2025 [Kotak Mahindra BankRAVI SHANKAR(9958683230  [associatesrsgarg2 [NA
ISuit (COMM)/926/20 ILtd Vs Subhash Yadav |GARG (@gmail.com
25
1613 ICommercial OMP (Di12-12-2025 |[Kotak Mahindra BankRAVI SHANKAR9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/927/20 ILtd Vs Riyajul IGARG (@gmail.com
5
13 ICommercial OMP (Dp2-12-2025 [Kotak Mahindra BankRAVI SHANKAR(Q958683230  [associatesrsgarg2 [NA
Suit (COMM)/928/20 ILtd Vs Naseem Malik |GARG (@gmail.com
25
13 ICommercial OMP (Dp2-12-2025 [Kotak Mahindra BankRAVI SHANKAR(9958683230 [associatesrsgarg2 [NA
Suit (COMM)/929/20 Ltd Vs Guddu Kumar |[GARG (@gmail.com
25
1613 ICommercial OMP (Dp2-12-2025 [Kotak Mahindra BankRAVI SHANKAR9958683230 [associatesrsgarg2 [NA
Suit (COMM)/930/20 Ltd Vs Anup Massey IGARG (@gmail.com
25
1613 ICommercial OMP (Dp3-12-2025 |AXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan [NA
ISuit (COMM)/950/20 PRAVEEN KUMARMAHAJAN lo5@yahoo.com
25 IGURJAR 5049
1613 [Commercial OMP (D3-12-2025 |AXIS BANK LTD Vs MAYANK 9873347330 imayamk_mahajan [NA
ISuit (COMM)/951/20 DEVENDRA YADAVMAHAJAN lo5@yahoo.com
25 1927
613 ICommercial OMP (Dj13-12-2025 [IDFC FIRST BANK LTD [MAYANK 9873347330 imayamk_mahajan [NA
Suit (COMM)/952/20 Vs  SUKHPAL SINGHMAHAJAN lo5@yahoo.com
25 18086
1613 ICommercial OMP (Dj13-12-2025 [IDFC FIRST BANK LTD [MAYANK 9873347330 imayamk_mahajan [NA
Suit ((COMM)/953/20 Vs SANJAY KUMARMAHAJAN lo5@yahoo.com
25 18170
1613 [Commercial OMP (Dj13-12-2025 [IDFC FIRST BANK LTD [MAYANK 9873347330 imayamk_mahajan [NA
Suit (COMM)/954/20 [Vs RAM AVTAR 3434 [MAHAJAN lo5@yahoo.com
25
613 ICommercial OMP (Dp3-12-2025 |AXIS BANK LTD Vs [MAYANK 9873347330  [mayamk_mahajan|[NA
Suit (COMM)/955/20 ISURESH G 9387 IMAHAJAN l05@yahoo.com
25
1613 ICommercial OMP (Dj13-12-2025 |AXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan [NA
Suit (COMM)/956/20 [PAWAN SONI 5854 IMAHAJAN lo5@yahoo.com
25
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1613 [Commercial OMP (Dj13-12-2025 |AXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan
Suit (COMM)/957/20 IMAYANK 4695 IMAHAJAN l05@yahoo.com
25
1613 ICommercial OMP (Dp3-12-2025 |AXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan [NA
Suit (COMM)/958/20 [SONIA 1028 IMAHAJAN l05@yahoo.com
25
613 ICommercial OMP (Di5-12-2025 M/s CholamandalamRAVI SHANKAR9958683230  fassociatesrsgarg2 [NA
ISuit (COMM)/966/20 Investment And FinanceGARG (@gmail.com
25 Company Limited Vs
ISayyed Imran
613 ICommercial OMP (Di5-12-2025 M/s CholamandalamRAVI SHANKAR9958683230 fassociatesrsgarg2 [NA
ISuit (COMM)/968/20 Investment And FinanceGARG (@gmail.com
25 Company Limited Vs
|Akshay Sharma
1613 ICommercial OMP (Dj15-12-2025 [M/s CholamandalamRAVI SHANKAR9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/969/20 [nvestment And FinanceGARG (@gmail.com
25 Company Limited Vs
[Sunder D
13 ICommercial OMP (Dj15-12-2025 [M/s CholamandalamRAVI SHANKAR(9958683230  fassociatesrsgarg2 [NA
Suit (COMM)/970/20 Investment And FinanceGARG (@gmail.com
25 Company Limited Vs
Monu B
13 ICommercial [Execution 15-12-2025 [KRT FOODS PVI[SOURABH 9999031721 lsourabh@samayla [NA
[Exe (Comm.)/314/20 LTD Vs KK TRADERS (GUPTA in
25
1613 ICommercial [Execution 15-12-2025 [UNION BANK OHFKESHAV KUMAR (9999626126 [keshav.advi@gmaiNA
[Exe (Comm.)/315/20 INDIA Vs Lalan ~ Kumar .com
25 Jha
1613 ICommercial OMP (Di6-12-2025 M/s CholamandalamRAVI SHANKAR9958683230 fassociatesrsgarg2 [NA
Suit (COMM.)/996/2 Investment And FinanceGARG (@gmail.com
025 ICompany
Limited Vs Arnab
[Banerjee
1613 [Commercial OMP (Di6-12-2025 M/s CholamandalamRAVI SHANKAR(9958683230  fassociatesrsgarg2 [NA
ISuit (COMM.)/997/2 Investment And FinanceGARG (@gmail.com
025 (Company
Limited Vs Sahil
1613 ICommercial [Execution 12-12-2025 Ms B K  StructuralL B RAI 9810614546 INo email provided [NA
[Exe (Comm.)/313/20 IContracts Pyt
25 ILtd Vs Aarochan Projects
Pvt Ltd
613 ICommercial [Execution 11-12-2025 [Kansai Nerolac PaintSRANEEV DAHIYA 9910685478  [raneevdahiya@gm [NA
[Exe (Comm.)/312/20 ILimited Vs M/s Khusheel il.com
25 [nternational Coating
1613 [Commercial CS 05-12-2025 |Saurabh Kapoor Vs [PRAG CHAWLA [9810048366  [pragchawla@gmailly5965
Suit (COMM)/665/20 [Punjab National Bank l.com
25
1613 [Commercial ICS l05-12-2025 |GULJEET SINGH Vs [Vaibhav Sinha(P), 9810472854 sinhavaibhav@red 45978
ISuit (COMM)/664/20 [FRONTIER MOTORS iffmail.com
25 PVT LTD
1613 ICommercial CS 15-12-2025 [M/S SIA REALTECH LL}TRajesh 9319919165 [tlas.partners@gmal46000
ISuit (COMM)/684/20 Vs M/S NKG [Khaware(P), lil.com
25 INFRASTRUCTURE LTD
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613 ICommercial Cs 15-12-2025 |[CANARA BANK Vs DKSARITA 9560812121 info@stklegal.in 45994
Suit (COMM)/686/20 [Enterprises IKANWAR(P),
25
1613 ICommercial [Execution 01-12-2025 |[SATYA PARKASH ANDASEEM 9811062351 imehrotra- INA
[Exe ((Comm.)/289/20 IBROTHERS PRIVATEMEHROTRA laseem@yahoo.co.i
25 LIMITED THROUGH|
TS
DIRECTOR Vs MUNICIP
IAL CORPORATION OF
Inorur rubnaten rrd
1613 [Commercial OMP (Dj18-12-2025 [TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/1033/2 ISERVICES INDIABhardwaj(P), lgmail.com
025 LIMITED Vs DIVYAM|
IGUPTA 5496
613 ICommercial OMP (Dp8-12-2025 TOYOTA FINANCIALRahul 9013493108  [advocateashok.1@ [NA
ISuit (COMM)/1034/2 ISERVICES INDIABhardwaj(P), lgmail.com
025 LIMITED Vs ALROUGE|
I[ENTERPRISES 0566
1613 ICommercial OMP (Dj18-12-2025 [TOYOTA FINANCIALRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/1035/2 ISERVICES INDIABhardwaj(P), lgmail.com
025 LIMITED Vs JASBIR|
ISINGH 1155
13 ICommercial OMP (D18-12-2025 [TOYOTA FINANCIALRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/1036/2 ISERVICES INDIABhardwaj(P), lgmail.com
025 ILIMITED Vs SEEMA|
IDEVI 0246
13 ICommercial ~ (OMP (Dp7-12-2025 [Kotak Mahindra BankRAVI SHANKAR/9958683230 [associatesrsgarg2 [NA
Suit (COMM)/1006/2 Ltd Vs Sandeep IGARG (@gmail.com
025
1613 ICommercial OMP (D8-12-2025 BMW INDIA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/1037/2 ISERVICES PVT LTD Vs [Bhardwaj(P), lgmail.com
025 IMAHINDRA  STILLER|
IAUTO TRUCKS LTD|
2640
1613 ICommercial OMP (D8-12-2025 TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/1038/2 ISERVICES INDIABhardwaj(P), lgmail.com
025 ILIMITED Vs MANGLA|
KAUR 2773
1613 [Commercial OMP (D8-12-2025 TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/1039/2 ISERVICES INDIABhardwaj(P), lgmail.com
025 ILIMITED Vs RAJU|
ISHARMA 2712
613 ICommercial MISC DJj17-12-2025 |[SUNSTAR IAMARNATH 9811258052 Irsaggarwalana@g [NA
Exe IADJ/875/2025 IENTERPRISES Vs R RAGGARWAL(P), mail.com
ICLOTHING
613 ICommercial Cs 18-12-2025 [MECHMAARK INeeraj Gupta(P), 9811267045 info@juslawoffice. 45983
ISuit (COMM)/692/20 INDUSTRIES PVT LTD fcom
25 [Vs PRADEEP GARG
1613 [Commercial OMP (D18-12-2025 [Kotak Mahindra BankRAVI SHANKAR9958683230 fassociatesrsgarg2 [NA
ISuit (COMM)/1040/2 ILtd Vs ShrawanGARG (@gmail.com
025 IShantaram Khairnar
613 ICommercial ~ (OMP (Dp8-12-2025 [Kotak Mahindra BankRAVI SHANKAR9958683230 ssociatesrsgarg2 [NA
Suit (COMM)/1041/2 ILtd Vs GopalGARG (@gmail.com
025 [Vyankatrao Hasule
613 ICommercial OMP (Dp8-12-2025 [Kotak Mahindra BankRAVI SHANKAR/9958683230 fassociatesrsgarg2 [NA
Suit (COMM)/1042/2 ILtd Vs ShivrajGARG (@gmail.com
025 Madhavrao Patil
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1613 [Commercial OMP (D18-12-2025 [Kotak Mahindra BankRAVI SHANKAR9958683230 fassociatesrsgarg2
Suit (COMM)/1043/2 ILtd Vs Dhanraj RamdasGARG (@gmail.com
025 |Ade
613 ICommercial ~ (OMP (Dp8-12-2025 [Kotak Mahindra BankRAVI SHANKAR9958683230 ssociatesrsgarg2 [NA
Suit (COMM)/1044/2 ILtd Vs ShivratanGARG (@gmail.com
025 Babarao Solanke
613 ICommercial OMP (Dj18-12-2025 [Kotak Mahindra BankRAVI SHANKAR(Q958683230 [associatesrsgarg2 [NA
ISuit (COMM)/1045/2 [Ltd Vs Manisha DeepakGARG (@gmail.com
025 |Aher
613 ICommercial OMP (D8-12-2025 M/s CholamandalamRAVI SHANKAR9958683230 fassociatesrsgarg2 [NA
ISuit (COMM)/1046/2 Investment And FinanceGARG (@gmail.com
025 Company Limited Vs
Gourav Bhati
1613 ICommercial OMP (Dj18-12-2025 [M/s CholamandalamRAVI SHANKAR9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/1047/2 [nvestment And FinanceGARG (@gmail.com
025 Company Limited Vs
[Naseem R
13 ICommercial CS 18-12-2025 [Concertina Coils Pvt Ltd [Mohit 9811449071 [patronuslawoffices|46006
Suit (COMM)/693/20 Vs ROBUST STEELAggarwal(P), (@gmail.com
25 IPRODUCTS
13 ICommercial OMP (I)l20-12-2025 TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/1089/2 ISERVICES INDIABhardwaj(P), lgmail.com
025 ILIMITED Vs SUDHIR|
[VIDHYADHAR
INARVEKAR 3271
1613 ICommercial OMP (I)l20-12-2025 TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/1090/2 ISERVICES INDIABhardwaj(P), lgmail.com
025 ILIMITED Vs SAGAR|
IBALIRAM TAPKIR 9813
1613 ICommercial OMP (D9-12-2025 [[DFC FIRST BANK LTD MAYANK 9873347330 imayamk_mahajan [NA
ISuit (COMM)/1062/2 [Vs AVINASH KUMARMAHAJAN lo5@yahoo.com
025 ISINGH
613 ICommercial OMP (Dp9-12-2025 [Kotak Mahindra BankRAVI SHANKAR/9958683230 fassociatesrsgarg2 [NA
Suit (COMM)/1055/2 Ltd Vs  RashidakhaGARG (@gmail.com
025 ISandekha Pathan
613 ICommercial OMP (Dp9-12-2025 [Kotak Mahindra BankRAVI SHANKAR/9958683230 fassociatesrsgarg2 [NA
Suit (COMM)/1056/2 Ltd Vs  Soma SukaGARG (@gmail.com
025 ISonawane
613 ICommercial OMP (Dp9-12-2025 [Kotak Mahindra BankRAVI SHANKAR/9958683230 [associatesrsgarg2 [NA
Suit (COMM)/1057/2 ILtd Vs Ramesh UttamGARG (@gmail.com
025 [Ahire
1613 [Commercial OMP (Dj19-12-2025 |[Kotak Mahindra BankRAVI SHANKAR9958683230 fassociatesrsgarg2 [NA
ISuit (COMM)/1058/2 ILtd Vs Shankar RamraoGARG (@gmail.com
025 [Patil
613 ICommercial ~ (OMP (Dpo-12-2025 M/s CholamandalamRAVI  SHANKARI9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/1059/2 Investment And FinanceGARG (@gmail.com
025 ICompany Limited Vs
iSandeep Kumar
1613 ICommercial OMP (Di19-12-2025 M/s CholamandalamRAVI SHANKAR9958683230 fassociatesrsgarg2 [NA
ISuit (COMM)/1060/2 Investment And FinanceGARG (@gmail.com
025 Company Limited Vs
[Samit J
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[Commercial OMP (Dj19-12-2025 |AXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan

ISuit (COMM)/1066/2 INKG MAHAJAN l05@yahoo.com
025 INFRASTRUCTURE LTD|
4494
1613 ICommercial OMP (D20-12-2025 |AXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan [NA
Suit ((COMM)/1067/2 IRAJEEV KUMAR 7781 [MAHAJAN lo5@yahoo.com
025
1613 [Commercial OMP (Dpo9-12-2025 |AXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan [NA
ISuit (COMM)/1068/2 [PREMDATT SHARMAMAHAJAN lo5@yahoo.com
025 10286
1613 ICommercial OMP (Dj19-12-2025 [NISSAN RENAULTVARUN TYAGI(P),[7503464768  |varuntyagil426@g[NA
Suit (COMM)/1064/2 [FINANCIAL SERVICES imail.com
025 INDIA PVT LTD Vs
IANSARI SALIMAHMAD
0425
1613 ICommercial ICS 19-12-2025 [PURANSHI EVENTS [POONAM 9643501636 contact@priogalhe46004
Suit (COMM)/697/20 IAND [RIMAL(P), ps.com
25 ICOMMUNCATIONS Vs

Straight Solutions Pvt Ltd

13 ICommercial OMP (Di20-12-2025 |AXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan [NA
Suit (COMM)/1087/2 INILESH KUMAR 2485 [MAHAJAN lo5@yahoo.com
025
13 ICommercial OMP (I)l20-12-2025 |AXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan|NA
Suit (COMM)/1088/2 WITESH GOYAL IMAHAJAN lo5@yahoo.com
025
1613 ICommercial OMP (I)l20-12-2025 TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/1091/2 ISERVICES INDIABhardwaj(P), lgmail.com
025 ILIMITED Vs AASMA
TRAVELS 2231
1613 ICommercial CS 23-12-2025 [M/s BPI India Pvt Ltd VSRAJESH 9810195013 [kumarrajeshadv@ 45926
ISuit (COMM)/699/20 Nysaa Retail Venture PvKUMAR(P), yahoo.in
25 [Ltd
1613 [Commercial OMP (Di22-12-2025 M/s CholamandalamRAVI SHANKAR9958683230  fassociatesrsgarg2 [NA
ISuit (COMM)/1112/20| Investment and FinanceGARG |@gmail.com
25 ICo Ltd Vs Nomeshwar]
Rao Coppisetti
613 ICommercial OMP (Di22-12-2025 M/s CholamandalamRAVI SHANKAR9958683230  fassociatesrsgarg2 [NA
Suit (COMM)/1116/20| Investment and FinanceGARG |@gmail.com
25 iCo Ltd Vs Gore Lal
Kumar
1613 ICommercial OMP (Di22-12-2025 M/s CholamandalamRAVI SHANKAR9958683230  fassociatesrsgarg2 [NA

ISuit (COMM)/1115/20]| Investment and FinanceGARG (@gmail.com
25 ICo Ltd Vs Pawan

1613 [Commercial OMP (Di22-12-2025 M/s CholamandalamRAVI SHANKAR9958683230  fassociatesrsgarg2 [NA
Suit (COMM)/1114/20 nvestment and FinanceGARG (@gmail.com
25 ICo Ltd Vs Mohd Shadan
613 ICommercial OMP (Di22-12-2025 M/s CholamandalamRAVI SHANKAR(9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/1113/20| Investment and FinanceGARG (@gmail.com
25 Co Ltd Vs  Mukesh
[Kumar
1613 ICommercial OMP (Di22-12-2025 M/s CholamandalamRAVI SHANKAR9958683230  fassociatesrsgarg2 [NA
ISuit (COMM)/1124/2 Investment and FinanceGARG (@gmail.com
025 Co Ltd Vs Jai Maa

[Transport Service




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOC ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF]
ION NUMBER COURT FEES

1613 [Commercial OMP (Di22-12-2025 M/s CholamandalamRAVI  SHANKAR9958683230 fassociatesrsgarg2
ISuit (COMM)/1122/2 Investment and FinanceGARG (@gmail.com
025 ICo Ltd Vs Sonu
1613 [Commercial OMP (Di22-12-2025 M/s CholamandalamRAVI SHANKAR9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/1121/20| Investment and FinanceGARG (@gmail.com
25 ICo Ltd Vs Harinder
1613 [Commercial OMP (Df22-12-2025 M/s CholamandalamRAVI SHANKAR9958683230 fassociatesrsgarg2 [NA
ISuit (COMM)/1119/20| Investment and FinanceGARG (@gmail.com
25 Co Ltd Vs Harsh|

[Transport Service

613 ICommercial OMP (D22-12-2025 M/s CholamandalamRAVI SHANKAR9958683230 fassociatesrsgarg2 [NA
ISuit (COMM)/1117/20 Investment and FinanceGARG (@gmail.com
25 ICo Ltd Vs Mohit
1613 ICommercial OMP (Di22-12-2025 [KOTAK MAHINDRARAVI SHANKAR/9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/1126/2 BANK LTD Vs FuelGARG (@gmail.com
025 [Wings India Pvt Ltd
13 ICommercial ICS 24-12-2025 WORKEX SOLUTIOSKAMLESH 19990948701 lanandkamlesh999 46009
Suit ((COMM)/701/20 IAND SERVICESANAND(P), (@gmail.com
25 IPRIVATE LIMITED Vs
BLUWHEELZ MOBILITY|
ISERVICES PRIVATE
LIMITED
13 ICommercial OMP (D)24-12-2025 (CHOLAMANDALAM [RAVI SHANKAR(9958683230 fassociatesrsgarg2 [NA
Suit (COMM)/1157/2 INVESTMENT ANDGARG (@gmail.com
025 [FINANCE COMPANY|

LIMITED Vs Farman Ali

1613 ICommercial [Execution l24-12-2025 MS SHIV BHOLAANSHIKA(P), 18800475490  Jadv.seemagupta@ [NA
[Exe (Comm)/328/20 FILAMENTS PVT LTD lgmail.com
25 [Vs GEETA JAIN

1613 ICommercial OMP (I)i26-12-2025 NISSAN RENAULTIVARUN TYAGI(P),[7503464768  |varuntyagii426@g[NA
ISuit (COMM)/1167/2 IFINANCIAL SERVICES Imail.com
025 INDIA PVT LTD Vs
[VISHNU LAL 0260
613 (Commercial ~ [Execution 18-12-2025 [M/S PRAKASH PIPESAVTAR  SINGH9810910333  [avtarsingh78@yah [NA
[Exe (Comm)/320/20 LIMITED Vs M/S JAIBHAMLOT(P), 0.cOM
25 IMAAA TARA FOOD|
PRODUCTS
613 ICommercial IMISC DJji8-12-2025 |[VLK Associates Pvt Ltd [AMAN BATRA(P), (0582448961  [amanbatra@gmail NA
Suit |ADJ/876/2025 [Vs PB Retails Pvt Ltd lcom
49 SH. GAUTAM MANAN,SOUTH- 1614 ICOMMERCIAL (CS l01-12-2025 [ZETCHEM SUPPLYMR. 19971291939 IMAIL@AGNEYLE |06.11.2025
[DISTRICT JUDGE,WEST ISUIT (COMM)/660/20 ICHAIN SERVICES VsPURUSHOTTAM IGAL.COM
ICOMMERCIAL COURT-| 25 INDOIN BIOLIFE IKR JHA
03
1614 ICOMMERCIAL (CS l01-12-2025 RHYTHM IMR. SAHIL9654440009 [ADMIN@AMATR [27.11.2025
ISUIT (COMM)/661/20 [ENETERPRISES PVTICHOPTA JALEGAL.COM
25 ILTD Vs POOJA KHETAN
614 IARBITRATION OMP (Do1-12-2025 [CHOLAMANDALAM IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/739/2 INVESTMENT AND FIN.,SHANKAR IARG1@GMAIL.CO|
025 ICO. LTD Vs DEEPAK| (M
IKUMAR
1614 JARBITRATION (OMP (Djo1-12-2025 [CHOLAMANDALAM IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/740/2 INVESTMENT AND FIN.,SHANKAR IARG1@GMAIL.CO|
025 ICO. LTD Vs SONU| M

ISINGH YADAV
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1614 IARBITRATION (OMP (Djo1-12-2025 [CHOLAMANDALAM IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/741/20 INVESTMENT AND FIN.,SHANKAR JARG1@GMAIL.CO|
25 ICO. LTD Vs SANDEEP| M
ISINGH
614 IARBITRATION OMP (Do2-12-2025 [KOTAK MAHINDRAMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/747/20] [BANK LTD Vs SOMVIRSHANKAR IARG1@GMAIL.CO|
25 ISINGH (M
1614 IARBITRATION OMP (Djo2-12-2025 CHOLAMANDALAM IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/748/2 INVESTMENT AND FIN.,SHANKAR IARG1@GMAIL.CO|
025 ICO. LTD Vs FARUKH (M
IMOHD
614 [ARBITRATION [OMP (Djo3-12-2025 |AXIS BANK LID VYMR.  MAYANK(9873347330 |MAYANK_MAHA |N/A
(COMM.)/749/2 IMAHAENDRA KUMAR MAHAJAN WANo5@YAHOO.
025 ICOM
614 [ARBITRATION [OMP (Djo3-12-2025 |AXIS BANK LID VYMR.  MAYANK(9873347330  |MAYANK_MAHA |N/A
(COMM.)/750/2 IDINESH IMAHAJAN DANo5@YAHOO.
025 ICOM
14 [ARBITRATION [OMP (Djo3-12-2025 TOYOTA  FINANCIAIJMR. RAHULJ8376049807  |ADVOCATEASHO |N/A
(COMM.)/759/2 ISERVICES INDIABHARDWAJ K.1@GMAIL.COM
025 ILIMITED Vs MOHD
ISAJID SABIT,ALI
ISAYYED
14 [EXECUTION |[Execution l04-12-2025 [KOTAK MAHINDRAMR. RAVI9911883595 ASSOCIATESRSG [N/A
(Comm.)/299/20 PRIME LTD VSSHANKAR ARG1@GMAIL.CO|
25 WITENDER KUMAR (M
1614 [EXECUTION  |[Execution l04-12-2025 [KOTAK MAHINDRAMR. RAVI9911883595 IASSOCIATESRSG [N/A
(Comm.)/301/20 PRIME LTD Vs VARUN|SHANKAR IARG1@GMAIL.CO|
25 ISHARMA M
1614 IEXECUTION  [Execution l04-12-2025 [KOTAK MAHINDRAMR. RAVI9911883595 IASSOCIATESRSG [N/A
(Comm.)/302/20 PRIME LTD VSSHANKAR JARG1@GMAIL.CO|
25 [YAJNESH KAUSHIK M
1614 IARBITRATION (OMP (I)o4-12-2025 [Kotak Mahindra BankMR. RAVI19911883595 IASSOCIATESRSG [N/A
(COMM.)/780/2 Ltd Vs Mukesh ISHANKAR IARG1@GMAIL.CO|
025 M
614 [ARBITRATION [OMP (Dloa-12-2025 [TOYOTA  FINANCIALIMR. RAHUL8376049807  |ADVOCATEASHO |N/A
(COMM.)/783/2 ISERVICES INDIABHARDWAJ K.1@ GMAIL.COM
025 ILIMITED Vs ZAHEER|
IAHMAD
1614 IARBITRATION (OMP (Djog-12-2025 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/786/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 ILIMITED Vs VIJAY|
JAIVIR
1614 IARBITRATION (OMP l05-12-2025 |S S MOTA SINGH Vs§MS. ARANYA8826235642 |[ARANYA.MOULICN/A
(COMM.)/21/202 IAPPALON OVERSEAS MOULICK IK@MOULICKLA
53 |[WOFFICE.COM
1614 ICOMMERCIAL (CS l05-12-2025 [FARAH AHMED VsMS. JITENDER (9911269002 IADVJITENDERG [03.12.2025
ISUIT (COMM)/663/20 INFINITY RTETAILGUPTA [UPTA@GMAIL.C
25 INDIA OM
1614 JARBITRATION (OMP (Dio5-12-2025 [Kotak Mahindra BankMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/791/20 ILtd Vs Mandeep Saroha [SHANKAR IARG1@GMAIL.CO|
25 M
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1614 IARBITRATION (OMP (Dio5-12-2025 [Kotak Mahindra BankMR. RAVI9911883595 IN/A
(COMM.)/792/2 ILtd Vs Rajender Kumar |[SHANKAR ARG1@GM CO|
025 M
1614 JARBITRATION (OMP (Dio5-12-2025 [Kotak Mahindra BankMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/793/2 ILtd Vs Sunny Kumar ISHANKAR ARG1@GMAIL.CO|
025 M
614 [ARBITRATION [OMP (Djos-12-2025 |M/s CholamandalamMR. RAVI9911883595  |ASSOCIATESRSG |N/A
(COMM.)/794/2 Investment And FinanceSHANKAR ARG1@GMAIL.CO|
025 Company Limited Vs [V
[Yashpal Singh
614 [ARBITRATION [OMP (Dlo5-12-2025 [M/s _ CholamandalamMR. RAVI9911883595  |ASSOCIATESRSG |N/A
(COMM.)/795/2 [Investment And FinanceSHANKAR ARG1@GMAIL.CO|
025 Company Limited V: [V
Munif Zameer Ahmad
1614 IARBITRATION (OMP (Djo5-12-2025 M/s CholamandalamMR. RAV19911883595 JASSOCIATESRSG [N/A
(COMM.)/796/2 [Investment And FinanceSHANKAR ARG1@GMAIL.CO|
025 Company Limited Vi M
IMohd Asif
14 IARBITRATION (OMP (Djo5-12-2025 M/s CholamandalamMR. RAV19911883595 JASSOCIATESRSG [N/A
(COMM.)/797/20] [Investment And FinanceSHANKAR ARG1@GMAIL.CO|
25 Company  Limited V| M
Gurmeet Singh
14 IARBITRATION (OMP (Djo5-12-2025 M/s CholamandalamMR. RAV19911883595 ASSOCIATESRSG [N/A
(COMM.)/798/2 IInvestment And FinanceSHANKAR ARG1@GMAIL.CO|
025 Company Limited V: M
IMohd Alam
l614 [ARBITRATION [OMP (Djo6-12-2025 AXIS BANK LID VSMR.  MAYANK[9873347330  |MAYANK_MAHA N/A
(COMM.)/821/20| IMOHIT KUMAR SINGH MAHAJAN WANo5@YAHOO.
o5 lcom
614 [ARBITRATION [OMP (Djo6-12-2025 AXIS BANK LID VSMR.  MAYANK9873347330  |MAYANK_MAHA N/A
(COMM.)/822/2 IAJAY SHUKLA IMAHAJAN WAN05@YAHOO.
025 ICOM
1614 [EXECUTION |OMP (Io6-12-2025 |AXIS BANK LTD V§MR. MAYANK99873347330 IMAYANK_MAHA [N/A
(COMM.)/823/2 ICHANDER PARKASHMAHAJAN WANO05@YAHOO.
025 0279 ICOM
614 [ARBITRATION [OMP (Dj06-12-2025 TOYOTA  FINANCIALMR. RAHULJ8376049807  [ADVOCATEASHO [N/A
(COMM.)/825/2 ISERVICES Vs PARVEENBHARDWAJ K.1@ GMAIL.COM
025 IDHANKAR
1614 IARBITRATION (OMP (Djo6-12-2025 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/826/2 ISERVICES Vs ABHINAVBHARDWAJ IK.1@GMAIL.COM
025 ISINGH
1614 IARBITRATION (OMP (Djo6-12-2025 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/827/2 ISERVICES VSBHARDWAJ IK.1@GMAIL.COM
025 IRAGHUBIR SINGH
614 IARBITRATION OMP (Djo6-12-2025 TOYOTA FINANCIALMR. RAHULB8376049807 [ADVOCATEASHO N/A
(COMM.)/828/2 ISERVICES Vs LATOOR BBHARDWAJ [K.1@GMAIL.COM
025
614 IARBITRATION OMP (D06-12-2025 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/829/2 ISERVICES VsBHARDWAJ [K.1@GMAIL.COM
025 IMANABHAI
IKHUSHALBHAI

IPARMAR
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1614 IARBITRATION (OMP (Djo6-12-2025 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/830/2 ISERVICES VSBHARDWAJ IK.1@GMAIL.COM
025 IMANSINGH BARWAD
614 IARBITRATION OMP (Djo6-12-2025 TOYOTA FINANCEMR. RAHULB8376049807 [ADVOCATEASHO N/A
(COMM.)/831/20] ISERVICES Vs ROHITBHARDWAJ [K.1@GMAIL.COM
25 BABU RATHOUR
1614 JARBITRATION (OMP (Djo6-12-2025 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/832/2 ISERVICES Vs REHANBHARDWAJ [K.1@GMAIL.COM
025 IABDUL RASEED
1614 IARBITRATION (OMP l08-12-2025 GOYAL AND GOELMR. NITIN/9891188839 [IMITTAL782004@ [N/A
(COMM.)/22/20 ISTAINLESS STEELS VsSMITTAL IGMAIL.COM
25 PRABHAT FERTILIZER|
IAND CHEMICAL
[WORKS
1614 IARBITRATION (OMP (Dpo-12-2025 BMW INDIA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/889/2 ISERVICES PVT LTD VSBHARDWAJ IK.1@GMAIL.COM
025 IAJAY ROHAN
14 IARBITRATION (OMP (Dpo-12-2025 BMW INDIA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/890/2 ISERVICES PVT LTD VSBHARDWAJ IK.1@GMAIL.COM
025 INAVDURGA
INFRAVENTURES
ILIMITED
14 [ARBITRATION [OMP (Dio-12-2025 BMW INDIA FINANCIAI/MR. RAHUIL8376049807  [ADVOCATEASHO |N/A
(COMM.)/891/2 ISERVICES PVT LTD VSBHARDWAJ IK.1@GMAIL.COM
025 [VINDU BATRA
1614 IARBITRATION (OMP (Dio-12-2025 [BMW INDIA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/892/2 ISERVICES PVT LTD VSBHARDWAJ IK.1@GMAIL.COM
025 |IASHISH CHAUDHARY
1614 IARBITRATION (OMP (Dito-12-2025 [BMW INDIA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/893/2 ISERVICES PVT LTD VSBHARDWAJ IK.1@GMAIL.COM
025 D2 GLOBAL|
I[EDUCATION AND|
IMMIGRATION
614 [ARBITRATION [OMP (Dio-12-2025 TOYOTA  FINANCIAIMR. RAHUL8376049807  |ADVOCATEASHO |N/A
(COMM.)/894/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 ILIMITED Vs JYOTI S
614 [ARBITRATION [OMP (Djto-12-2025 [TOYOTA  FINANCIAIIMR. RAHUL8376049807  |ADVOCATEASHO |N/A
(COMM.)/895/2 ISERVICES INDIABHARDWAJ K.1@ GMAIL.COM
025 ILIMITED Vs
INEELKANTH
ICONSTRUCTIONS
1614 IARBITRATION (OMP (Djto-12-2025 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/896/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 ILIMITED Vs SATYPAL
ISINGH
1614 IARBITRATION (OMP (Dito-12-2025 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/897/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 ILIMITED Vs FARUKH
614 IARBITRATION OMP (Diro-12-2025 TOYOTA FINANCIALMR. RAHULB8376049807 [ADVOCATEASHO N/A
(COMM.)/898/2 ISERVICES INDIABHARDWAJ [K.1@GMAIL.COM
025 LIMITED Vs  SONIA|
IDAYORA
614 [ARBITRATION [OMP (Dlto-12-2025 [TOYOTA  FINANCIALMR. RAHUL8376049807  |ADVOCATEASHO |N/A
(COMM.)/899/2 ISERVICES INDIABHARDWAJ [K.1@GMAIL.COM
1025 LIMITED Vs SONAL
ILUTHRA
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1614 ICOMMERCIAL (CS 11-12-2025 [VIMAL . RAVI9911883595 IASSOCIATESRSG [N/A
ISUIT (COMM)/677/20 ISOLUTIONS PVT LTD VSSHANKAR JARG1@GMAIL.CO|
25 ICFM FACILITIES M
1614 JARBITRATION (OMP (Di12-12-2025 [Kotak Mahindra BankMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/911/20 ILtd Vs Chander Prakash |[SHANKAR IARG1@GMAIL.CO|
25 M
1614 JARBITRATION (OMP (Di12-12-2025 [Kotak Mahindra BankMR. RAVI19911883595 IASSOCIATESRSG [N/A
(COMM.)/912/20 [Ltd Vs Lokesh KumanSHANKAR IARG1@GMAIL.CO|
25 ISharma M
614 IARBITRATION [OMP (Di12-12-2025 [Kotak Mahindra BankMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/913/20 ILtd Vs Mahavir ISHANKAR IARG1@GMAIL.CO|
25 M
614 [ARBITRATION [OMP (Dji2-12-2025 |[Kotak Mahindra BanKMR. RAVI9911883595  |ASSOCIATESRSG |N/A
(COMM.)/914/20 ILtd Vs Chandan Ray ISHANKAR IARG1@GMAIL.CO|
125 (M
14 IARBITRATION (OMP (Dp2-12-2025 M/s CholamandalamMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/915/20 Investment And FinanceSHANKAR IARG1@GMAIL.CO|
25 Company Limited Vs M

IShyam Kumar

14 IARBITRATION (OMP (Dp2-12-2025 M/s CholamandalamMR. RAV19911883595 ASSOCIATESRSG [N/A
(COMM.)/916/20 IInvestment And FinanceSHANKAR ARG1@GMAIL.CO|
25 Company Limited V: M

IManish Mittal

1614 IARBITRATION (OMP (Di2-12-2025 M/s CholamandalamMR. RAV19911883595 ASSOCIATESRSG [N/A
(COMM.)/917/20 Investment And FinanceSHANKAR ARG1@GMAIL.CO|
25 Company Limited Vs M

IManish Tanwer

1614 ICOMMERCIAL (CS 15-12-2025 [DOLISHA MAHANI VsMR. VIVEK[9811770164 17.11.2025
SUIT (COMM)/682/20 IMS JYOTI ALIAS MAHIAGGARWAL
25 [LAKRA
1614 ICOMMERCIAL (CS 15-12-2025 [UNION BANK OF INDIAMR. KESHAV/9999626126 11.12.2025
SUIT (COMM)/683/20 Vs KARANKUMAR
25 [ENTERPRISES
1614 ICOMMERCIAL (CS 15-12-2025 |[CANARA BANK Vs AMMS. SARIKAl9560812121 INFO@STKLEGA |03.12.2025
SUIT (COMM)/687/20 INFOSYSTEM IKANWAR ILIN
25
1614 IARBITRATION (OMP (Di15-12-2025 M/s CholamandalamMR. RAVI9911883595 ASSOCIATESRSG [N/A
(COMM.)/967/2 nvestment And FinanceSHANKAR JARG1@GMAIL.CO|
025 Company Limited Vs M
Manoj Kumar
1614 IARBITRATION (OMP (Di15-12-2025 M/s CholamandalamMR. RAV19911883595 ASSOCIATESRSG [N/A
(COMM.)/971/20 Investment And FinanceSHANKAR JARG1@GMAIL.CO|
25 Company Limited Vs M
IBijender Singh
1614 JARBITRATION (OMP (Dp6-12-2025 (CHOLAMANDALAM IMR. RAVI9911883595 JAS RSG [N/A
(COMM.)/990/2 INVESTMENT AND FIN.,SHANKAR ARG1@GMAIL.CO|
025 ICO. LTD Vs BHARAT (M
IAGRICULTURE WORKS
1614 JARBITRATION (OMP (Dj16-12-2025 [CHOLAMANDALAM IMR. RAVI9911883595 ASSOCIATESRSG [N/A
(COMM.)/991/20 INVESTMENT AND FIN.,SHANKAR ARG1@GMAIL.CO|
25 ICO. LTD Vs AISH| (M

IAHMED




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOC ADVOCATE ADVOCATE DATE OF E-
INO. REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF]
ION NUMBER COURT FEES

1614 IARBITRATION (OMP (Dj16-12-2025 [CHOLAMANDALAM . RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/992/2 INVESTMENT AND FINSHANKAR JARG1@GMAIL.CO|
025 ICO. LTD Vs PAWAN| M
IKUMAR
614 IARBITRATION OMP (D16-12-2025 [CHOLAMANDALAM IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/993/2 INVESTMENT AND FIN.,SHANKAR IARG1@GMAIL.CO|
025 ICO. LTD Vs AMIT| (M
ISHUKLA
1614 IARBITRATION OMP (Dp6-12-2025 [CHOLAMANDALAM IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/994/2 INVESTMENT AND FIN.,SHANKAR IARG1@GMAIL.CO|
025 ICO. LTD Vs ASTHA (M
IROADLINES
614 [ARBITRATION [OMP (Dji6-12-2025 [CHOLAMANDALAM _ |MR. RAVI9911883595  |ASSOCIATESRSG |N/A
(COMM.)/995/2 INVESTMENT AND FIN.,SHANKAR IARG1@GMAIL.CO|
025 ICO. LTD Vs BHAVYA (M
I[ENTERPRISES
614 [ARBITRATION [OMP (Dii7-12-2025 |AXIS BANK LID VYMR.  MAYANK(9873347330 |MAYANK_MAHA |N/A
(COMM.)/1007/2| JAHAGIR HUSSAIN MAHAJAN WANo5@YAHOO.
025 ICOM
14 [ARBITRATION [OMP (Dii7-12-2025 |AXIS BANK LTD VYMR.  MAYANK(9873347330 |MAYANK_MAHA |N/A
(COMM.)/1008/ JAINUDDEEN IMAHAJAN WAN05@YAHOO.
2025 ICOM
14 [ARBITRATION [OMP (Dlt7-12-2025 [IDFC FIRST BANK LTDMR.  MAYANK9873347330  [MAYANK_MAHA [N/A
(COMM.)/1009/ [Vs SONU KUMAR IMAHAJAN WANo5@YAHOO.
2025 lcom
l614 [ARBITRATION [OMP (Dii7-12-2025 [IDFC FIRST BANK LTDMR.  MAYANK[9873347330  |MAYANK_MAHA N/A
(COMM.)/1010/2 [Vs BHARTI DEVI IMAHAJAN WANo5@YAHOO.
025 lcom
614 [ARBITRATION [OMP (Dii7-12-2025 IDFC FIRST BANK LTDMR.  MAYANK[9873347330  |MAYANK_MAHA N/A
(COMM.)/1011/2 Vs GAJENDER KUMAR [MAHAJAN UANo5@YAHOO.
025 ICOM
1614 ICOMMERCIAL (CS 18-12-2025 |[STATE BANK OF INDIAMR. A.K. ROUT [9999132159 IAKROUTADVOCA|09.12.2025
SUIT (COMM)/694/20 [Vs VISHAL SHARMA [TE@GMAIL.COM
25
1614 IARBITRATION (OMP (I)18-12-2025 [Kotak Mahindra BankMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/1023/2) ILtd Vs Dadarao NagoraoSHANKAR IARG1@GMAIL.CO|
025 [Kondle M
1614 IARBITRATION (OMP (D)18-12-2025 [Kotak Mahindra BankMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/1024/2 ILtd Vs RavindraSHANKAR IARG1@GMAIL.CO|
025 IShahebrao Ugale M
614 IARBITRATION OMP (Dp8-12-2025 [Kotak Mahindra BankMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/1025/2| ILtd Vs Manas KailasSHANKAR IARG1@GMAIL.CO|
025 [Ahire M
614 IARBITRATION OMP (Dp8-12-2025 M/s CholamandalamMR. RAVI9911883595 IASSOCIATESRSG [N/A
((COMM.)/1026/2| Investment And FinanceSHANKAR IARG1@GMAIL.CO|
025 Company Limited Vs M
[Ankur Kumar
1614 JARBITRATION (OMP (D)18-12-2025 M/s CholamandalamMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/1027/2 Investment And FinanceSHANKAR IARG1@GMAIL.CO|
025 Company Limited Vs M
IKdm  Public  Senior
ISecondary School
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1614 IARBITRATION (OMP (D18-12-2025 M/s CholamandalamMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/1028/2| Investment And FinanceSHANKAR IARG1@GMAIL.CO|
025 Company Limited Vs M
[Shriram Enterprises
614 IARBITRATION OMP (Dp8-12-2025 M/s CholamandalamMR. RAVI9911883595 IASSOCIATESRSG [N/A
((COMM.)/1029/2| Investment And FinanceSHANKAR IARG1@GMAIL.CO|
025 Company Limited Vg M
IShamshad Iliyas
1614 JARBITRATION (OMP (D18-12-2025 [TOYOTA FINANCIALJMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/1030/ ISERVICES INDIABHARDWAJ [K.1@GMAIL.COM
2025 LIMITED Vs AASMA
[TRAVELS
1614 IARBITRATION OMP (Dp8-12-2025 [BMW INDIA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/1031/2 ISERVICES PVT LTD VSBHARDWAJ IK.1@GMAIL.COM
025 ISUBRATA DEY
1614 IARBITRATION (OMP (Dp8-12-2025 TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/1032/2) ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 LIMITED Vs JOGINDER|
ISINGH
14 ICOMMERCIAL [CS l9-12-2025 [STATE BANK OF INDIASH. NIRMAIL]9311131978  |ADVNIRMALMIS [09.12.2025
SUIT (COMM)/696/20 Vs LOVE LEDERMISHRA [HRA@GMAIL.CO
25 [EXPORTS M
14 IARBITRATION (OMP (Dp9-12-2025 M/s CholamandalamMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/1069/2 IInvestment And FinanceSHANKAR IARG1@GMAIL.CO|
025 Company Limited V: M
|Ashish Hooda
1614 IARBITRATION (OMP (D19-12-2025 M/s CholamandalamMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/1070/2) Investment And FinanceSHANKAR IARG1@GMAIL.CO|
025 Company Limited V: M
IDharmender Kumar]
(Contractor
1614 IARBITRATION (OMP (Dp9-12-2025 [Kotak Mahindra BankMR. RAVI19911883595 IASSOCIATESRSG [N/A
(COMM.)/1071/2 Ltd Vs Datta MarotravySHANKAR IARG1@GMAIL.CO|
025 [Kakde M
614 [ARBITRATION [OMP (Dlt9-12-2025 [NISSAN RENAULTMR. VARUN[7503464768  [VARUNTYAGII42 [N/A
(COMM.)/1072/2 [FINANCIAL SERVICESTYAGI 6@GMAIL.COM
025 INDIA PVT LID Vs
LIDHIN CHERUTHODY
1614 IARBITRATION (OMP (Di1o-12-2025 |AXIS BANK LTD VsMR. MAYANKI9873347330 IMAYANK_MAHA [N/A
((COMM.)/1073/2 UAGTAR SINGH IMAHAJAN DANo5@YAHOO.
025 ICOM
1614 IARBITRATION (OMP (Di1o-12-2025 |AXIS BANK LTD VsMR. MAYANKI9873347330 IMAYANK_MAHA [N/A
((COMM.)/1074/2 ISHYAM SUNDERMAHAJAN DANo5@YAHOO.
025 [YADAV ICOM
1614 ICOMMERCIAL (CS 20-12-2025 |GASKON  ENGINEERSMR. SACHIN9899804192 ISHUBHDHARWA [11.12.2025
ISUIT (COMM)/698/20 Vs M/S RUDRAPURDHAMIJA IL92@GMAIL.CO
25 IGREEN ENERGY PVT| M
ILIMITED
1614 JARBITRATION (OMP (I)20-12-2025 IDFC FIRST BANK LTDMR. MAYANKI9873347330 [IMAYANK_MAHA [N/A
((COMM.)/1095/2| Vs HARISH KUMARMAHAJAN DANo5@YAHOO.
025 PREMI ICOM
614 [ARBITRATION [OMP (D20-12-2025 IDFC FIRST BANK LTDMR.  MAYANK[9873347330  |MAYANK_MAHA N/A
(COMM.)/1096/2 [Vs NEELU JHA MAHAJAN WANo5@YAHOO.
025 ICOM
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1614 IARBITRATION (OMP (D20-12-2025 [IDFC FIRST BANK LTDMR. MAYANKI9873347330 IMAYANK_MAHA [N/A
((COMM.)/1097/2 Vs MANOJ KUMAR IMAHAJAN DANo5@YAHOO.
025 ICOM
1614 JARBITRATION (OMP (D20-12-2025 |AXIS BANK LTD VsMR. MAYANKI9873347330 IMAYANK_MAHA [N/A
(COMM.)/1098/ JAGDISH MAHAJAN WANo5@YAHOO.
2025 ICOM
1614 IARBITRATION OMP (D20-12-2025 [TOYOTA FINANCIALMR. RAHULS8376049807 [ADVOCATEASHO N/A
(COMM.)/1099/2 ISERVICES INDIABHARDWAJ [K.1@GMAIL.COM
025 LIMITED Vs SATVIR|
ISINGH
1614 IARBITRATION OMP (D20-12-2025 TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/1100/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 LIMITED Vs AASMA|
TRAVELS
1614 IARBITRATION (OMP (D20-12-2025 TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/1101/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 LIMITED Vs AASMA|
[TRAVELS
14 [ARBITRATION [OMP (Dj20-12-2025 [TOYOTA  FINANCIAI]MR. RAHULJ8376049807 |ADVOCATEASHO |N/A
(COMM.)/1102/2 ISERVICES INDIABHARDWAJ [K.1@GMAIL.COM
025 ILIMITED Vs SANTOSH]
KUMAR AGRAHARI
14 [ARBITRATION [OMP (D0-12-2025 [TOYOTA  FINANCIALMR. RAHULJ8376049807 |ADVOCATEASHO |N/A
(COMM.)/1103/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 ILIMITED Vs SUBHASH|
[PRABHAKAR PATIL
1614 IARBITRATION (OMP (Dj20-12-2025 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/1104/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 ILIMITED Vs AKSHAY|
ISURESH KAMBLE
1614 IARBITRATION OMP (I)l20-12-2025 [KOTAK MAHINDRAMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/1111/2 BANK Vs KAILASHISHANKAR IARG1@GMAIL.CO|
025 IMADHAVRAO SHINDE M
1614 IARBITRATION OMP (I)l22-12-2025 (CHOLAMANDALAM IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/1118/2 INVESTMENT ANDSHANKAR IARG1@GMAIL.CO|
025 [FINANCE Vs MANGAL M
ISINGH
1614 IARBITRATION (OMP (Dj22-12-2025 [CHOLAMANDALAM IMR. RAVI9911883595 ASSOCIATESRSG [N/A
(COMM.)/1120/2 INVESTMENT ANDSHANKAR ARG1@GMAIL.CO|
025 [FINANCE Vs SAIF ALJ (M
KHAN
1614 IARBITRATION (OMP (Dj22-12-2025 [CHOLAMANDALAM IMR. RAVI9911883595 ASSOCIATESRSG [N/A
(COMM.)/1123/2 INVESTMENT ANDSHANKAR JARG1@GMAIL.CO|
025 [FINANCE Vs LAVIT (M
1614 IARBITRATION (OMP (Dj22-12-2025 [CHOLAMANDALAM IMR. RAV19911883595 ASSOCIA] RSG IN/A
(COMM.)/1125/2 INVESTMENT ANDSHANKAR ARG1@GMAIL.CO|
025 I[FINANCE Vs NADIM M
IKHAN
1614 JARBITRATION (OMP (D22-12-2025 (CHOLAMANDALAM IMR. RAVI9911883595 JAS RSG [N/A
(COMM.)/1127/2 INVESTMENT ANDSHANKAR ARG1@GMAIL.CO|
025 IFINANCE Vs JASMEEN| (M
ISINGH BIRDI
614 IJARBITRATION OMP (Dj22-12-2025 (CHOLAMANDALAM IMR. RAVI9911883595 ASSOCIATESRSG [N/A
(COMM.)/1128/2 INVESTMENT ANDSHANKAR ARG1@GMAIL.CO|
1025 FINANCE Vs TUSHAR| (M

IGUPTA
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IARBITRATION (OMP (Dj22-12-2025 [CHOLAMANDALAM . RAVI9911883595

(COMM.)/1129/2 INVESTMENT AND| JARG1@GM!/
025 FINANCE Vs NAWAB R I
614 IARBITRATION OMP (I)22-12-2025 [CHOLAMANDALAM IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/1130/2 INVESTMENT ANDSHANKAR IARG1@GMAIL.CO|
025 IFINANCE Vs IQBAL M
IALVI
1614 IARBITRATION OMP (Dj22-12-2025 [CHOLAMANDALAM IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/1131/2 INVESTMENT ANDSHANKAR IARG1@GMAIL.CO|
025 FINANCE A% M
IMOHAMMAD VASIM
614 [ARBITRATION [OMP (Dje2-12-2025 [CHOLAMANDALAM __ |MR. RAVI9911883595  |ASSOCIATESRSG |N/A
(COMM.)/1132/2 INVESTMENT ANDSHANKAR IARG1@GMAIL.CO|
025 I[FINANCE Vs SUNDER| (M
ICOMPNY
614 [ARBITRATION [OMP (Dj22-12-2025 CHOLAMANDALAM __ |MR. RAVI9911883595  |ASSOCIATESRSG |N/A
(COMM.)/1133/2 INVESTMENT ANDSHANKAR IARG1@GMAIL.CO|
025 [FINANCE Vs MOHD M
[YUSUF
14 [ARBITRATION [OMP (Dj22-12-2025 CHOLAMANDALAM __ |MR. RAVI9911883595  |ASSOCIATESRSG |N/A
(COMM.)/1134/2 INVESTMENT ANDISHANKAR IARG1@GMAIL.CO|
025 [FINANCE Vs  VIJAY| M
I[ENTERPRISE
14 IARBITRATION OMP (I)23-12-2025 (CHOLAMANDALAM MR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/1148/2 INVESTMENT ANDSHANKAR IARG1@GMAIL.CO|
025 [FINANCE COMPANY| M
LIMITED Vs AFREEN
1614 IARBITRATION OMP (I)23-12-2025 (CHOLAMANDALAM MR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/1149/2 INVESTMENT ANDSHANKAR JARG1@GMAIL.CO|
025 [FINANCE COMPANY| M
ILIMITED Ve
JAISHREESHYAM
[TRADERS
1614 IARBITRATION OMP (I)l24-12-2025 SHANKAR CRANEMS. MUSKAN 19953459292 IMUSKAN2440SA [N/A
(COMM.)/1165/2 ISERVICE \% IGAR@GMAIL.CO
025 ICHOLAMANDALAM M

INVESTMENT AND|
[FINANCE COMPANY|

LTD
1614 IARBITRATION OMP (I)i24-12-2025 [AMIT VsMR. SATENDER(9818422127 IS_ADVOCATE198 N/A
(COMM.)/1166/2 (CHOLAMANDALAM ICHAUDHARY I3@YAHOO.COM
025 INVESTMENT AND|
FINANCE COMPANY|
ILTD
1614 ICOMMERCIAL (CS [26-12-2025 |[STATE BANK OF INDIAMR. A.K. ROUT [9999132159 IAKROUTADVOCA[19.12.2025
ISUIT (COMM)/702/20 [Vs BACHI DEVI TE@GMAIL.COM
25
1614 ICOMMERCIAL (CS 26-12-2025 M/s Sky Seater ToursSH. INDRAJEET|7836856036 [ADVOCATEIKMIS|23.12.2025
ISUIT (COMM)/703/20 [And Travels Pvt LtdKUMAR MISHRA [HRA@GMAIL.CO
25 Through its Director M
Rakesh Rai Vs Dheeraj
Dogra Proprietor M/s Sea|
[Education and Marine
1614 IARBITRATION (OMP (D26-12-2025 [NISSAN RENAULTMR. VARUN[7503464768 'ARUNTYAGII42 N/A
(COMM.)/1168/2 [FINANCIAL SERVICESTYAGI 6@GMAIL.COM
025 INDIA PVT LID Vs
ISEJAL AJAY MEHTA
1614 JARBITRATION (OMP (D)26-12-2025 [NISSAN RENAULTMR. VARUN[7503464768 'ARUNTYAGII42 N/A
(COMM.)/1169/2 [FINANCIAL SERVICESTYAGI 6@GMAIL.COM
025 INDIA PVT LID Vs
IGAJJAR PRITIBEN|
[UMESHBHAI
614 [ARBITRATION [OMP (Di26-12-2025 [TOYOTA  FINANCIALMR. RAHULJ8376049807  |ADVOCATEASHO |N/A
(COMM.)/1170/2 ISERVICES INDIABHARDWAJ [K.1@GMAIL.COM

025 LIMITED Vs JISHAD P K|
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1614 IARBITRATION (OMP (Dj26-12-2025 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/1171/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 ILIMITED Vs KHALID|
IMANIKOTH
614 IARBITRATION OMP (Dj26-12-2025 TOYOTA FINANCIALMR. RAHULB8376049807 [ADVOCATEASHO N/A
(COMM.)/1172/2 ISERVICES INDIABHARDWAJ [K.1@GMAIL.COM
025 LIMITED Vs SHIMLA D|
ICOUTH
1614 JARBITRATION (OMP (I)26-12-2025 TOYOTA FINANCIALJMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/1174/2 ISERVICES INDIABHARDWAJ [K.1@GMAIL.COM
025 LIMITED Vs FAISAL TH
1614 IARBITRATION OMP (Dj26-12-2025 TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/1176/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 LIMITED Vs VAGHELA|
PRAHLADJI
1614 IARBITRATION (OMP (D26-12-2025 TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/1179/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 LIMITED Ve
IMITESHKUMAR
[IKANUBHAI DHANANI
14 [ARBITRATION [OMP (D26-12-2025 [TOYOTA  FINANCIAIMR. RAHULJ8376049807 |ADVOCATEASHO |N/A
(COMM.)/1180/2 ISERVICES INDIABHARDWAJ [K.1@GMAIL.COM
025 ILIMITED Vs AHUJA
DEEVESH
14 [ARBITRATION [OMP (D26-12-2025 [TOYOTA  FINANCIALMR. RAHULJ8376049807 |ADVOCATEASHO |N/A
(COMM.)/1181/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 ILIMITED Vs HEMANT]
MAURYA
1614 IARBITRATION (OMP (Dj26-12-2025 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/1182/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 ILIMITED Vs DINESH|
IKUMAR GURJAR
614 [ARBITRATION [OMP (D26-12-2025 [TOYOTA  FINANCIALMR. RAHULJ8376049807  [ADVOCATEASHO [N/A
(COMM.)/1183/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 ILIMITED Vs B M
I[ENTERPRISES
614 [ARBITRATION [OMP (D26-12-2025 [TOYOTA  FINANCIALMR. RAHULJ8376049807  [ADVOCATEASHO [N/A
(COMM.)/1184/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 ILIMITED Vs MUBEEN|
KHAN
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50 SH. RAKESH PANDIT, 509 ICS (COMM) 660/2025 l01-12-2025 [ZETCHEM SUPPLY|Purushottam 9971291939 mail@agneylegal.i [06.11.2025
[DISTRICT JUDGE,WEST (CHAIN SERVICES VsKumar Jha
ICOMMERCIAL COURT-| INDOIN BIOLIFE
04
509 ICS (COMM) 659/2025 01-12-2025 M S RHYTHMAmatra legal9654440009  jadmin@amatraleg [27.11.2025
[ENTERPRISES PVT LTDjadvocate lal.com
THROUGH ITS|
IAUTHORISED

REPRESENTATIVE MR|
JATINDER KUMAR|

o A x11 X Acuny]
509 [Execution 290/2025 03-12-2025 [KOTAK MAHINDRAKushal Kumar 7009793548  [rishabh.eruditeleg
(Comm.) IPRIME LTD Vs lal@gmail.com
ISHUBHAM JAISWAL
509 [Execution 291/2025 03-12-2025 [KOTAK MAHINDRAKushal Kumar 7009793548  [rishabh.eruditeleg
(Comm.) IPRIME LTD Vs DEEPAK| lal@gmail.com
[VERMA
509 [Execution 292/2025 l03-12-2025 [KOTAK MAHINDRAKushal Kumar 7009793548  [rishabh.eruditeleg
(Comm.) IPRIME LTD Vs VIJAY| lal@gmail.com
IDHANI RAM
509 [Execution 293/2025 l03-12-2025 [KOTAK MAHINDRAKushal Kumar 7009793548  [rishabh.eruditeleg
(Comm.) IPRIME LTD Vs RAJ l@gmail.com
IKUMAR NAIR
509 IOMP (D[768/2025 03-12-2025 AXIS BANK LTD VsMayank Mahajan9873347330 imayank_mahajan
(COMM.) [VIJNESH 3185 & Co. lo5@yahoo.com
509 IOMP (D769/2025 03-12-2025 [AXIS BANK LTD VsMayank Mahajan9873347330 imayank mahajan
(COMM.) |IAMIT KUMAR 3987 & Co. lo5@yahoo.com
509 IOMP (D770/2025 03-12-2025 [TOYOTA FINANCIAL|Rahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
ILIMITED Vs AASHISH B|
0182
509 IOMP (Di771/2025 03-12-2025 [TOYOTA FINANCIALJRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com

ILIMITED Vs OVO CABS
PRIVATE LIMITED 1601

509 IOMP (Di772/2025 03-12-2025 [TOYOTA FINANCIALJRahul Bhardwaj &{8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIA(Co. lgmail.com
ILIMITED Vs ANKISH|
IMADHAN 6153
509 [OMP (Di773/2025 l03-12-2025 [TOYOTA FINANCIALjRahul Bhardwaj &{8376049807  |advocateashok.i@
(COMM.) ISERVICES INDIACo. lgmail.com
ILIMITED Vs GOGRAJ|
ICHOUDHARY 1530
509 [OMP (Di774/2025 l03-12-2025 [TOYOTA FINANCIALjRahul Bhardwaj &{8376049807  |advocateashok.i@
(COMM.) ISERVICES INDIACo. email.com
ILIMITED Vs JASBIR|
ISINGH 0810
509 [Execution 294/2025 04-12-2025 |AXIS BANK Vs GEETAShobha Gupta 0811192158 lsrshobhagupta@g
(Comm.) ISHARMA imail.com
509 [Execution 1304/2025 05-12-2025 M/S AAR KAY FINVikasdeep Jain 7838963403 awvikasgg@gmail
(Comm.) ILEASE PVT LTD Vg l.com

[VIRENDER DESHWAL
IAND ORS
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509 [OMP (Di799/2025 05-12-2025 [TOYOTA FINANCIALjRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIA(Co. lgmail.com
ILIMITED Vs SUNIL
IKUMAR 7875
509 IOMP (I)800/2025 05-12-2025 TOYOTA FINANCIALjRahul Bhardwaj &{8376049807 dvocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
LIMITED Vs SAQIB|
MOHAMMED GUFRAN|
ISHAIKH 6653
509 [OMP (I)8o1/2025 05-12-2025 M/s CholamandalamRahul Bhardwaj &8376049807  [advocateashok.1@
(COMM.) Investment And FinanceCo. lgmail.com
Company Limited Vs
Mehboob E
509 IOMP (1)802/2025 05-12-2025 M/s CholamandalamRahul Bhardwaj &8376049807  [advocateashok.1@
(COMM.) Investment And FinanceCo. lgmail.com
Company Limited V:
IShamsher Khan
509 IOMP (D|B03/2025 l05-12-2025 M/s Cholamandalam/Rahul Bhardwaj &8376049807 dvocateashok.1@
(COMM.) [Investment And FinanceCo. lgmail.com
Company Limited V:
|Akash Saini
509 ICS (COMM) 667/2025 06-12-2025 [SHRIKANT PANDEY VsHarish Kumar 18285202359 barahamilegalservil27.11.2025
[Bean Media Group PTY| lces.com
ILTD
509 IMISC DJ ADJ [836/2025 l06-12-2025 [SUDHIR GUPTA Vs ModiSidharth Dias 9810626743 siddharthdias@gm|
Marco Aldany Pvt Ltd lail.com
509 IOMP (I)843/2025 06-12-2025 [TOYOTA FINANCIAL|Rahul Bhardwaj &@8376049807  |advocateashok.i@
(COMM.) ISERVICES INDIACo. lgmail.com
[LIMITED Vs RITU|
IDHAMEEJA 6344
509 IOMP (I)844/2025 06-12-2025 [TOYOTA FINANCIAL|Rahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
ILIMITED Vs RAJNI S
7484
509 IOMP (D)845/2025 06-12-2025 [TOYOTA FINANCIALJRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
ILIMITED Vs MUKESH|
KUMAR 3626
509 IOMP (1)846/2025 06-12-2025 TOYOTA FINANCIALJRahul Bhardwaj &{8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIA(Co. lgmail.com
ILIMITED Vs VIVEK
KUMAR 1183
509 IOMP (D)847/2025 06-12-2025 |AXIS BANK LTD VsMayank Mahajan9873347330 imayank_mahajan
(COMM.) [VIDULA PANWAR 6667 |& Co. lo5@yahoo.com
509 IOMP (1)848/2025 06-12-2025 |AXIS BANK LTD VsMayank Mahajan9873347330 imayank_mahajan
(COMM.) IANSHU VERMA 8320 |& Co. lo5@yahoo.com
509 (OMP (D)849/2025 06-12-2025 |AXIS BANK LTD VsMayank Mahajan9g873347330 imayank_mahajan
(COMM.) IABBAS M 7773 & Co. lo5@yahoo.com
509 [Execution 307/2025 08-12-2025 [KOTAK MAHINDRASagar Mishra 7053284188  [sagarmishra2490
(Comm.) [PRIME LTD Vs (@gmail.com
HIMANSHU SO
INDERJEET
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509 [Execution 308/2025 l08-12-2025 |[KOTAK MAHINDRASagar Mishra 7053284188 lsagarmishra2490
(Comm.) [PRIME LTD Vs ASHWIN]| (@gmail.com
IAMARNATH
509 [Execution 1309/2025 08-12-2025 [KOTAK MAHINDRASagar Mishra 7053284188 lsagarmishra2490
(Comm.) [PRIME LTD Vs ANIL (@gmail.com
KUMAR SON OF PREM|
ISINGH
509 ICS (COMM) 670/2025 08-12-2025 TWENTY FOUR SECUREAayush Kuman8527274542 laayush@rvslegal.i [26.11.2025
ISERVICES PRIVATEKuchhal n
LIMITED THROUGH|
ITS AR MR SIVAM Vs
ISHASHA INFOTECH|
IPRIVATE LIMITED
509 ICS (COMM) 671/2025 08-12-2025 [UMESH CHAND GARGAshok Kumar Jha [8368931426  [akjha.akhil@gmail [28.11.2025
[Vs AWADH NARAYAN| l.com
ISINGH
509 IOMP (D857/2025 08-12-2025 M/s Cholamandalam{Ravi Shankar Garg|9958683230 ssociateersgarg2
(COMM.) [Investment And Finance| (@gmail.com
Company Limited V:
Jogendra
509 [Execution 1310/2025 l10-12-2025 [PUNJAB NATIONALSagar Mishra 7053284188 lsagarmishra2490
(Comm.) IBANK Vs SRI KANT] (@gmail.com
ISINGH
509 [Execution 311/2025 10-12-2025 [INDUSIND BANK LTDMayank Mahajan9873347330 imayank_mahajan
(Comm.) Vs M/S BLACK RIVERE Co. lo5@yahoo.com
ISERVICES PVT LTD
509 ICS (COMM) 674/2025 10-12-2025 PUMA SE Vs AshokiGautam Bhasin 9999306881 [eludication.legal@ |06.12.2025
Kumar outlook.com
509 ICS (COMM) 676/2025 10-12-2025 |[Amit Joon Vs AuroraDeepak Kumar 18588853481 deepakpanchaladv |04.12.2025
Design Academy (@gmail.com
509 IOMP (I)870/2025 10-12-2025 [BMW INDIA FINANCIALRahul Bhardwaj &8376049807 |advocateashok.1@
(COMM.) ISERVICES PVT LTD VsCo. lgmail.com
IKUNAL RANA 8976
509 IOMP (D)871/2025 10-12-2025 [BMW INDIA FINANCIALRahul Bhardwaj &8376049807 [advocateashok.1@
(COMM.) ISERVICES PVT LTD VsCo. lgmail.com
[Kavita Jaiswal 1864
509 IOMP (D)872/2025 10-12-2025 [BMW INDIA FINANCIALRahul Bhardwaj &8376049807 dvocateashok.1@
(COMM.) ISERVICES PVT LTD VsCo. lgmail.com
IAHMAD KAMALUDDIN|
5356
509 IOMP (I)873/2025 10-12-2025 [TOYOTA FINANCIALjRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
ILIMITED Vs
IGURVINDER SINGH|
2509
509 IOMP (1)874/2025 10-12-2025 [TOYOTA FINANCIALjRahul Bhardwaj &{8376049807 dvocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
LIMITED Vs
IKARAMVEER SINGH|
12958
509 [OMP (D)875/2025 10-12-2025 TOYOTA FINANCIALJRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
LIMITED Ve

HARENDRA R 6674
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509 [OMP (I)876/2025 10-12-2025 FINANCIALjRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIA(Co. lgmail.com
ILIMITED Vs MOGAL
IMOSINKHAN
IBRAHIMKHAN 6904
509 IOMP (D877/2025 10-12-2025 [TOYOTA FINANCIALjRahul Bhardwaj &{8376049807 dvocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
LIMITED Vs PINTU|
IKUMAR 1534
509 [OMP (D)878/2025 10-12-2025 |[AXIS BANK LTD VsMayank Mahajan9873347330 imayank_mahajan
(COMM.) IPRAVESH KUMARE& Co. lo5@yahoo.com
IMISHRA 5691
509 IOMP (D)879/2025 10-12-2025 [IDFC FIRST BANK LTDMayank Mahajan9873347330 |mayank_mahajan
(COMM.) [Vs AMIT KUMAR 1659 |& Co. lo5@yahoo.com
509 IOMP (D880/2025 10-12-2025 |AXIS BANK LTD VsMayank Mahajan9873347330 imayank_mahajan
(COMM.) ISANDEEP KUMAR Co. lo5@yahoo.com
INISHAD 4982
509 IOMP (1)881/2025 10-12-2025 [[DFC FIRST BANK LTDMayank Mahajan9873347330 imayank_mahajan
(COMM.) [Vs JISHAN SHAH 8513 |& Co. lo5@yahoo.com
509 ICS (COMM) 678/2025 11-12-2025 |SH BALVINDER SINGH[Pankaj Kumar 9311020997 [pankajkumaradvodo9.12.2025
Vs MS VISHAKHA| late@gmail.com
(CHADHA
509 ICS (COMM) 679/2025 12-12-2025 [Puma Se Vs Ashok Kumar(Gautam Bhasin  [9999306881 [eludication.legal@ |01.07.2025
outlook.com
509 IOMP (Dio47/2025 12-12-2025 M/s Cholamandalam/Ravi Shankar Garg|9958683230 fassociateersgarg2
(COMM.) Investment And Finance| (@gmail.com
ICompany Limited Vs Raj
Kumar
509 IOMP (D)948/2025 12-12-2025 M/s Cholamandalam/Ravi Shankar Garg|9958683230  fassociateersgarg2
(COMM.) Investment And Finance| (@gmail.com
Company Limited Vs
[Ankit Gupta
509 ICS (COMM) 680/2025 13-12-2025 MOHIT GUPTA Vs M§’—VivekAggarwal 9811770164 info@aalawcorp.co|17.11.2025
WYOTI ALIAS MAH]I| m
ILAKRA
509 ICS (COMM) 681/2025 15-12-2025 [Under Armour Vs AshokGautam Bhasin 9999306881 feludication.legal@ [13.09.2025
[Kumar utlook.com
509 ICS (COMM) 685/2025 15-12-2025 (Union Bank of India Vs FKeshav Kumar 9999626126 eshav.advil@gmai|11.12.2025
R Services .com
509 IOMP (Do77/2025 15-12-2025 [TOYOTA FINANCIALjRahul Bhardwaj &{8376049807 dvocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
LIMITED Vs SANJEEV|
IKUMAR 0646
509 [OMP (Dj978/2025 15-12-2025 [TOYOTA FINANCIALJRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
LIMITED Vs AMBUJ|
[IKUMAR PANDEY 1026
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509 [OMP (Dj979/2025 15-12-2025 FINANCIALjRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIA(Co. lgmail.com
ILIMITED Vs JOTIBA|
IDATTU  BHANDURGE
9594
509 IOMP (Dj980/2025 15-12-2025 [IDFC FIRST BANK LTDMayank Mahajan9873347330 imayank_mahajan
(COMM.) Vs DEV ENTERPRISES& Co. lo5@yahoo.com
0604
509 IOMP (D981/2025 15-12-2025 [IDFC FIRST BANK LTDMayank Mahajan9873347330 imayank_mahajan
(COMM.) Vs TUSHAR BANSAL& Co. lo5@yahoo.com
0224
509 IOMP (D982/2025 15-12-2025 [IDFC FIRST BANK LTDMayank Mahajan9873347330 |mayank_mahajan
(COMM.) [Vs MOHD AFTAB 5872 |& Co. lo5@yahoo.com
509 IOMP (D983/2025 15-12-2025 [[DFC FIRST BANK LTDMayank Mahajan9873347330 imayank_mahajan
(COMM.) [Vs RAJ KUMAR 5885 |& Co. lo5@yahoo.com
509 IOMP (Dj984/2025 15-12-2025 [[DFC FIRST BANK LTDMayank Mahajan9873347330 imayank_mahajan
(COMM.) [Vs RAVI KUMAR 0302 |& Co. lo5@yahoo.com
509 IOMP (Dj985/2025 15-12-2025 [[DFC FIRST BANK LTDMayank Mahajan9873347330 imayank_mahajan
(COMM.) Vs PUNEET DABAS& Co. lo5@yahoo.com
9182
509 IOMP (D986/2025 15-12-2025 [[DFC FIRST BANK LTDMayank Mahajan9873347330 imayank mahajan
(COMM.) [Vs EAGLE 4 SECURITY|& Co. lo5@yahoo.com
ISOLUTIONS 5406
509 IOMP (D987/2025 15-12-2025 [[DFC FIRST BANK LTDMayank Mahajan9873347330 imayank_mahajan
(COMM.) Vs RAHUL KUMAR& Co. lo5@yahoo.com
BHARTIYA 5453
509 IOMP (1)988/2025 15-12-2025 [AXIS BANK LTD VsMayank Mahajan9873347330 imayank_mahajan
(COMM.) ROHIT KUMAR Co. lo5@yahoo.com
ISRIVASTAVA 4807
509 IOMP (D)989/2025 15-12-2025 |[AXIS BANK LTD VsMayank Mahajano873347330 imayank_mahajan
(COMM.) IJAKIR HUSSAIN 6605 & Co. lo5@yahoo.com
509 ICS (COMM) 688/2025 16-12-2025 [CANARA BANK Vs SKSarita Kanwar 9560812121 info@s&klegal.in |03.12.2025
[Enterprises
509 IOMP (Di1005/2025 16-12-2025 [M/s CholamandalamRavi Shankar Garg|9958683230 fassociateersgarg2
(COMM.) Investment And Finance| (@gmail.com
Company Limited Vs
Jogender V
509 IOMP (Dj1018/2025 17-12-2025 [IDFC FIRST BANK LTDMayank Mahajan9873347330 imayank_mahajan
(COMM.) Vs SITARAM MANDALE Co. lo5@yahoo.com
4263
509 IOMP (Djto19/2025 17-12-2025 [IDFC FIRST BANK LTDMayank Mahajan9873347330 imayank_mahajan
(COMM.) Vs USAMA MAKHDOOM|& Co. lo5@yahoo.com
IJAHMED 3101
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[OMP 1)1020/2025 17-12-2025 [IDFC FIRST BANK LTDMayank j 873347330 imayank_mahajan
(COMM.) Vs PRAMOD KUMAR& Co. l05@yahoo.com
0729
509 IOMP (Djro21/2025 17-12-2025 [IDFC FIRST BANK LTDMayank Mahajan9873347330 imayank_mahajan
(COMM.) Vs SANGEETA & Co. lo5@yahoo.com
ICHANDEL 8672
509 IOMP (Djt022/2025 17-12-2025 [IDFC FIRST BANK LTDMayank Mahajan9873347330 imayank_mahajan
(COMM.) [Vs HARI SHYAM SINGH|& Co. lo5@yahoo.com
7080
509 ICS (COMM) 695/2025 18-12-2025 [STATE BANK OF INDIAA . K. ROUT &9999132159 lakroutadvocate@g|09.12.2025
Vs  SATISH CHANDASSOCIATES imail.com
RASTOGI PROP OF M/§
IMAHADEV ~ TRADERS
IAND FOODS
509 IOMP (Di1048/2025 18-12-2025 [BMW INDIA FINANCIALRahul Bhardwaj &8376049807 dvocateashok.1@
(COMM.) ISERVICES PVT LTD VsCo. lgmail.com
INomula Sudhakar Redd;
1796
509 IOMP (Di1049/2025 18-12-2025 [BMW INDIA FINANCIALRahul Bhardwaj &8376049807 dvocateashok.1@
(COMM.) ISERVICES PVT LTD VsCo. lgmail.com
ISPARSH EDUCATIONAL
[TRUST 5996
509 IOMP (Dito50/2025 18-12-2025 [TOYOTA FINANCIAL|Rahul Bhardwaj &@8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIA(Co. lgmail.com
ILIMITED Vs BALKAR|
ISINGH 7758
509 IOMP (Dros1/2025 18-12-2025 [TOYOTA FINANCIAL|Rahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
ILIMITED Vs ASHISH|
ISINGH 2627
509 IOMP (Diro52/2025 18-12-2025 [TOYOTA FINANCIAL|Rahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
ILIMITED Vs VIKRAM
THAKUR 8724
509 IOMP (Dito53/2025 18-12-2025 [TOYOTA FINANCIALJRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
ILIMITED V|
ICHARANJEET  SINGH|
0221
509 IOMP (Djto54/2025 18-12-2025 TOYOTA FINANCIALJRahul Bhardwaj &{8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIA(Co. lgmail.com
ILIMITED Vs PANKAJ|
[YADAV 8887
509 [Execution 321/2025 19-12-2025 M/S PRAKASH PIPESAvatar Singh &9810910333 lavatarsingh78@ya
(Comm.) ILIMITED Vs m/s GEEAssociates 00.com
IPEE  FOODS PRIVATE
LIMITED
1509 IOMP (Djt061/2025 19-12-2025 [NISSAN RENAULTVarun Tyagi & Co. (7503464768 'ARUNTYAGI142
(COMM.) [FINANCIAL SERVICES 6@GMAIL.COM
INDIA PVT LID Vs
ISAMIR KUMAR 3185
509 (OMP (Di1063/2025 19-12-2025 [NISSAN RENAULTVarun Tyagi & Co. (7503464768 'ARUNTYAGI142
(COMM.) I[FINANCIAL SERVICES 6@GMAIL.COM
INDIA PVT LID Vs
IMUSTAFA KHAN 6962
1509 IOMP (Dj1065/2025 19-12-2025 [NISSAN RENAULTVarun Tyagi & Co. (7503464768 [VARUNTYAGI142
(COMM.) [FINANCIAL SERVICES 6@GMAIL.COM
INDIA PVT LID V:
IDETHALIYA  ALPESH|
IMAHESHBHAI 9075
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509 [OMP (Dito75/2025 19-12-2025 [AXIS BANK LTD VsMayank 873347330 imayank_mahajan
(COMM.) [VIKASH MISHRA 7854 |& Co. l05@yahoo.com
509 IOMP (Diro76/2025 19-12-2025 [IDFC FIRST BANK LTDMayank Mahajan9873347330 imayank_mahajan
(COMM.) [Vs VICKY RAJVEER & Co. lo5@yahoo.com
509 IOMP (Diro77/2025 19-12-2025 [IDFC FIRST BANK LTDMayank Mahajan9873347330 imayank_mahajan
(COMM.) Vs AMMAD HAROON  |& Co. lo5@yahoo.com
509 IOMP (Do92/2025 20-12-2025 TOYOTA FINANCIALjRahul Bhardwaj &8376049807  Jadvocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
LIMITED Vs RAJESH]
KUMAR DIXIT 8694
509 IOMP (Di1093/2025 20-12-2025 [TOYOTA FINANCIAL|Rahul Bhardwaj &@8376049807 dvocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
LIMITED Vs SAYYED|
RAZIYA JAMSHED ALl
1958
509 IOMP (Dj1094/2025 l20-12-2025 [TOYOTA FINANCIAL|Rahul Bhardwaj &@8376049807 dvocateashok.1@
(COMM.) ISERVICES INDIA(Co. lgmail.com
ILIMITED Ve
INISAMUDEEN T 8452
509 IOMP (Di1141/2025 22-12-2025 (CHOLAMANDALAM [Ravi Shankar Garg|9958683230 fassociateersgarg2
(COMM.) INVESTMENT AND| (@gmail.com
[FINANCE COMPANY|
LIMITED Vs Kashif
509 IOMP (Dh142/2025 22-12-2025 (CHOLAMANDALAM [Ravi Shankar Garg|9958683230 fassociateersgarg2
(COMM.) INVESTMENT AND| (@gmail.com
[FINANCE COMPANY|
ILIMITED Vs Alimuddin
509 IOMP (Di143/2025 22-12-2025 (CHOLAMANDALAM [Ravi Shankar Garg|9958683230 fassociateersgarg2
(COMM.) INVESTMENT AND (@gmail.com
[FINANCE COMPANY|
LIMITED Vs Pankaj
509 IOMP (Dit144/2025 22-12-2025 |[AXIS BANK LTD VsMayank Mahajan9873347330 imayank_mahajan
(COMM.) ISHALU 9808 & Co. lo5@yahoo.com
509 IOMP (Di1145/2025 22-12-2025 [[DFC FIRST BANK LTDMayank Mahajan9873347330 imayank_mahajan
(COMM.) [Vs JITENDRA JAGVEER |& Co. lo5@yahoo.com
509 IOMP (Di1146/2025 22-12-2025 [[DFC FIRST BANK LTDMayank Mahajan9873347330 imayank_mahajan
(COMM.) Vs BASANT BAHADUR& Co. lo5@yahoo.com
ISHAHI
509 IOMP (Di1147/2025 22-12-2025 |[AXIS BANK LTD VsMayank Mahajan9873347330 imayank_mahajan
(COMM.) [RAJU 3706 & Co. lo5@yahoo.com
509 [Execution 324/2025 23-12-2025 [Auro Logistics Vs GloballLegal Finitee 8470878929 [legalfinitee@gmail
(Comm.) [Logistics l.com
509 IOMP (Di1156/2025 23-12-2025 [TOYOTA FINANCIALJRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
LIMITED Vs SIB
ISHANKAR SEN 9361
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[Execution 327/2025 Kotak Mahindra BankArvind Gupta & ladvocatearvindgup|
(Comm.) Limited Vs MANISH|Associates ta@gmail.com
ISODHA
[Execution 1329/2025 IFIRE ENGINEERINGRavi Kant ravikantlaw@gmai
(Comm.) [TECHNOLOGY Vs l.com
IMAHESHWARI MINING|
[PVT LTD
IOMP (D185/2025 INISSAN RENAULTVarun Tyagi & Co. [VARUNTYAGI142
(COMM.) [FINANCIAL SERVICES 6@GMAIL.COM
INDIA PVT LID V:
IDHARMVATI
IGHANSHYAM
lomP (D}186/2025 INISSAN RENAULTVarun Tyagi & Co. [VARUNTYAGI142
(COMM.) [FINANCIAL SERVICES 6@GMAIL.COM
INDIA PVT LID V:
INAVPREET KAUR|
IBHATIA
IOMP (Dp187/2025 [TOYOTA FINANCIAL dvocateashok.1@
(COMM.) ISERVICES INDIA| lgmail.com
LIMITED Vs PRADEEP|
KUMAR YADAV 6919
[OMP (Dn188/2025 [TOYOTA FINANCIAL ladvocateashok.1@
(COMM.) ISERVICES INDIA| lgmail.com
ILIMITED Vs SANSKRIT]
ISINGH 8981
IOMP (D189/2025 [TOYOTA FINANCIAL ladvocateashok.1@
(COMM.) ISERVICES INDIA| lgmail.com
ILIMITED Vs THAKOR|
IAMIT 7118
[OMP (Dj1190/2025 [TOYOTA FINANCIAL ladvocateashok.1@
(COMM.) ISERVICES INDIA| lgmail.com
ILIMITED Vs INDRA
IMANI TIWARI 0428
IOMP (Dj1191/2025 [TOYOTA FINANCIAL ladvocateashok.1@
(COMM.) ISERVICES INDIA| lgmail.com

ILIMITED Vs RUDRA
[TOURS AND TRAVELS|
3067

TOTAL

1006
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